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insurance. In the earlier issues, various aspects of

health programmes such as the RSBY, which is the
flagship programme of the Government of India to extend
health coverage to the underprivileged sections of society
and the economically downtrodden, and others were
covered.

Health insurance is of mounting concern to all citizens and
is also a measure of the development of any society.
Recently, the IRDA had occasion to constitute a Health
Insurance Forum and provide a platform to enable all
stakeholders in the health industry, namely, the medical
services providing establishments, the Ministry of Health,
the insurance companies and consumers to interact in
order to evolve standards appropriate to improving
healthcare in the country. The IRDA will shortly be bringing
out comprehensive Health Regulations in the insurance
space.

Lately, there has been considerable debate on the
provision of universal health coverage to all citizens of
India. While considering this matter, several sources have
pointed out that as a proportion of the GDP, the health
spend in India is low as compared to other countries
including other developing countries; and therefore, there
is need for the Government to consider increasing the
allocations to health spend. Parallelly, the IRDA notes that
in countries as diverse as India, China and Germany, the
proportion of private expenditure on health as a
percentage of GDP is more or less the same and varies
around 2.5%. This is a surprising statistic because these
three countries are vastly different in terms of their
economic development, per-capita income, the forms of
government and indeed their respective social traditions.
It is striking that despite this, the private spend as a
percentage of GDPis of the same order.

The IRDA believes that there is certainly a need to increase
the budgetary allocations and public expenditure as a
percentage of GDP for promoting the health of the citizens
of India. Perhaps, the extra allocation should be applied to
improving the quality of water supply, disposal of human
waste and the control of various vectors such as
mosquitoes, which cause certain wide spread diseases
and ailments. Having said this, the IRDA believes that there
is a strong case that any universal health coverage should
be an insurance-based coverage and ideally perhaps
could be a combination of the covers provided under the
RSBY and under the tertiary-focussed programmes such as
the Arogyasree of the Government of Andhra Pradesh.

| his is the fifth issue of the IRDA Journal on Health

Such a combination would provide the citizens of India
with a sound basic health coverage which could be
accessed in any medical establishment across the country.
No doubt, it is necessary and indeed humane for the
Government to bear the costs of such insurance in so far as
economically worse-off sections of society are concerned.
This is entirely in accordance with the spirit of our
Constitution and the tenets of our government. But
equally, such a product could be made available to others
who are better off. It would not be necessary for the
Government to meet the premium costs for those families
which could afford to pay. Presently, most of the
Government sponsored schemes are based on premiums
of aboutT100 per-capita per annum. If the two segments
mentioned are joined and a comprehensive scheme
extended, the costs will be less than %200 per-capita per
annum. This would depend upon the price at which
different companies may choose to offer in a competitive
bidding. However, whatever the price be, whereas the
Government may meet the premia as it is currently doing
for the weaker sections of society, the scheme should also
permit others to join by paying say 500 per month per-
capita or whatever other sum is deemed appropriate and
fair.

There is discussion in some quarters that the introduction
of a universal health scheme would require firstly, the
existence of a widespread network of hospitals which are
publicly funded and free for access. The IRDA believes that
ademand of this nature will create its own supply and one
need not await the articulation of such public health
services at all for the introduction of a Universal Health
Scheme.

The articles in the five issues which the IRDA has brought
outon matters relating to health coverage in India will, we
hope, encourage a further informed debate on this
important matter.

Health insurance will continue to be the focus of nextissue
of the Journal and we encourage all our readers to
contribute articles of general interest on this subject.

J. Hari Narayan
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- Growth in Health Insurance

The health of a nation is indicated by the
general standards of health that its
subjects enjoy. If one were to look at the
improvements that several countries
made over the decades in the domain of
health, clearly there has been tremendous
progress. While a major part of this
progress can be attributed to the scientific
inventions and medical research, it also
has a strong bearing on the commitment
of the policymakers to ensure that the
citizens are provided with good amenities
in at least the basic necessities. Even a
cursory glance at the quality of health that
the average citizen enjoys in a developed
economy would bear testimony to this
fact.

Closer home, one would certainly accept
that there has been a certain element of
progress as well. It has been gratifying
that we could see the last of some highly
contagious diseases that used to be fatal
for several thousands of masses. However,
if one were to look at the standards of
health of a commoner on a relative basis,
unfortunately it leaves a lot to be desired.
With a very large percentage of the
population still living in villages where
access to even primary health is often not
readily forthcoming, the picture is notvery
encouraging.

One important factor for the upkeep of
certain standards in health and hygieneis
the source of funds that supports it. It
would be radical to assume that the entire
responsibility in this regard rests with the
state. There should be several means to

support this huge cause - including one’s
own contribution - in order that we could
register a sizeable improvement. Health
insurance should be a major contributory
factor at least to the extent of covering the
insurable population. While the
comparative figures over a period of time
would indicate good progress, the fact
that a very high percentage of the health
spending still comes ‘out-of-pocket’ is not
one for rejoicing. Insurers have to
introspect and analyse the reasons for
such a none-too-encouraging situation;
and take steps to ensure that Health
insurance makes rapid strides of progress
intherealsense.

Further, the general reputation of the
Health insurance domain also needs a
great deal of improvement; as there is a
certain amount of antipathy towards the
practices adopted by the different
stakeholders. It has to be appreciated that
consistent and genuine growth would
only be the result of blemishless market
reputation. The domain also has the
responsibility of identifying and rectifying
the reasons for the high incidence of
frauds which the industry canill afford.

‘Health Insurance’ is the focus of this issue
of the Journal. The first article of the issue
is by Mr. Sanjay Dutta in which he traces
the growth of Health insurance in the
Indian domain. He evinces hope that with
a concerted effort and positive
contribution from different stakeholders,
the Health insurance sector in India can

scale further heights in the years to come.
The poor understanding of the general
public as far as their privileges and duties
in an insurance contract are concerned
has been quoted as the single most
responsible factor for several ills of the
industry, especially in the Health domain.
Mr. Antony Jacob takes up the debate in
detail, and lays down standards that will
help improve this grey area, in his article.
One aspect in the post-liberalized regime
that has seen both bouquets and
brickbats repeatedly is the institution of
TPAs. Mr. AV. Rajan gives a detailed
account of the various accomplishments
and the short-comings of this important
stakeholder; and suggests that there is
need for further encouragement - in the
interest of the industry. The problems
associated with AIDS and HIV have
assumed a universal character with a
constant rise in the number of affected
persons. If insurers were to accept risks
from such applicants, they have to be
guided by several factors for a proper
underwriting and rating regime. This is
the essence of an exhaustive write-up by
Dr. Dhiraj Goud, who is both a medical
professional as well as an insurance
practitioner.

Considering its importance and the wide
gamut of issues associated with it, Health
insurance will continue to be the focus of
the nextissue of the Journal.

U. Jawaharlal



629208 610805 15hel) 153 iy 4 6656 Slve 85°¢ wniweld 8jbuig-uoN dnoio
2666 68911 058 14 0 0 11S 6 €20 wniwald ajbuig dnoig
699G/ 12116 692¢) €lesl 1£192 18°1¢ winiuiold 8|Buig-UON [enpinpu|
1299 G661 €le 0,68 292l [INs wniwald 8|bug [enpiapy|
SIRRE] 4
9/1€622 0Ev91L2) Tr205 1S 869 89 6 vlLe 05} wniuweld sjbuig-uoN dnoig
€616 1151 4 i 9l | 0715 8L 05'1h wniweld 8jbuig dnoio
95662 £196%C 1282 Srey. 18'60. 1018 wniuield 8|BuIS-UON [enpinpu|
10§ 14} 8 S8'eT) S8'LLL el wniwaid 8|Bug [enpiAipu|
3417 Xen 1
G82€£€6 789656 £€81902 118 (Y44 8y €16 o' L0) 19°€l wniuwald sjbuig-uoN dnoig
GOLLYS 60729€} 016561 62 8l ) 9999 GE'06 0571 wniuald sjbug dnoso
9vE6L 0L¥0L 1£6 61°¢8l 80'18) 8r'9C wniuield 8|buiS-UON [enpinpu|
8318 06¢ 6ce L1yl 80'LY 0.8 wnjwald 8|bug [enpiAipu|
[eNInp PIO eApulyel Yejod oL
0999}5- 167122 1268¢ 19 6. 1g L1201 99°0¢} S50 wniweld sjbuig-uoN dnoig
181 6.9 69 0 0 0 250 0r'0 100 wniwld sjbuig dnoso
el 1692/ 1998 68112 05°¢8) 0092 wnjuield 8|buis-UoN [enpinpu|
1% 229 9% e 'S €60 wniwald 8|bug [enpiAipu]
BAIAY 6
0z1187 L0/€E1S 5128 651 €52 1 AL 09°26¢ 890} wniweld sjbuig-uoN dnoio
625 289 8zl b b 0 99 95°¢ 190 wniwald sjbug dnoio
9251y 082812 1907 €165 05661 1L8L winiuiold 8|BuIS-UON [enpinpu|
601} 195 0l 61 0e'8 0L} wniwald 8|bug [enpiAipy|
ajijung ejig 8
£¥005Y 16568 19 6l ) 0 82265 eL 1S Loy wniweld 8jbuig-uoN dnoig
91901} 820568 015¥5) 004 0l 0l €862 92°60¢ 0115 wniweld sjbug dnoio
11629 clehsy 0v629 G626 89'SGY1 6967 wniuivld 8|BuIS-UON [enpinpu|
8¢€0) 991¢ 8¢ 219l £v'8G €69 wniwaid 8|Bulg [enpiAipu|
[eruapnid 19191 L
€981 4 0 1 0 0 2095} 100- 000 wniuwold sjbuig-uoN dnoig
1£6/€5 9/501. G6IGL 6l 962 6¢ vETLe oo 60°LL wniweld 8jbuig dnoso
€118 901¥5¢ 509 8202} VL198) 99°€67 wnjuield 8|BuiS-UON [enpinpu|
816/} €679/ 1652 00°2¢) 2€9 0z'1h wnjwald 8|bug [enpiAipu|
piepuelg 94aH 9
1¥55€¢ 10066 £6¢ 29 18 14 G108 18'€9 689 wniuweld sjbuig-uoN dnoig
69269 687.8 69EL) g 4 ) (A 619G €8 wniwald sjbuig dnoso
£2645) 18291 9116 16'8€€ 0829} 1z wnjuield 8|buiS-UON [enpinpu|
629 Sovl 151 €608 908} 122 wniwad 8|bug [enpiAipu]
VIV ejeL S
08L¥SY 81590 £££89 8 9 vl 1878 Lyyel 99°6) wniuweld sjbuig-uoN dnoio
oveYLL 9€1SY) 9/822 28 €5 8 61121 15681} 2192 wniwald sjbug dnoio
G181GE 281118 GGEE9 Gi'68L 65118 011 winiuiold 8|BuIS-UON [enpinpu|
9789 6206 8821 686LL 1972} G581 wniwald 8|bug [enpiAipu]
a1 198 14
TLE0LL £0850} 0£68 el o€l Gl 8611 85°Thl LN wniweld 8jbuis-uoN dnoio
£505¢. 0/62¢6 192 il 12 Gl ¥0°2e £r'ee 180 wniuwald sjbuig dnoio
¥£22LS 18118¢ 60925 891§ €008 4871 wnjuivld 8|BuIS-UON [enpinpu|
) 16€8) 1286 610} W 1965 [jad) wniwald 8|bug [enpiapy|
b aj17 soueljRy €
c 0 0 0 0 0 000 000 000 wniuweld sjbuig-uoN dnoig
© (K4 % 8 0 0 0 ee'l 05°0 00 wniweld sjbug dnoso
= 2ieeel £25¢6 €251l 08982 5622 e wnjuield 8|BuIS-UON [enpinpu|
n 0S¢l Gizh Ly 0e'Z) ezl S0'6e wniwaid 8|Bug [enpiAipu|
c efsAn ONI [4
) 1191695 86G£21€ ZH8LL 61 [5]¥4 Gl €1'66C ¥8'9¢ 1982 wniuweld sjbuig-uoN dnoig
— Geeee) 22USELY 18SHEL S 961 ey 2l 6e) GE'Gee €0°LG wniuald sjbug dnoso
= 692681 19/67¢ 0665 01295 LLGIS 1£°00} wnjuield 8|buiS-UON [enpinpu|
wn 19522 Gresl 9z6C 11202 S6'YS) 6v'1E wnjwad 8|bug [enpiAipu|
o zuey)|y feleg !
W L1 “Po o AR ¢l 0 [ "o oidn AR ¢l 0 L1 “Po 0idp zL “po oidp {10 o\
w sawaydS dnoig Japun pa1anod sani| Jo oy SBLIBYIS /S8II|0g J0 “ON (se1o) U1 2) m/n wniwalg JEIONT S
S
7

2102 ‘1940320 Papud poLIdd dY3 104 SIDINSUT )17 4O WNLWAI] JedA 1S4

II1T:pIe) 31049y

2102 J3quiadaq [eunolepdt ¢




2102 Jaquiadaq [eulnol eplt

sajuedwod soueInsu| sy} Aq papiwiqns ejep Jo SISeq ay) uo pajidwo) ‘'z
‘pouiad x00j 884) 8y} Bunp 1290 Aew yoIym SUOHE|IIURI JO J8U SI Ljuow ayj ojdn sajaljod jo-oN / wnjwald salenwng ‘| 8joN

1£LL595) 85810587 76616.8 8255 80651 7062 998898 116882 L1ee wniwaldg a|fuig-uoN dnoig
SLI9LISL 9862016 oTvIE6l 60211 528 14 89188 16'6£007 7€'8152 wniwaid a|uig dnoig
15128281 9v602181 6012282 81°L096) 1617622 95'710¢ wnjwaid 3Buig-UoN [enpiaipy]
¥6v.L6LL 1£96.0} 1205} 967298 86°276. 66986 wniwaig m_?_w ﬁﬂnﬁw_
9/0£0.¢ 1226861 051882 1808 80z¢) 885 898599 09758 1568 wnjweld 8jbuig-uoN dnoig
90€2691) A9k 263G 0290} 9 g 68'G879 ¥2'662L1 £€'8702 wniwald sjbug dnosg
6G6SEYY ) 11885/7) 8187652 65198} G1'y01G1 0v'2lLh winjuield 8[buig-UON [enpinpu|

621166 0v6216 6hrLL 06'2529 G8'1189 80818 wnjwaid 8jbuig _gnsﬁx .
590661} LE9E1L¥8 880916 e 00€2 91e 81°0£02 15'8202 06'L7C wniwald a|Buig-uoy dnoig
698¢8Y¢ 185198 105581 685 092 £zl 66'0£€7 £L0%.T 66'69% wniwaid a|uig dnoig
8619v6¢ 621L95¢ V6ZLLY v9'SyLL 78'cv8L ol'zvel wnjwald a|Buig-UoN [enpiipu]
S9.661 16999} 6v.5E 90°2.€2 €L 26891 wniwaid d|Bulg [enpiAlpuj
[BOL 3jeALd
0 9leLl 8e5e 0 18 14 000 S8l €80 wniwald 8jbuig-uoN dnoig
/ Ly 4} | 2 I 800 G0 900 wnjwald djbuig dnoig
8y ¥¥19 6EL 9’} €1l 14X winuiold 8[buig-UoN [enpiapu|
4 ¢l l 600 220 €10 wnjwield 8|buis [enpiaipu

onjoL Ss1om|ap3 4
57522 88968¢ 0/828 5 Ge g 0£'58 €8 2L0 wnjwald 8jbuig-uoN dnoio
¥6LEL 65EEE 990% 4 74 ¢ 96l 26201 180} wniwald sjbug dnoig
16212 92405 8158 11°6G 68°/8 LSl wnjuield 8[buig-UON [enpinpu|
L09}} 152¢ e 9l vl 1992 1Le wniwidld d|BuIs [enpiaipu

jsaigeipuy| [44
2809/ 162G} 889¢9 6l ¥4 ¥ 80'6 9W's 1€} wnjuwald sjbuig-uoN dnoig
88¢) 9/G¥) 206} 0 14 0 91°2¢ 892 §5C wniwald 8|buig dnoig
07985 GL1EL 0£26 60T 0€'Ge) 6081 winiuiold 8[Buig-UON [EnpiApu|
9/90} 1799 8e8 1'eG) £2°€6 8Tl wniwield 8|Buis [enpiaipu

1ydI-leq uolun Jejg (24

0 0 0 0 0 0 000 000 000 wniwald ajbuig-uoN dnoig
0 0 0 0 0 0 000 000 000 wnjwalg jbuig dnoig
92.8¢ 68857 1€€8 G968 §6'99 258 wniwaid 8|BuIg-UON [ENpIAIpU]
908 sel L 90, 0L S0 wnjwaid 8|buIg [enpiAipu|

eousweld 41 | 02
0 169 0 0 0 0 000 €09 000 wnjwald 8jbuig-uoN dnoio
089 101 S 0 0 0 9¢'0 800 000 wniwaid 8|bug dnoss
G98ZE 7081€ 60Cy 1698 ¢L'v9 002 wnjwald 8|buig-UoN [EnpiAIpu]
099 vl 1 P21} e 20 winiwaid S|BuIs [enpinpul

aiebijay uobay 6l
6,899 SY9v0L 76,6 8 0¢ L 80'8¢) 7€'96 8C'C wnjwald 8jbuig-uoN dnoig
6¢L LLLL yAZ% l 0 0 6€'C 6L°¢€ 8G90 wnjwald 8jbuig dnoio
12CL¢ LyLE Livy 9092 G6'Gle }¢'0C wnjwald 8|Buig-UON [enpiApY|
| | 0 90'0 200 000 wniwald S|BuIS [enpinipu]

3jI1080 ogSH eleUe) | g}
G6629¢ 9.€€01 1291 Sl S ¢ 90'6 el 66’ wnjwald 8jbuig-uoN dnoio
0 0 0 0 0 0 000 000 000 wnjwald 8|buig dnoisy
009¢€€ €1687 9S¥vL 0,¢8 r'v0l 697l wniwald 8|buig-UON [enpiAipu]
99.¢ gqeve 29 cr'8s €9'¢C ole wnjweld 8|buig [enpiaipu|

leidpad |gal Ll
GL€89 1999¢ 6901 69 14 0 6v'El LL'6€ ¥L0 wnjwald 8jbuig-uoN dnoig
99 gl 0 | 0 0 020 010 000 wniwald jpuig dnoso
66152 0v6lYy 0€19 r'8cl €0'vS Ge'g wnjweld 8|buig-UON [BnplAIpU|
887 806 erl 8991 8L'9 L) wniwaid 3|buig [enpiAipy|

9417 I[esoUSS) aInjn4 9
0 0 0 0 0 0 000 000 000 wniwald ojBuis-uo dnoig
£8¢€5 9299 766 3 & 0 GeGl LGl 444 wnjwald 8jbuig dnoisy
6285 lai4 78] ¢€'06 66°L6 88'¢l wnjwald 8[buIg-UON [enpIAIpu|
(0193 ¢ 0 €L0 AN 000 wnjwiaid 8|bulg fenpiaipy|

9J17 exy jeyg Sl
z6lele 0161.€ 8¢109 Sl 9 14 594 889 760 wnjwald 8jbuig-uoN dnoio
0612} 1200€2 9981¢ 0 0 0 10'9% 08'¢S 'S wnjwald 8jbuig dnoisy
68€YS 09165 GeT6 71'€9 6998 [4:x4% wnjwald 8[Buig-UoN [BnpIAIpU]
LILEL L1€8 7901 0g's04 12'89 00°0L wnjwaigd |bug [enpinipy]

9)17 weluysg 14
0 sz 0 0 ¢ 0 000 100 000 wniwaid jBuis-uoN dnoig
0 0 0 0 0 0 000 000 000 wniwald djbuig dnoid
8€9¥C 8080¢ 2299 9L'LL Ll ¥l wnjwalg 8jBuig-UoN [enpinpy]
0612 8/l 061 986 6L €80 wnjwald 3|BuIS [enpiAIpul

aereyes | gl



irda journal December 2012

INDIVIDUAL SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

(% in Crores)

Sl . Premium Policies Sum Assured

Particulars
No Sep, 2011 Sep, 2012 Sep, 2011 Sep, 2012 Sep, 2011 Sep, 2012

Non linked*
1 Life

with profit 2070.58 2701.76 307031 408483 2978.88 3690.95

without profit 27.91 2801.74 17946 421443 816.03 9716.97
2 General Annuity

with profit 1.67 88 0 0.00

without profit 515.10 591.10 12676 16506 1.11 59.06
3 Pension

with profit 26.86 -0.08 1608 -5 0.70

without profit 26.15 86.74 841 84 0.68 0.19
4 Health

with profit 0.00 0 0 0.00

without profit 0.15 0.04 112 15 470 0.82
A. | Sub total 2668.40 6181.30 340302 846526 3802.10 13467.98

Linked*
1 Life

with profit 0.00 0 0 0.00

without profit 4910.82 756.51 735349 82835 7646.21 1631.06
2 General Annuity

with profit 0.00 0 0 0.00

without profit 0.00 0 0 0.00
3 Pension

with profit 0.00 0 0 0.00

without profit 113.06 15.34 11027 7 0.33
4 Health

with profit 0.00 0 0 0.00

without profit 1.15 0.15 282 22 4.82 047
B. | Sub total 5025.03 772.00 746658 82864 7651.35 1631.55
C. | Total (A+B) 7693.42 6953.30 1086960 929390 11453.45 15099.53

Riders:

Non linked
1 Health# 0.03 0.00 0 8 0.21 0.11
2 Accident## 0.15 0.07 4 229 29.31 17.57
3 Term 0.0021 0.000068 0 1 0.06 0.02
4 Others 2.94 2.50 0 0 5.90 454
D. | Sub total 3.12 2.58 4 238 35.48 22.23

Linked
1 Health# 0.01 0.00 1 10 1.25 0.34
2 Accidentft 0.10 0.10 218 6804 299.43 130.70
3 Term 0.00 0.00 0 0 0.30 0.58
4 Others 0.00 0.00 1 9 3.62 0.36
E. | Sub total 0.1 0.11 221 6823 304.60 131.98
F. | Total (D+E) 3.23 2.69 225 7061 340.08 154.21
G. | *Grand Total (C+F) 7696.65 6955.98 1086960 929390 11793.53 15253.74

* Excluding rider figures.

** for policies Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.

The premium is actual amount received and not annualised premium.
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INDIVIDUAL NON - SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

Particulars

Non linked*
Life

with profit
without profit

General Annuity
with profit
without profit

Pension
with profit
without profit

Health
with profit
without profit

Sub total

Linked*
Life

with profit
without profit
General Annuity
with profit
without profit
Pension
with profit
without profit
Health
with profit
without profit

Sub total
Total (A+B)
Riders:
Non linked
Health#
Accident##
Term
Others

Sub total
Linked
Health#
Accident##
Term
Others

Sub total
Total (D+E)

**Grand Total (C+F)

* Excluding rider figures.
** for policies Grand Total is C.

Premium
Sep, 2011 Sep, 2012
11762.48 15716.13
1103.62 1773.56
0.66
0.00 0.00
148.70 28.90
153.20 32.61
0.00
63.01 47.73
13231.67 17599.73
0.02
3053.35 2285.05
0.00
0.00
0.00
129.42 -10.38
0.00
44.46 28.98
3227.25 2303.70
16458.92 19903.43
5.07 6.40
12.59 12.09
2.37 5.04
4.59 5MS
24.62 28.67
0.71 0.41
0.65 0.53
0.16 0.02
0.28 0.36
1.80 1.31
26.43 29.99
16485.35 19933.42

Policies
Sep, 2011 Sep, 2012
12428306 12271142
2326320 2415655
169 0
0 0
19561 -1
20571 -50
0 0
168320 115590
14963247 14802326
0 0
680401 429683
0 0
0 0
0 0
6271 -116
0 0
28643 16944
715315 446511
15678562 15248837
569 70977
5653 447739
276 28936
24 5191
6521 552843
75 2134
466 23501
6 41
110 4349
657 30025
7179 582868
15678562 15248837

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

## Disability related riders.
The premium is actual amount received and not annualised premium.

(% in Crores)

Sum Assured

Sep, 2011

187904.21
61361.94

0.00
0.00

729.78
19.92

0.00
1279.87

251295.72

0.00
31340.15

0.00
0.00

0.00
-6.45

0.00
731.60

32065.31
283361.03

1354.01
16236.82
487.46
2124.23
20202.53

177.10
1678.78
98.90
80.10
2034.87
22237.40
305598.43

Sep, 2012

186514.38
94879.62

0.00

-0.05

1512.50
282904.80

24760.15

578.49
25327.70
308232.50

1117.62
17308.55
1064.26
1859.96
21350.38

50.17
914.83
32.93
50.06
1047.99
22398.37
330630.87
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GROUP SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

(% in Crores)

SI Particulars Premium No. of Schemes Lives Covered Sum Assured
No Sep, 2011 Sep, 2012 Sep, 2011 Sep, 2012 Sep, 2011  Sep, 2012 Sep, 2011 | Sep, 2012
Non linked*
1 Life
a) Group Cratuity Schemes
with profit 0.00 0 0 0 0 0.00
without profit 4702.06 5780.06 1596 69 1270391 209662 5105.64 165.05
b) Group Savings Linked Schemes
with profit 0.00 0 0 0 0 0.00
without profit 9.57 134.14 27 25 3209 5274 40.26 46.85
c) EDLI
with profit 0.00 0 0 0 0 0.00
without profit 1.72 1.56 182 37 977688 146362 6615.41 1937.50
d) Others
with profit 0.00 0.70 0 0 0 0 0.00
without profit 2333.35 1885.13 7420 539 9435396 6384744 96144.12 97768.26
2 General Annuity
with profit 0.00 0 0 0 0 0.00
without profit 1375.20 2320.69 17 25 7467 28538 0.00
3 Pension
with profit 0.00 0.12 0 0 0 0 0.00
without profit 8394.31 7256.74 291 1 579808 395723 26.69 126.73
4 Health
with profit 0.00 0 0 0.00
without profit 0.00 0 0 0.00
A. Sub total 16816.20 17379.13 9533 696 12273959 7170303 107932.14 | 100044.39
Linked*
1 Life
a) Group Gratuity Schemes
with profit 0.00 0 0 0 0 0.00
without profit 2.92 81.28 1 0 6102 178 0.61 0.02
b) Group Savings Linked Schemes
with profit 0.00 0 0 0 0 0.00
without profit 39.35 15.80 0 1 2895 616 111.35 28.90
¢) |EDLI
with profit 0.00 0 0 0 0 0.00
without profit 0.00 0 0 0 0 0.00
d) Others
with profit 0.00 0 0 0 0 0.00
without profit 0.01 6.09 0 0 -14 19 0.00 0.00
2 General Annuity
with profit 0.00 0 0 0 0 0.00
without profit 0.00 0 0 0 0 0.00
3 Pension
with profit 0.00 0 0 0 0 0.00
without profit 0.00 37.01 0 0 0 444 0.00
4 Health
with profit 0.00 0 0 0 0 0.00
without profit 0.00 0 0 0 0 0.00
Sub total 4228 140.18 1 1 8983 1257 111.96 28.92
Total (A+B) 16858.47 17519.31 9534 697 12282942 7171560 108044.09 100073.31
Riders:
Non linked
1 Health# 0.14 0.21 13 17 1612 2258 17.71 180.34
2 Accidenti# 0.16 2.1 38 59 31580 221844 390.70 3461.13
3 Term 0.00 0 0 0 0 0.00
4 Others 0.00 0 0 0 0 0.00
D. Sub total 0.30 2.32 51 76 33192 224102 508.41 3641.46
Linked
1 Health# 0.00 0 0 0 0 0.00
2 Accident# 0.02 0.02 0 0 0 0 0.00
3 Term 0.00 0 0 0 0 0.00
4 Others 0.00 0 0 0 0 0.00
E. Sub total 0.02 0.02 0 0 0 0 0.00
F. Total (D+E) 0.32 2.34 51 76 33192 224102 508.41 3641.46
G.  *Grand Total (C+F) 16858.79 17521.65 9534 697 12282942 7171560 108044.09 | 103714.78

* Excluding rider figures.

** for no.of schemes & lives covered Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.

The premium is actual amount received and not annualised premium.



FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED SEPTEMBER 2012

GROUP NEW BUSINESS-NON-SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) (z in crores)

*k

for no.of schemes & lives covered Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium is actual amount received and not annualised premium.

Sl Particulars Premium No. of Schemes Lives Covered Sum Assured
No Sep, 2011 | Sep,2012 | Sep,2011 | Sep,2012 | Sep,2011 | Sep,2012 | Sep,2011 | Sep,2012
Non linked*
1 Life
a) Group Gratuity Schemes
with profit 51.42 8.21 7 1 56987 40 5.70 0.00
without profit 239.51 431.30 166 1274 372822 1291131 588.77 7372.36
b) Group Savings Linked Schemes
with profit 2.84 1.67 3 0 2532 1443 16.17 9.29
without profit 112.49 168.47 356 250 847072 1534349 8281.62 5188.42
c) EDLI
with profit 0.00 0 0 0 0 0.00
without profit 11.55 10.16 245 423 660669 1372931 10170.51 12293.85
d) Others
with profit 0.00 12.35 0 2 0 18087 0.00 1.81
without profit 1957.13 376.30 3785 10380 10702672 19866881 126990.92 | 187623.12
2 General Annuity
with profit 0.00 0 0 0 0 0.00
without profit 0.00 0.00 0 0 0 0 0.00
3 Pension
with profit 120.43 65.64 7 0 642 Al 0.00
without profit 4692.45 827.30 33 29 145662 36956 2.81 59.02
4 Health
with profit 0.00 0 0 0 0 0.00
without profit 1.89 0.00 0 0 17807 18 342.66 0.76
A. Sub total 7189.71 1901.41 4602 12359 12806865 24122547 146399.15 | 212548.63
Linked*
1 Life
a) Group Gratuity Schemes
with profit 0.00 0 0 0 0 0.00
without profit 561.07 619.18 171 195 661247 371977 3300.85 2596.03
b) Group Savings Linked Schemes
with profit 0.00 0 0 0 0 0.00
without profit 17.08 3.95 38 32 29765 13682 629.25 239.80
¢) |EDLI
with profit 0.00 0 0 0 0 0.00
without profit 0.00 0 0 0 0 0.00
d) Others
with profit 0.00 0 0 0 0 0.00
without profit 22.66 10.35 8 2 6744 216 11.65 54.14
2 General Annuity
with profit 0.00 0 0 0 0 0.00
without profit 0.00 0 0 0 0 0.00
3 Pension
with profit 0.00 0 0 0 0 0.00
without profit 210.25 11.37 19 16 3650 1844 0.00
4 Health
with profit 0.00 0 0 0 0 0.00
without profit 0.00 0 0 0 0 0.00
B. Sub total 811.06 644.86 236 245 701406 387719 3941.75 2889.98
C. Total (A+B) 8000.77 2546.27 4838 12604 13508271 24510266 150340.91 | 215438.61
Riders:
Non linked
1 Health# 3.07 347 66 70 81151 239244 8467.74 21995.85
2 Accidenti## 1.35 1.95 23 32 18595 29211 1784.95 2701.77
8 Term 0.00 0.06 1 1 503 3843 49.66 553.76
4 Others 0.01 0.02 4 5 511 771 240.53 475.86
D. Sub total 443 5.49 94 108 100760 273069 10542.88 25727.23
Linked
1 Health# 0.00 0 0 0 0 0.00
2 Accident## 0.02 0.00 0 0 0 0 0.00
3 Term 0.00 0 0 0 0 0.00
4 Others 0.00 0 0 0 0 0.00
E. Sub total 0.02 0.00 0 0 0.00
F. Total (D+E) 4.45 5.49 94 108 100760 273069 10542.88 25727.23
G. **Grand Total (C+F) 8005.22 2551.76 4838 12604 13508271 24510266 150341 241166
*  Excluding rider figures.
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Ref: IRDA/NL/MOTOR/EXDRFT

Exposure Draft on Proposed
Modifications to “GR 9: Depreciation on
Parts for Partial Loss Claims” of the
erstwhile India Motor tariff

The General Regulation (GR) 9 of the
erstwhile India Motor Tariff (IMT) deals
with the rates of depreciation that shall
apply for replacement of parts for partial
loss claims in respect of all categories of
vehicles I accessories. The wording of the
GR9isreproduced hereunder:

1. Rate of depreciation for all rubber,
nylon/ plastic parts, tyres and tubes,
batteriesand airbags:50%

2. Rate of depreciation for all fibre glass
components: 30%

3. Rate of depreciation for all parts made
of glass: NIL

4. Rate of depreciation for all other parts
including wooden parts is to be as per
the following schedule:

Age of the vehicle % of
Depreciation

Not exceeding 6 months Nil

Exceeding 6 months

butnotexceeding 1 year 5%

Exceeding 1year

butnot exceeding 2 years 10%

Exceeding 2 years

butnotexceeding 3 yeas 15%

Exceeding 3 years

butnotexceeding 4 years 25%

Exceeding 4 years

butnotexceeding 5years 35%

Exceeding 5years

butnotexceeding 10 years 40%

Exceeding 10 years 50%

It is being brought to the notice of the
Authority that when partial loss repairs
and/or replacement of parts involved
painting, the different practices as regard
to application of depreciation on painting
are being followed by the non-life
insurance companies. The Authority is
also informed that since the painting
applied on the parts of a vehicle has a
limited life, it is critical that the
depreciation aspect of paint material is
recognized at the time of settlement of a
motor 0D claim to maintain the principle

of indemnity, though the GR 9 is not
specificto theissue.

The Authority has also received a
representation from the General
Insurance Council (GI Council)
highlighting the need to recognize the
depreciation aspect and also to have a
uniform practice across the country and
across all the non-life insurance
companies. The Gl Council had meetings
with the Society of Indian Automobile
Manufacturers (SIAM) and the Federation
of Automobile Dealers Association (FADA)
on the subject and together they have
come to a consensus on application of
depreciation on painting material.

The Authority, after analyzing the issue, is
of the opinionasunder:

1. The paint as a material is having a
limited life and is subject to
depreciation looking into the
exposure the motor vehicles have to
varying weather conditions,

2. The paint shall be included in the
category of "rubber, nylon/ plastic
parts, tyres and tubes, batteries and
air bags” which attract 50 %
depreciation, as paint material is
polymer based and hence the
depreciation as applicable to plastic
parts can be applied,

3. Presently, many State Governments
are having their own bifurcation
proportion between material cost &
labour cost of the total painting
charges.

We have observed that standard
deduction of labour considered by
various States ranges from 20 %to 30
%, except for the states of Goa & Uttar
Pradesh where it is 50 % & 40%
respectively.

However, for the purpose of applying
depreciation on painting charges, the
material component shall be taken as
35 % of total painting charges or the
actual (if provided) whichever is lower.
The depreciation rate of 50 % shall
apply only on the material cost
component of the total painting
charges. The net effect would be the

Date:16-10-2012

maximum depreciation rate of
17.50% being applied on the total
painting charges.

4. The change shall be implemented
prospectively, i.e. for all motor
package policies whose risk inception
date falls on or after the date which
the Authority shall decide and convey
throughits notification on the issue.

In view of the above, the GR 9 and
wordings of Individual motor package
policy of the erstwhile IMT shall need to be
partially modified as under:

(A) G R 9: Depreciation on Parts for
Partial Loss Claims

(The proposed changes are shown in bold
letters)

The following rates of depreciation shall
apply for replacement of parts for partial
loss claims in respect of all categories of
vehiclesTaccessories.

1. Rate of depreciation for all rubber,
nylon/ plastic parts (INCLUDING PAINT
MATERIAL), tyres and tubes, batteries
and airbags:50%

(In case of Painting Charges, the
depreciation rate of S0% shall be
applied only on the material cost
which shall be 35 % of total painting
charges or the actual (if provided)
whicheveris lower).

2. Rate of depreciation for all fibre glass
components: 30%

3. Rate of depreciation for all parts made
of glass: NIL

4. Rate of deprediation for all other parts
including wooden parts is to be as per
the following schedule:

Age of the Vehicles % of
Depreciation

Not exceeding 6 months Nil

Exceeding 6 months

butnotexceeding 1 year 5%

Exceeding 1 yearbut

notexceeding 2 years 10%

Exceeding 2 years

butnotexceeding 3 15%

Exceeding 3 years

butnotexceeding 4 years 25%



Exceeding 4 years

butnotexceeding 5 years 35%
Exceeding 5years

butnotexceeding10years  40%
Exceeding 10 years 50%

(B) Individual Package Policy Wordings:
(The proposed changes are shown in bold
letters)

Wherever the reference is drawn to the
depreciation rates to be applied for
replacement of parts for partial loss claims
in respect of all categories of vehicles I
accessories under package policy
wordings, the wordings need to be
changedasabove.

Accordingly, the Section 1: Loss of or
Damage to the Vehicle Insured of the
individual motor package policy shall
need to be partially modified as under:

The Company will indemnify the insured
against loss or damage to the vehicle
insured hereunder and I or its accessories
whilstthereon

I. by fire explosion self ignition or
lightning;

il. byburglary housebreaking or theft;

iii. byriotandstrike;

iv. by earthquake (fire and shock
damage);

v. by flood typhoon hurricane storm
tempestinundation cyclone hailstorm
frost;

vi. byaccidental external means;
vii. by maliciousact;
viii. by terrorist activity;

ix. whilst in transit by road rail inland-
waterway lift elevator or air;

X. bylandslide rockslide.

Subject to a deduction for depreciation at
the rates mentioned below in respect of
parts replaced:

1. For all rubber, nylon/ plastic parts
(INCLUDING PAINT MATERIAL), tyres
and tubes, batteries and air bags: 50%

(In case of Painting Charges, the
depreciation rate of 50 %shall be
applied only on the material cost
which shall be 35 % of total painting
charges or the actual (if provided)
whicheverislower)

2. Forallfibre glass components: 30%
3. Forallparts made of glass: NIL

4. Rate of depreciation for all other parts
including wooden parts will be as per
the following schedule:

Age of the Vehicle % of
Depreciation

Not exceeding 6 months Nil

Exceeding 6 months

butnotexceeding 1 year 5%

Exceeding 1year

butnotexceeding 2 years 10%

Exceeding 2 years

butnotexceeding 3 years 15%

Exceeding 3 years

but notexceeding 4 years 25%

Exceeding 4 years

butnotexceeding 5 years 35%

Exceeding 5 years

butnotexceeding 10 years 40%

Exceeding 10 years 50%

All stakeholders are invited to provide
their comments on this draft proposal so
as to reach the Authority by e-mail
addressed to randip@irda.gov.in on or
before ogth November2012.

M. Ramaprasad
Member (Non-life)

Circular

Ref: IRDA/CAD/CPR/245/11/2012

Re: Guidelines on Periodic Disclosures
tothe Public

CEOs of all Insurance Companies

Reference is invited to the following
circulars issued on the subject by the
Authority:

1. Public Disclosures by Insurers (Ref:
IRDA/F&I/CIR/F&A/012/01/2012, dt:
28-01-2010)

2. Guidelines on Periodic Disclosures (Dt:
09-04-2010)

3. Public Disclosures by Insurers (Ref:
IRDA/F& I/CIR/PBDIS/105/05/2011,
dt: 27-05-2011)

Forms L41 and NL 41 prescribed vide
circular ref: IRDA/F&I/CIR/
F&A/012/01/2012,dt:28/1/2010 relate to
disclosure of grievance disposal by
insurance companies on a quarterly basis
in respect of Life insurance and Nonlife
insurance respectively. The forms basically
reflect absolute numbers relating to
certain broad categories of complaints.

You are indeed aware that the Integrated
Grievance Management System has been
fully functional with effect from 1s* April,
2011 and the categorization of
complaints is now more detailed. Next,
analysis of data relating to grievances
becomes more meaningful when the
grievances are correlated to policy

Date:20-11-2012

servicing parameters or claims related
parameters as may be the case. Data
presented in this manner also provides for
a fair comparison of the performance of
different insurance companies. Absolute
data is itself is quite meaningless and
does not lend itself to proper comparison
and analysis as the numbers involved are
contingent upon several factors such as
the age of the insurer, the size of the
insurer, the number of policyholders, the
number of claims registered etc. Keeping
this aspect in view the Authority has
revised forms L4I and NL41 respectively.
Insurance companies are required to put
up the revised forms for Public Disclosure
on a quarterly basis with effect from the
quarterending 3151 Dec, 2012.
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) PERIODIC DISCLOSURERS )
FORM L-41 GRIEVANCE DISPOSAL

Insurer: Date:
GRIEVANCE DISPOSAL FOR THE QUARTER ENDING

=
—
=
™
e
=

n o O o =
o = >
=SB 8¢L
o
Sgv 27
o I w
Q o ® 3
S8 =5
: Complai Settl i 8 5
Opening Balance| . T R;solve:r: et Complaints | Total complaints QO=J T2z %
e quarter . 3 =
» { . Pendingat | registered upto the 2 c 3 32
SL.No. Particulars ! during the : S=233 &
As on being of ke Fully Partial Setectid the end of the| quarter during the oL o
the quarter Accepted | Accepted : quarter financial year S33°% =
3234
O wv
1 Complaints made by the customers 2., = L ; S
> < X 3
a)|Death Claims s _ 3 f =
Qo = =
b)|Policy Servicing S5 s5353
¢)|Proposal Processing
d)|Survival Claims g % =3 g ?'3
R
e)|ULIP Related ’ED 458
U -
f)| Unfair Business Practices c 3 § g )
T o B !
. g)|Others ag%%ﬁ
Total Number of complaints: c 3 e
S22 °
~ o Q
2 Total No. of policies during previous year: 9 3 E éh %
(Y2l = 3
3 Total No. of claims during previous year : % % S §
4 Total No. of policies during current year : % 3 < =2
5 Total No. of claims during current year 2 5 § 2 ;
=0 =
Total No. of Policy Complaints (current year) g 22 3 “
e =3<
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Total No. of Claim Complaints (current year)
1 —h —h
7 per 10,000 claims registered (current year) : = e <
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(e}){90 days & Beyond -~ = g %
Total No. of complaints o QZJ S =3
. R
* Opening balance should tally with the closing balance of the previous financial year Signature g % % %
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PERIODIC DISCLOSURERS
FORM NL-41  GRIEVANCE DISPOSAL
Insurer: Date:
GRIEVANCE DISPOSAL FOR THE PERIOD UPTO ....c..cesserseneeree DURING THE FINANCIAL YEAR ....ooonnniniismnincsnsnns
Complaints Resolved / Settled during| Complaints Total complaints
the quarter Pendingat | registered upto the
Fully Partial the end of the| quarter during the

Accepted | Accepted e quarter financial year

Opening Balance * Additions
SI.No. Particulars As on being of the during the
quarter quarter

1 Complaints made by the customers

a) |Proposal Related
b) |Claim

c) |Policy Related

d) |Premium
e) |Refund
f) |Coverage

g) |Cover Note Related

i) |Product

j) |Others

Total Number of complaints:

Total No. of policies during previous year:

Total No. of claims during previous year:

Total No. of policies during current year:

nm & W N

Total No. of claims during current year:

Total No. of Policy Complaints (current year) per
6 10,000 policies (current year) :

Total No. of Claim Complaints (current year) per
7 10,000claims registered (current year) :

Complaints made by | Complaints made

8 Duration wise Pending Status ST by Wtermediaries

Total

(a)|Upto 7 days
(b){7 - 15 days
(c)|15-30 days
(d)|30-90 days
(e){90 days & Beyond Signature
Total No. of complaints
* Opening balance should tally with the closing balance of the previous financial year

irda journal December 2012




S - —

E irda journal December 2012

IRDA/BRK/ORD(RE])/01/DB 467

IN RESPECT OF M/S CHOICE INSURANCE
BROKERS PRIVATE LIMITED

1. M/s Choice Insurance Brokers Private
Limited (the applicant entity) had
submitted an application dated 15.02.
20 10 (the application) under the
provisions of IRDA (Insurance Brokers)
Regulations, 2002 (the Brokers
Regulations) seeking a license to act
asa Direct Broker.

~nNo

The Insurance Regulatory &
Development Authority (the
Authority) had sought further
information through the following
references:

Reference No. IRDA/DB 467/2010
dated 26.09.2011.

(i) Reference No. IRDA/DB 467/2010
dated 01.02.2012.

-
R

3. The applicant entity failed to provide
the additional information sought by
the Authority. A last opportunity to
furnish full information as sought in
references sent by the Authority was
given vide Reference No.IRDA/ DB 467
/MK/01/12 dated 20.07.2012.

4. The applicant entity has not
responded even to this reference so
far.

5. Inview of the above , the Authority is
of view that the applicant entity is not
interested any further in taking up its
application seeking a license to act as
a Direct Broker.

6. Whereas , the Authority in its letter
Reference No. IRDA/DB 467 /MK/01/
12 dated 20.07.2012 also intimated
the applicant entity that in case it

Date: 23-11-2012

failed to submit the additional
information needed to complete its
application, the Authority , in terms of
Regulation 7 of the Brokers
Regulations, will be constrained to
reject the application submitted by it
withoutany further notice.

7. Whereas, the Authority is vyet to
receive any response from the
applicant entity to its letter Reference
No. IRDA/DB 467/MK/01/12 dated
20.07.2012.

8. Hence, the Authority, in exercise of the
powers vested with it, in terms of
Regulation 7 of the Brokers
Regulations, hereby rejects the
application submitted by the
applicantentity.

J. Hari Narayan
Chairman.

IRDA/ BRK/ MISC/ORD/257 /12/2012

IN RESPECT OF M/S RAJASHREE CAPITAL &
INSURANCE BROKERS LIMITED

1. M/s Rajashrce Capital & Insurance
Brokers Limited (the applicant entity) had
submitted an application dated
03.09.2011 (the application) under the
provisions of IRDA (Insurance Brokers)
Regulations, 2002 (the Brokers
Regulations) seeking a license to act as a
Direct Broker.

2. The Insurance Regulatory &
Development Authority (the Authority)
had sought further information through
the following reference:

(i) Reference No. IRDA/DB 504/11 dated 0
2.01.2012.

3. The applicant entity failed to provide
the additional information sought by the
Authority. A last opportunity to furnish full

information as sought in references sent
by the Authority was given vide Reference
No. IRDA/ DB 504/MK/01/12 dated
07.11.2012.

4. The applicant entity has not responded
even to this reference sofar.

5.In view of the above, the Authority is of
view that the applicant entity is not
interested any further in taking up its
application seeking a license to act as a
Direct Broker.

6. Whereas, the Authority in its letter
Reference No. IRDA/DB 504/MK/01/12
dated 07. 11.2012 also intimated the
applicantentity that in case it failed to
submit the additional information
needed to complete its application within
two weeks of receipt, the Authority, in
terms of Regulation 7 of the Brokers

Date: 13-12-2012

Requlations , will be constrained to reject
the application submitted by it without
any further notice.

7.Whereas, the Authority is yet to recelve
any response from the applicant entity to
its letter Reference No.IRDA/DB 504 /MK/0
1/12 dated 07.11.2012.

8. Hence, the Authority, in exercise of the
powers vested with it, in terms of
Regulation 7 of the Brokers Regulations,
hereby rejects the application submitted
by the applicant entity.

J. Hari Narayan
Chairman.



Ref-IRDA/F&I/CIR/INV/247/11/2012

Investmentsin Credit Default Swaps (CDS)

Sub: Investments in Credit Default Swaps
(CDS)

1. The Reserve Bank of India, vide notification

iii.

no .IDMD.PCD.N0.5053 /14.03.04/2010-11
dated May 23, 2011, has issued the
‘Guidelines on Credit Default Swaps (CDS)
on Corporate Bonds’ effective from October
24, 2011.The said guidelines inter alia,
provide for participation as “Market
maker” and “Users” by the Insurers subject
tothe approval of the IRDA.

IRDA prepared draft exposure draft and
invited public comments by placing the
draft on its website www.irda.gov.in on 3rd
August, 2012. The comments were
received from various stake holders
including Insurance Companies,
Regulators, market participants etc. After
examining these comments in detail, the
draft guidelines are suitably modified as
follows:

Insurers are allowed only as “Users”
(protection buyers) of (DS subject to the
following:

The (DS are permitted as a “hedge” to
manage the Credit Risk covering the credit
event. The category of the investment will
not change pursuant to buying (DS on
such underlying.

(DS will be allowed only on listed corporate
bonds as reference obligations. (DS can
also be boughton unlisted but rated bonds
of Infrastructure companies. Besides,
unlisted/unrated bonds issued by the SPVs
set up by the infrastructure companies are
also eligible as reference obligation as
permitted in the circular dated 23rd May,
2011

On purchase of protection, the exposure on
reference entity shall shift to the protection
seller to the extent of protection purchased
and Regulation 3,4 and 5 of the IRDA
(Investment) Regulations, 2000 shall
apply. However, such shift of exposure to
protection seller happens only in the case
of credit event in case of reference

CDS transactions

i. Details of CDS, counter party wise

entity/underlying of (DS is an investment
inInfrastructure sector.

(DSshallnotbe purchased

On Reference Asset belonging to the
promoter group and no (DS transaction
shall be made between entities belonging
to Promoter Group.

On short term instruments with original
maturity up to one year such as
Commercial Papers, Certificate of Deposit,
Non-Convertible debentures with original
maturity of less than a year etc.

On The obligations such as asset-backed
securities/mortgage-backed securities,
convertible bonds and bonds with call/put
options, CLOs, CDOs or any other pool of
assets/loans.

All other norms pertaining to the eligibility
norms for the counter party to the User
(Market-maker), Reference Obligation,
requirement of underlying, conditions
while exiting the (DS transactions by Users,
Credit events, settlement methodologies,
documentation, pricing/valuation
methodologies, other requirements and
Accounting norms etc. are as prescribed by
RBI vide the aforesaid circular dated 23rd
May,2011.

Insurers shall enter into Master Agreement
for (DS with counterparties as issued by
FIMMDA. Such agreements may have
additional clauses to suit the spedific
requirements of the Insurer provided such
clauses are more stringent than the
clauses prescribed by FIMMDA. The
Investment Committee should review such
additional clauses on continuous basis.
The Board of the Insurer shall amend its
Investment Policy and put in place
necessary Risk Management Frame work
covering, interalia, the following:

Types of Assets on which Protection can be
bought

Counterparties from whom (DS can be
boughtand limits on the counter parties
Valuation norms

Date: 29-11-2012

Reporting and monitoring norms

Stress testing on the capability of the
counterparty to meet the obligation at
periodicintervals

Margins applicable (Margins should be in
cash or Govt. securities). Such margins
collected should be not part of Investment
Assets and Insurer should act as ‘trustee’ of
such margins.

Settlementof MTM obligations
MIS, exception reporting

Necessary systems and controls prescribed
for User in line with risk management
architecture provided in the aforesaid RBI
circular

Review of the policy at periodicintervalsin
line with the Investment policy

The concurrent Auditor should confirm
that the above requirements have been
incorporated in the investment policy
before the Insurer undertaking transaction
in (DS. The certificate issued by the
Concurrent Auditor, shall be filed with the
Authority.

All (DS transactions shall be reported to the
Investment Committee, Audit Committee
ona quarterly periodicity.

The Concurrent Auditor shall issue a
certificate to the effect that all (DS
transactions for the Quarter complies with
the norms prescribed by RBI and the
Authority and such certificate shall be filed
onquarterly basis.

(DS as per the valuation for the unexpired
protection period are shown as part of
respective category of underlying in the
pattern of investments. If the same is part
of Approved Investments, the (DS are to be
reported under Approved Investments
under category code ECDS and as 0CDS, if
the underlying is part of Other
Investments.

Insurer shall file quarterly report on the
(DSinthe formatas perthe Annexure A.

(R.K. Nair)
Member (F&I)

Annexure-A

Name of the Insurer

Quarter- Year

S.No. Name of Tenor
the Counter | of CDS
Part

FV of the
underlying

ii. Details of CDS, reference entity wise

Notional
Amount

Tenor of
the
underlyin

Spread
(bps)

Net
Position

Margin
Held

S.No | Name of | Teno | FV of the
the r of underlyin
referenc | CDS | g
e entit

Tenor of Notiona | Sprea
the | d
underlyin | Amount | (bps)

Net
Positio

Margi
n Held

Approved/Oth
er Inv.

iii. Details of reference assets wherein credit event occurred and status of fulfillment of commitment by the
Market Maker.
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Dealing with Dexterity

- Need of the Hour

‘In the interest of the nation as also the insurance industry, there should be re-vitalization of the

Healthinsurance class so that thereis all-round progress’ writes

he enigma associated with Health

insurance continues to be

confounding. For any stakeholder, it
should sound interesting that the
business figures make a steady growth. If
itisalso complemented by total consumer
satisfaction and a positive growth in
profitability for the player, it would be the
ultimate icing on the cake; and it is here
that it turns perplexing. Notwithstanding
the growth in the business figures in this
class of the domain, it leaves a great deal
of heartburn among the general cross-
section of policyholders for inexplicable
reasons. For the industry, coping up with
the several complaints and grievances has
become a majorissue.

If one were to take a look at the customer
dissatisfaction, it has to do with various
factors like delay in settlement of claims,
lack of clarity with regard to actual
coverage or exclusions; and above all,
either a partial or total repudiation of
claims. The insufficient understanding of
the general masses of the contractual
obligations in an insurance contract has

historically been quoted as one major
factor for such a none-too-happy
situation. But considering that several
stakeholders have taken up various
measures of improvement in this
direction and further aided by active
support rendered by the regulator; there
should have been more perceptible
positive change. One hopes that such a
situation indeed gets to be seen sooner
than later.

For the players, there should be a quick
assessment of the areas where the
essence of the problems lies; and go about
fixing it on a regular and phased manner.
For example - it has been said time and
again that the Group policies are a major
source of drain in as much as the claim
payments are concerned. It should be the
objective of the underwriters to strictly
assess the risk in a very scientific manner
and also based on their previous
experience. Getting lured into short term
business interests thereby pushing more
important factors to the back seat would
notlead to sustained business growth.

‘Health Insurance'

in the nextissue...

Further, it is also commented by various
analysts and study groups that almost the
entire claims outgo is only on account of
not more than a tenth of the total
policyholder community. Does it ring a
bell for better commitment in the
standards of rating and underwriting? The
other vital factor for a huge claims outgo
viz. Health insurance frauds also calls for a
close scrutiny of the systems and methods
that are being followed; and wherever
possible, to ensure that the loopholes are
plugged. Such a measure would certainly
compel the policyholders to be more
carefulin lodging their claims. It has to be
appreciated that it is easier said than
done; and calls for a total commitment
from all the stakeholders. It is earnestly
hoped that one would get to see a
healthier Health insurance class in the
near future.

‘Health Insurance’ will once again be the
focus of the nextissue of the Journal.
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Evolution of Health Insurance in India

- Positives and Constraints

traces the origin and the progressive metamorphosis that Health insurance recorded

in India; and hopes that a great deal can be achieved in the near future with co-operation from
several stakeholders.

Health Insurance

nsurance is a mechanism by which the
Ilosses of a few are met through

contribution of many. Itis a method of
dealing with fortuitous events resulting in
a finandal loss. ‘Health Insurance’ aims at
taking care of health related expenses. To
fall in line with the spirit of insurance,
Health insurance is restricted to strict
principle of indemnity, where the person
is indemnified with the amount which
person hasactuallyincurred/spent.

Healthcare spend

With health and wellness being an
important aspect in balancing life of an
individual, delivery of quality healthcare
services becomes a necessity. Healthcare
sector is one of the largest service sectors
in an economy and provides major
contribution to GDP and employment.
Given the appropriate regulatory support
and clearer roles for public and private
healthcare delivery, the sector can play an
even greaterrole.

Viewing the international statistics, India
seems to spend the least in healthcare
spends and there is need to invest more
for the same. The healthcare spend in the

Healthcare Industry Break-up

insurance &
M edical
Equipment
B%

Diagnostics
0%

Source: IDFC Securities Hospital Sector November 2010

country is expected to double and touch
2,250 billion by 2014. And with just 3%
Health insurance penetration in the
country, a large part of sumis poised to be
outofone’s pocket.

India’s insurance market still lags behind
other countries in terms of penetration.
With the penetration level at three
percentinIndiaitis far behind UK (12.5%),
Japan (10.5%), Korea (10.3%) and US
(9.2%).

Healthcare sector in India is at an
inflection point and is poised for rapid
growth in the medium term. However,
Indian healthcare expenditure is still
amongst the lowest globally and there are
significant challenges to be addressed
both in terms of accessibility of healthcare
services and quality of patient care. While
this represents significant opportunity for
the private sector, the Government can
also play an important role in facilitating
this evolution.

It is estimated that only 12-13 percent of
Indians are covered under any form of
health insurance (private insurance
coverage is approximately three to four
percent only). Indian Health insurance

Spending as a % of GDP

China

Brazl

India

scenario is a mix of mandatory Social
Health Insurance and community based
Health Insurance (CBHI).

Currentstatus of Healthcare in India*

The Indian Healthcare sector currently
represents a USD 40 Billion industry’. A
break-up of the sector as of 2009 is
provided:

The Indian healthcare spend is less than
half the global average in percentage
terms when compared on a “percent of
GDP” basis.

The healthcare spend, when compared on
the basis of public-private contribution,
also depicts a skewed picture. As is noted
from the comparison below, private sector
contribution to the healthcare sector at
~T75 percentis amongst the highestin the
world in percentage terms. Public
spending, on the other hand, is amongst
the lowest in the world and is ~23
percentage points lower than the global
average.

Finally, the healthcare spend examined on
a per capita basis, both in terms of USD (at
average exchange rate conversion) and in
terms of Purchasing Power Parity (PPP), is
amongst the lowest globally. Further,

usa UK

Source: WHO World Health Statistics 2010

Global
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Comparison of Healthcare Spend
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when compared to the global average, the
per capita Indian healthcare spend is ~95
percent lower on an average exchange
rate basis and ~87 percent lower on a PPP
basis.

India’s healthcare spending is, however,
growing at a healthy CAGR of ~14 percent
from 5.5 percent of the GDP in 2009 to 8
percentin 2012

Growthin the Healthcare Industry:

As stated earlier, the Indian Healthcare
Industry is currently estimated at USD 40
Billion. The industry is expected to grow to
~USD 79 Billion by 2012 and ~ USD 280
Billion by 2020°. The average CAGR for the
next 10 vyears, therefore, has been
estimated at~21 percent.

Drivers of growth for the Healthcare
Sector:

A combination of demographic and
economic factors is expected to bring
about increased healthcare coverage in
India which is expected to drive the
growth of the sector.

Healthcare Industry
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Demographicfactors:

Increase in Population: Expected increase
in population from about 1.1 billion in
2009-2010t0 1.4 billion by 2026°

 Shift in demographics: 60 percent of
the population in the younger age
bracket and an expected increase of
geriatric population from current 96
million to around 168 million by 2026.
This represents a huge patient base
and creates a market for preventive,
curative and geriatric care
opportunities®

 Rise in disposable income:
Households in the above INR 200,000
per annum bracket can benefit from
anincrease in disposable income from
14 percent in 2009-2010E to 26
percent in 2014-2015P making
healthcare more affordable’

» Increase in incidence of lifestyle-
related diseases: There is likely to be a
marked increase in the incidence of
lifestyle-related diseases, such as

280

200RE 2020P

cardiovascular, oncology and
diabetes, when compared to the
communicable and infectious
diseases

e Rising Literacy: Growing general
awareness, patient preferences and
better utilization of institutionalized
care as a result of increase in literacy
rates’®

Economicfactors:

e Tax benefits: Lower direct taxes,
higher depreciation on medical
equipment, income tax exemption for
5 years to hospitals in rural areas, etc.
are being provided by the
Government to the sector’

» Medical Tourism: India emerging as a
major medical tourist destination
with medical tourism market
expected to reach USD 2 billion by
2012%

e Insurance coverage: Increase in
Health insurance coverage with a
number of private players and foreign
players entering the market to cater to
the increased demand. The sector is
expected to register an increase in the
penetration from the current 10-15
percentto almost 50 percentata CAGR
of 24 percent. At an institutional level,
insurance penetration is likely to
continue to increase from 5 to 15
percent to 20 percent. In tertiary care
thisis almost as high as 40-55 percent
with the inclusion of employer paid
coverage™

Emerging Trends in Healthcare:
Challengesand Interventions

Dual Disease Burden:

e UrbanIndiaisnow on the threshold of
becoming the disease capital of the
world and facing an increased
incidence of lifestyle related diseases
such as cardiovascular diseases,
diabetes, cancer, COPD etc. At the same
time, the urban poor and rural India
are struggling with communicable
diseases such as tuberculosis, typhoid,
dysentery etc. Rural India is also
seeing a higher occurrence of non-
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communicable life-style related
diseases. This represents a serious
challenge that the Indian Healthcare
systemwould need to address.

Developmentin Private Healthcare

a) Day care centers: Concept of out-
patient surgeries is growing world-
wide as in-patient facilities can be
expensive and inconvenient in some
cases. A large number of surgeries can
now be performed without the
patient having to be admitted at all
with the help of day care surgery
centers.

b) Palliative care structure

c) Single Specialty hospital: Single
specialty hospitals are a small but
rapidly growing genre among today’s
hospitals in India. The growing
number of specialty centers and
hospitals signals a move towards
maturity of the healthcare industry
with an increasing complexity of
business and consumer affordability.
Spedialty hospital formats range from
low-risk specialty including eye care,
dermatology, mother and child to
high-end specialty including
cardiology, cancer and transplant
medicine.

d) Ayurvedic and wellness care:
Ayurvedic treatments are 5,000 years
old in India with bulk of Ayurvedic
treatment market concentrated in
South India. This market which is a
part of beauty and rejuvenation is
estimated at INR 40 billion in 2009
(source- IBEF). India is a popular
destination for Ayurvedic therapies
leading to a large number of foreign
tourists visiting local spas and
Ayurvedic treatment centers. Inbound
medical tourism in India is therefore
growingata 12 percent CAGR.

Developmentin PublicHealthcare:
Initiatives by Government:

e« The Government launched the
National Rural Health Mission (NRHM)
in 2005 which aims to provide quality
healthcare for all and increase the
expenditure on healthcare from 0.9
per cent of GDP to 2-3 per cent of GDP
by 2012.

e According to Union Budget 2010-11,
the plan allocation for Ministry of
Health and Family Welfare has
increased from USD 4.2 billion in
2009-10to USD 4.8 billionin 2010-11.

e Moreover, in order t0 meet revised
costof construction, in March 2010 the
government allocated an additional
USD 1.23 billion for six upcoming
AIIMS-like institutes and up-gradation
of 13 existing Government Medical
Colleges.

Private-Public Partnerships:

The Indian Government is focused on
developing the PPP model to cover the
demand- supply gap prevalent in the
healthcare sector. Private sector expertise
coupled with efficiencies in operation and
maintenance would lead to improved
healthcare services delivery to the masses.
This model can act as a catalyst in the
creation of new capacity and
improvement of efficiency in the existing
infrastructure established. The
Government also embraced PPP model to
counter epidemics like HIN1 swine flu,
HIV, etc.

Health insurance has evolved in
phases-

Phase I. It began in India with the
introduction of Mediclaim policy by four
public sector insurance companies in
1986. The policy was designed to provide

for reimbursement of medical expenses
incurred in India by the insured for
treatment of any disease or illness or
accidental bodily injuries at any
clinic/nursing home/hospital, as an
inpatient. Domiciliary hospitalization was
also covered for a specified amount.

Phase II: This Mediclaim Policy was revised
in 1991, wherein the quantitative sub
[imits under each of the above heads were
removed. The Sum Insured ranged from
Rs. 15000 to Rs. 300000 with premium as
per age bands prescribed. There were
many changes made to this policy based
on customer requirements like
relaxations in the specialized cases where
less than 24 hours hospitalization was
required, and simplification of the pre-
existingillnesses exclusion.

Phase III: The year 2001 saw the advent of
the Third Party Administrators. They were
regulated by IRDA and mandated to
provide health services.  The claims
servicing was now outsourced to the TPASs,
at a remuneration of 6% of the premium
collected. As on date, twenty seven TPAs
are in operation. The objectives of
introducing TPAS were to improvise on
customer services, and also bring about a
reduction in the claims ratio by greater
pro-active involvement in the area of
claims.

PhaseIV: The policy was altered in the year
2007, to bring back the sub limits.
Deletion of the sub limits resulted in steep
riseinthe claims.

Today's Status

1. Health insurance is a loss making
portfolio (discussed in detail in
coming paragraphs)

2. Health insurance is not reaching the
masses, but helping a pocketful of
people who have planned their Health
insurance versus requirements well

3. Health insurance is viewed as an
income flow by health service
providers. Itisan open secret that the
cost of health services are doubled if
the patient has an insurance policy
covering him
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Table™: Total premium, total claims paid and claim ratio

Period Premium (Rs.InCrs) | Claims Paid (Rs.In Crs) (Claims Paid ratio %
2003-2004 944 785 83%
2004-2005 987 948 96%
2005-2006 1,947 1,777 91%
2006-2007 2,820 2,198 78%
2007-2008 2,158 2,904 105%
2008-2009 3,976 4,087 103%
2009-2010 7,803 7,456 96%
Source:IIB

4. Insurers are grappling with this ever
increasing portfolio and trying to
bringabouta balance.

5. Authorities are concerned and would
like to setrighttheissue

Increasing Health Insurance frauds:

Though the penetration level is still low
(as discussed earlier), the growing ambit
of Government schemes like RSBY,
Arogyshree etc would improve the
penetration percentage

The table above shows loss ratios for
Health insurance industry and as
could be clearly seen, spread of health
could be short lived if portfolio
continues to bleed like this. There
could be several causes for such
adverse portfolio, like-

» Poorunderwriting skills
» lackofcredibledata

e Badlydesigned products
» Adverseselection

* Wrongpricing

e Regulationorlack of IT

e Absence of proper claims
management

* Frauds

Focusing on the last aspect, Health
insurance fraud is defined as an
intentional act of deceiving, concealing, or
mis-representing information that results
in healthcare benefits being paid to an
individual or group.

Three parties may be involved in
commission of Health insurance frauds™:

a) Service providers including doctors,
hospitals, ambulance companies and
laboratories

b) Customers

¢ Insurance companies and
intermediaries like TPAs

According to which party commits the
fraud, fraud behaviors can be classified as
under-

a) Service providers fraud-

 Billing services that are not actually
performed

e Unbundling, ie billing each stage of
procedure as if it were a separate
treatment

e Upcoding, ie, biling more costly
services than the one actually
performed

e Performing medically un-necessary
services solely for the purpose of
generating insurance payments

e Misrepresenting non-covered
treatments as medically necessary
covered treatments for the purpose of
obtaininginsurance payments

» Falsifying patient’s diagnosis and/or
treatment histories to justify tests,
surgeries, or other procedures thatare
notmedically necessary

b) Customer'sfraud

e Falsifying records of eligibility for
obtaining a lower premium rate

e Filing claims for medical services
which are notactually received

e Using other person’s coverage or

insurance card to illegally claim the
insurance benefit

¢) Insurance companies/intermediaries
frauds

*  Employee involvement in creating
false claims

e Illegal gratification from service
providers

Amongst the three categories mentioned
above, frauds committed by service
providers accounts for the greatest
proportion of healthcare fraud.
Internationally if we see, US and UK are
more prone to frauds. As per estimates
provided by Coalition against Insurance
Frauds, about $ 80 billion was lost in the
US due to insurance frauds in 2006. In
similar year, the Insurance Fraud Bureau
estimates that the loss due to insurance
fraud in UK is about £1.5 billion ($ 3.8
billion), causing a 5% increase in
insurance premium.

Thus it can be said that US and UK have
acquired a high level of sophistication
with respect to frauds. There are specific
fraudster gangs as compared to Indian
insurance market where it is operating on
an individual basis. In India, Motor and
Health insurance are most prone to
insurance related frauds followed by Life
and Property insurance.

As of now in India, there are no such
technological innovations or practices
being adopted to mitigate frauds. There is
no separate entity or body looking after
insurance fraud cases. Even the Indian
Penal Code, the main criminal code of
India, does not have any penal provision
to deal with insurance frauds effectively.
Thus there being no effective deterrent, it
becomes difficult to book the culprit

However, we find that developed
countries like US and UK, have separate
bodiesin place to deal with such frauds

e In US, there is a separate entity called
Coalition Against Insurance Frauds, an
anti fraud watch dog which acts as a
catalyst tofightfraud

» Another is National Healthcare Anti
Fraud Association which spedcifically
deals withinsurance frauds



 SASfraud framework for insurance, an
end-to-end solution for preventing,
detecting, managing claims frauds
across various lines of business

e In UK there is a separate body called
Insurance Fraud Bureau to disrupt and
co-ordinate action against people
committing organized insurance
crimein UK.

A proper claims management system
should be in place for fraud detection.
Parameters that can be used as trigger to
detect or analyze fraudulent claims/
practices can be-

e Treatment costs are usually on the
higher side as compared to the
etiology

e Insured timing to take insurance
policy with an aim to claim once
waiting period is over

» (ostlierinvestigations are more

e Purchasing policy in name of non-
existent family member

e Diagnosis of the ailment and the
investigations are not much related to
each other

» Duration of stay in hospital is more at
times- Extending length of stay for
patient beyond medical necessity

» Post-operative histopathology reports
arenotavailable (surgical cases)

* Documentationsare usuallyin order

e More member reimbursement claims
form the partner providers of the TPA
andinsurance companies

* Inmostfraudulent claims, the treating
doctor, agents, ailments are the same

« Medicinebillsin serial order

e Patient residence and the hospital,
chemist address, are not
geographically same

e Fraud claimers are usually short term
policy holders with lesser suminsured

e Higher per patient cost
* Excessive per-doctor patients

e Higher per-patient average visit
numbers

e Higher per-patient average medical
tests

e Fluctuating monthly claims of the
providers

» Impersonation by policyholder

e Fictitious providers- instances have
been found where provider bills are
raised without the existence of any
bonafide provider

e Admitting patients for procedures
which can otherwise be treated as
outpatient

In India, as well there should be a
separate entity/body monitoring the
health insurance fraud cases with
proper profiling of customers and
customer database. Even the
insurance regulator IRDA is acting
more as a regulator monitoring
implementation of acts/regulations
passed but does not provide any
separate regulation or quideline
dealing with insurance frauds. Indian
insurance industry needs to have a
separate bureau/legislation to deal
with such fraud

Health Insurance - Recent

developments:

Concept of long term health saving
products

Typically Health insurance products with a
saving component are offered to
individual or family customers so that
they can accumulate savings to-

a) Fundoutpatientand drugcomponent
b) Accumulate money to pay deductibles

Frequently, the accompanying risk coveris
a high-deductible or catastrophic Health
insurance benefit. Below table lists a
comparison of various such products
currently being sold in various markets-

Existing models for Health insurance products with saving components*

Model A Model B Model C Model D Model E

Existing market for
such models United States India China South Africa Singapore
Savings Component Savingsaccountowned by | Differentfund options | Proportion of Max 25% of total Savings account mainly
individual decides contributions go towards | contributions can be saved used to pay inpatient
contribution level, savingsaccount saving funds used topay | hospital services
makes investment for outpatientservices formembers
decisions. Fundsrolled and dependents
overatyearend
Insurance component | Savingsaccountmustbe Indemnity/ Hospital Proportion of contribution | Minimum 75% of total Voluntaryinsurance
combined with high (Cash (currently goes towards socialrisk | contributions go towards | schemesavailable to
deductible health plan available) pooling fund insurance premium. provide cover after
Coversinpatientand exhaustion of savings.
some out-patientservices| Premiums can be paid
from savings account
funds
Compulsory/Voluntary | Voluntary Voluntary. Entry Compulsory Voluntary. Coverage Compulsory for
agelimitapplicable cannotbe denied employed person (
including selfemployed)
Account Administrator | Insurer/Financial Insurer Social Health Insurance TPAorInsurer GovernmentAgency
institution Bureau, a Government
agency
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Existing models for Health insurance products with saving components*

Model A Model B Model C Model D Model E

Contribution made by | Member oremployee Member Both employerand Member or employee Member (voluntary
and employer employee and employer protection) or Both
employerand employee
(mandatory savings)
Contribution limit Max contribution per Contribution decided Contributions are (Age dependent)
annumis fixed by byinsurer community rated percentage of salary for
regulation forsavings savings account.
account. Decided byinsurer] Contribution for
for protection component protection component
may very by age, gender
Withdrawal Limits Withdrawals permitted Withdrawal allowed only | Restrictions onamounts
only for eligible medical in case of death or transfer| which can be withdrawn
expenses toanother scheme perdayand per medical
intervention
Tax treatment Contributions, investment | Contributions are tax Contributions, Contributions,
earningsand withdrawals | exempt.Investments investment earnings investmentearnings
(foreligible medical returns and withdrawals and withdrawals (for and withdrawals are
conditions) are taxexempt | may be taxed eligible medical tax exempt
condition) are tax exempt

Recent developments in Health
Insurance

Standardization work done by FICCI
and (1

« Standard Treatment Guidelines for 21
common causes of hospitalization

» Standard definition of criticalillness

e Standardizing of non-medical
expenses

+ Standard definition - phaseIl
 Standard Billing process
 Discharge Summary

» TPAHospital Agreement

a) The FICC report on Health insurance
released in July 2009 that includes
Standard Treatment Guidelines for 21
common causes of hospitalization
was developed by eminent clinical
experts and other professionals from
the FICCI working group on health
insurance.

b) Standard definitions of Critical
Ilinesses which have also been
worked upon in another FICCI group
will not only enhance the customer’s
understanding of these terms but will
also ensure easier comparison of the
product offerings in the market. Only a
small number of countries like Britain,
Malaysia etc have undertaken
standardization of Critical Iliness
definitions across the market, which
has now been attempted in India,
after gaining prior international
experience on the subject. Approach
used gives clear picture of coverage.

¢) The third exercise in the FICCI report,
on standardizing the list of
nonmedical expenses should also
smoothen the interaction between
the patients, hospitals, TPAs and
insurers by minimizing the
ambiguities on what is payable under
Health insurance policies.

d) Standardization of terms used in
Health insurance by CII (October
2012)- Standard definitions have
been recommended for- OPD
treatment, Hospitalization/ In patient
care, Iliness, Acute condition, Chronic
condition, Day care centre, Injury,
Medical Advice, Medical expenses, Pre
hospitalization medical expenses,
Post hospitalization Medical Expenses,
New Born Baby, Cumulative Bonus/
Malus, Maternity expense/treatment,
Dental treatment, Any one illness,
Congenital (internal/external),
Unproven/experimental treatment,
Condition Precedent, Notification of
claim, Disclosure to information norm,
Cashless service/definition,
Subrogation, Contribution,
Cancellation, Renewal, Portability,
Room rentand Deductible, Alternative
treatment

e) In another similar initiative, the (II
working groups on Health insurance
had earlier disseminated their
recommendations in May 2008. These
working groups, however, continued
to be involved with further work on
these recommendations as also the
implementation thereof.
Standardization of important

documents in the Health insurance
system, like the preauthorization form
and the claim form has been worked
upon in these groups; and evolution
of common, IT-enabled formats have
certainly boosted operational
efficiencyin the system.

f) The availability of a simplified ICD-10
coding tool, which is available on the
IRDA website, renders the task of
assigning ICD-10 codes substantially
simpler and easier, which then yields
valuable data for the health eco-
system.

Similarly, the work on creating common
hospital masters, and common
definitions for health insurance terms, are
best practices which will have long-lasting
positive effects for the system.

The initiatives by (II and FIC(I have
helped and would further help in
increasing Health insurance
penetration, increased affordable
quality healthcare and thereby leading
to customer satisfaction as seen below-
Other standardization initiatives
include-

a) Standard format for provider bills.
Standardizing billing formats,
enabling mapping of hospital
information systems to specific data
requirements of the Insurance
companies for faster claim processing
and enhanced analysis of data

b) Standard format for discharge
summary. Discharge summary is a
document prepared by an IP provider



Collaborative
efforts amongst
stakeholders

for benefit of the patient and also his
primary physician. The Health
insurance industry also uses the
discharge summary as a key
document while processing the claim.
The industry has been affected by
discharge summaries that are not
uniform as also not adequate to meet
the needs to the stakeholders.

¢ TPA insurer contract or
Standardization of TPA- Hospital
Agreement.  Presently there are
variations in the TPA or insurer
contractsand TPA or hospital contracts
across the industry, without any
uniformity in the clauses of the
agreement. A skeletal framework for
the contract was felt necessary in
order to bring uniformity, more clarity
about the service standards and
minimize the chances of disputes over
interpretation. The basic premise of
the work was to standardize the terms
of contract and time lines for various
activities.

d) ICD/ CPT Coding: The health industry
is moving towards having a uniform
coding for

e DIAGNOSIS - Latest version being ICD
10~M

e PROCEDURES - Latest Version being ICD
10~PCS

Currently, migration to this new coding
system is being actively pursued in all the
developed countries particularly USA and
UK. All the medical centers in US and UK
have received a directive to complete the
exercise as soon as possible, the deadline
being year 2015 for all and for complete
migration.

Changes from the previous version are:

1. Diagnosis Coding: Previously there
were approx. 7000 codes which has
now been expanded to approx. 70000
codes; thus making it more
comprehensive but cumbersome also.

Health Insurance Penetration

Affordable Quality
Healthcare

Customer
Satisfaction

Standardization
Initiative

2. Procedure Coding: Previous version is
called CPT codes, which had a code
and a description - for e.q. Hernia
repair- Right side- endoscopic with
mesh. There are no Level 1/2/3 codes
now for procedure codes. The latest
version has a seven character coding
and each character has a description.

Concept of Simplified Wordings:
Attempt towards simplified policy
wordings is required and has been
initiated by the companies. Being a very
simple, plain and clear language and
important for the insured who is often not
familiar with insurance concepts,
principles and law. Such language also
helps insurance officials in taking correct
andfastdecisions.

Moving towards universal health
coverage:

In India, the primary way to deliver
healthcare by the Government was
predominantly through supply side
(owning infrastructure and delivery)
mechanisms. Still the out-of-pocket
expenditure on health in India is one of
the highest in the world. Even in the
Government hospitals, which are
supposed to be free, many surveys have
revealed that people have to spend a lot
on treatment. Therefore, to reduce out-of-
pocket expenditure and improve access to
quality healthcare, in the past five years
Central Government and many State
Governments have tried to use demand
side mechanisms through Government
funded targeted Health insurance
programs. Main amongst these programs
is Rashtriya Swasthya Bima Yojna (RSBY)
which is funded by Central and State
Governments and is being implemented
in more than 25 states. Other notable
programs are state owned schemes by
state like Andhra Pradesh, Karnataka and
Tamilnadu. These programs together
provide Health insurance to more than
20% of below poverty line and vulnerable
population of the country.

Though these programs have been able to
benefit the targeted population, they
cover only inpatient treatment and do not
cover primary care. Even in in-patent,
while RSBY covers secondary care, most of
State level schemes cover only tertiary
care.

Planning commission in the draft chapter
on health for 12th five year plan
suggested that Government can provide a
comprehensive Health insurance cover to
all citizens of the country. This is a
progressive step to consider both supply
and demand side financing models to
deliver healthcare in the country. This will
complement Government's efforts
towards strengthening public healthcare
delivery system through initiatives like
NRHM, free medicines etc. However, to
make this a reality, Government will have
to take a decision regarding making
Health insurance mandatory in phased
manner.

In terms of financing, not everybody
should be subsidized by the Government;
population with ability should be able to
pay their contribution. Therefore, a clear
segmentation of population and defined
strategy for each segment will need to be
prepared so as to reach them effectively.

(II sub group is working on standardized
product, technology, segmentation,
premium collection strategies, and
institutional mechanisms.
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The Customer’s Rights and Responsibilities

- Health Insurance

emphasizes that a better environment in the domain of Health insurance would

certainly be possibleif the insured understand their role comprehensively.

Introduction:

he Health insurance market in the

country is growing fast, and the

relationship between insurers and
insureds is evolving quickly. In the past,
the relationship between a Health
insurance provider and a Healthinsurance
customer unfortunately started on a basis
of fundamental mistrust. On the one
hand, the customer felt that the Insurance
company may not be fully focused on
paying his claim. Theinsurance company,
on the other hand, sometimes felt that
customers were not completely
transparent when applying for Health
insurance, thus putting them in a position
of having to scrutinize applications and
claims more than they may like.

Both opinions have some merits, but
neither of themisin the long terminterest
of the customer or the industry. Itis time
for customers to understand their rights
and, indeed, their responsibilities when it
comes to Health insurance. Only then can
Health insurance, a sector with great
potential to help uplift the country, deliver
its promise.

In this article, we introduce a few
thoughts on these rights and
responsibilities.

The Growing Healthcare and Health
Insurance Markets:

The Health insurance market is a fast
growing market in India, and the fastest
growing segment of the overall insurance
industry.  With significant headroom to
grow further over the coming years, it is
projected that Health insurance will grow
at25% or more on a CAGR basis.

There are several enabling factors that
propel this growth. The most significant
amongst these is the changing healthcare
landscape in the country. Over the next

Over the next few
years, it is expected
that significant
amounts of capital
will be invested in
upgrading,
modernizing and
deepening the
healthcare
infrastructure in the
country.

few years, it is expected that significant
amounts of capital will be invested in
upgrading, modernizing and deepening
the healthcare infrastructure in the
country. These investments are likely to
be made by both public and private
entities. The improved infrastructure will
drive greater spends on healthcare.
Parallel to this is the influx of new
technologies in healthcare. While these
have demonstrably better outcomes, the
cost of availing these techniques will be
significantly greater than current costs.

Finally, the spending pattern of the
country, particularly urban India, is
changing rapidly. From a predominantly
savings driven economy, urban India is
rapidly evolving into a consumption
driven economy, and is one of the leading
consumer-led economies in the world
today. By definition, this also indicates a
lowering of the savings rates.

In this scenario, where healthcare is
becoming more accessible and more
expensive at the same time and savings
rates are going down, financing of
healthcare will become a growing
concern for the common man. Hitherto, it
was feasible to avail of healthcare by
paying for it from one’s savings or by



Stakeholdersin Delivering Insurance Financed Health Care and their Roles

Patient

Use healthcare, Pay / Transfer Risk

Healthcare Provider

Provide Medical Services

Health Insurer

Finance Healthcare, Assume Risk, Manage Risk

Third Party Administrator

Administer Health Insurance Plans

Employer

Pay / Transfer Risk

Government

Pay / Transfer Risk, Regulate

Support (IT, Vendors etc.)

mortgaging assets such as gold or
property. As these options become less
and less attractive, it is expected that
Health insurance will emerge as the
default financing mechanism to avail
quality healthcarein the country.

Due to the above factors, one expects the
Health insurance market to grow steadily,
and substantially, in the short to medium
term.

Stakeholders in Healthcare and their
Roles:

As the industry grows rapidly, old
paradigms of the insurer/insured
relationship will be washed away and
replaced by newer models that focus on
animproved customer experience.

It is important to understand that the
healthcare market has several
components, and the Health insurance
market has multiple stakeholders as well.
It is evident that each of these elements
may have slightly different interests,
based on their own business and personal
priorities. How well these elements, work
together will determine the quality of the
customer experience.

However, one area that all share in
common is in providing an outstanding
customer experience. Without doing this,
neither healthcare providers nor Health
insurers can hope to operate a sustainable
and profitable long term business.

Provider support services

The Customer’s Rights:

When purchasing a Health insurance plan,
the customer should have the right to
expect several things. Some of these are
enumerated below.

A Commitment to Paying Claims

A customer should expect that the Health
insurance company is in the business of
paying claims. Claims made against the
policy should be paid quickly, and fairly.
The insurer must not underwrite a policy
at the time of claim. Instead, the insurer
should conduct necessary enquiries at the
time of proposal. Once satisfied, the
policy may be issued. Subsequently, the
customer has the right to expect a no-
hassle experience when it comes to claims
payment.

(lear Conditions

No Health insurance plan can be expected
to always pay every element of the
healthcare cost. A customer has the right
to know what is payable under the policy
and what is not, and under what
circumstances.  These conditions must
not be covered in legal jargon, but made
abundantly clear to the customer in a
language he can understand.

The regulator should continue mandating
improvements and simplification in the
language used to explain Health
insurance.

(lear Explanation on Claims Actions

When a claim is denied or partly paid, the
insurer should go out of his way to
establish that the action taken is
appropriate. Once satisfied, the
justification for the decision should be
given to the customer in detail, with clear
explanation in simple language. The
customer should also have an
understanding of the escalation process
should he not be satisfied with the
decisions.

Actions by the regulator in setting up a
centralized grievance handling data base
that is monitored closely is an excellent
step in this direction, and more can be
done.

Asafe buying process

Insurers must investin training their sales
personnel to clear and transparently
explain the conditions of the policy to the
potential buyer. It must be easier for a
customer to compare and contrast the
offerings of various providers.

The insurers and regulators must work
together to ensure a trust-worthy
platform, online or otherwise, where a
customer can learn about not just the
benefits, but also the service delivery
offered by each insurer, so that he can
make aninformed choice.

The Customer’s Responsibilities

While a customer should expect
outstanding customer service as a ‘right’,
as with any right, it comes with
‘responsibility’.  Without shouldering his
end of the bargain, a customer should not
expect to receive an outstanding
experience - indeed, it is almost
guaranteed that it will be difficult to
deliver.
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issue focus

Invest time in the buying process

Buying a Health insurance plan is a
decision with potentially significant
consequences. This is a product that is
intended to come to the assistance of a
person when oneis unwell, and least likely
to be able to take care of oneself. Yet,
people routinely spend more time in
relatively less consequential decisions
than on choosing the right Health
insurance plan. While a customer should
expect a safe buying process, it is
important that he also take the time to
understand what he is purchasing, and to
ask questions until they are answered to
his satisfaction.

An insurance contract ultimately, is a
contract and the insurance company is
obliged to fulfill the terms of the contract
in the best possible way. An insured
should not expect an insurance company
to do any more than that.  Hence,
spending time in understanding the
contract is an area that customers should
take responsibility for.

(Clear Declarations

Often times, customers choose to ignore
the medical questionnaire in the
application form, or delegate answering
the questions to someone else, like the
sales advisor. This is a serious mistake.
Customers have a responsibility to read
through and correctly answer the
questions asked. The answers to these
questions form the basis on which the
insurance company chooses to accept the
risk, and enters into the aforementioned
contractual agreement. Itis no excuse to
later say that the declarations were filled
by someone else. Not declaring
completely can void the contract and
open the customer to issues of fraudulent
activity.  Customers much take this
responsibility.

An insurance contract
ultimately, is a contract and
the insurance company is
obliged to fulfill the terms
of the contract in the best
possible way. An insured
should not expect an
insurance company to do
any more than that.

Full Disclosure

An extension of the above pointisin terms
of full disclosure of medical conditions.
Some customers are plagued by a ‘short-
term’ view that holds that it is important
to get a plan first, and sort out issues at
claim time. This is an incorrect approach
to the solution. Instead, the customer
should ensure that the insurer has
accepted him for coverage not out of
ignorance of his medical history, but with
a full understanding of any issues that
may be present. In this way, the customer
can be sure that the insurer will have no
issues in paying claims when the time
comes. Customers have an obligation to
provide full disclosure.

Understand the grievance process

In spite of good faith on all sides, there will
be occasions when the customer feels
that he has not been fully served. Inthese
cases, the customer must follow the
prescribed grievance process. However, it
is essential that the customer
understands that the process is there to
help him, and his queries will be handled

fastest by following the prescribed
process as laid down by the regulator.
Occasionally, a customer tries to short-
circuitthe process. Many such complaints,
which could be handled easily at a lower
level in the process, tend to clog up the
systemand create bottlenecks.

The customer has a responsibility to
understand the grievance process and use
it correctly to ensure his issues are
resolvedin atimely manner.

Conclusion

In a fast growing market, improved
transparency on the side on the insurer
(seller)and theinsured (buyer) will lead to
greater confidence on both sides.

When an insurer is satisfied that he is
getting complete and accurate data on
which to evaluate risk, he is likely to take a
decision and then stick with it over time.
When an insured is satisfied that he
knows his coverage terms and conditions
and how to use the policy, heis more likely
to choose a plan that suits him best and
receive the service he expects.

This atmosphere of transparency and
goodwill will ensure that the customer
receives an excellent experience,
insurance companies make necessary
returns, and the market as a whole
flourishes. A flourishing Health insurance
market is one of the greatest public goods
in the country, and insureds and insurers
have rights and responsibilities in making
thiscometrue.

| 4
The author is MD &CEO, Apollo Munich

Health Insurance Co. Ltd.
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PSU Common TPA

- Right Turn or a U Turn.... ???

opines thatif the Health insurance domain is to make rapid progress, the institution of the

TPAs should be properly groomed on a scientificand rational basis.

It has been a decade and odd since the
government of India opened the
insurance sector to private players. The
public sector insurance companies have
begun to rethink their strategies. The
reasons are easy to see. Once the new
players jumped into the fray, it caused a
boom in the Health insurance sector. The
Health insurance sector premium has
grown phenomenally from a modest
%800 crore in 2002 to a robust ¥13300
crorein 2012.

There were three main factors that
contributed to this growth. Firstly, more
players seriously took it upon themselves
to spread Health insurance awareness in
the untapped markets touching the
length and breadth of the country.
Secondly, the regulator facilitated
unbiased adjudication of claims by setting
up Third Party Administrators (TPAs). The
regulator placed individual TPAs who
were independent from the influence of
insurance company, network provider
(hospital) and insured thus adjudicating
the claimsin an unbiased manner. Thirdly,
the concept of cashless hospitalization
was introduced which boosted the
confidence of the insured in availing
Health insurance facility. This made many
uninsured persons to get into the
insurance fold and this has contributed to
higher penetration of Healthinsurance.

The fact is that the establishment of the
TPAs helped insurers to focus their efforts
on their core activity - marketing and
underwriting the business. This also has
significantly contributed to the
phenomenal growth in the Health
insurance sector.

There is another significant factor that
catapulted Health insurance further -
many state governments have pursued
the implementation of Health insurance
scheme for the BPL Sector under Rashtriya
Swasthya Bima Yojana (RSBY).

The regulator had begun this move of
establishing the Third Party

The concept of
cashless
hospitalization was
introduced which
boosted the
confidence of the
insured in availing
Health insurance
facility.

Administrators with a noble intent.
However, a few unscrupulous elements, as
always is the case, believe in staying one
step ahead. The TPAs which were so far
operating independently have now
become vulnerable to acquisitions by the
insurance companies, network providers
and other aggregators. This resulted in
killing of the objectivity and the insured
members paying the Health insurance
premium had to swallow a bitter pill. Still
worse, some private players in the
insurance sector have commenced in-
house TPAs. This has defeated the very
purpose of establishing checks and
balances and maintaining transparency in
theinsurance sector.

GIPSACommon TPA

The public sector insurance players now
want a common TPA citing two reasons,
namely high claims outgo and increased
number of grievances in claims
settlement process. They strongly feel that
a common TPA will bridge the process
gaps in the current system. The root
cause analysis of the above mentioned
concerns clearly indicate the following
anomalies.

High Claims outgo

The importance of the TPAs cannot be
undermined but systematically efforts
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have been made by several stakeholders
to malign the TPAs holding them only and
solely liable for all the issues in this whole
claim settlementactivity.

Health insurance broadly falls under three
categories, namely Group Mediclaim,
retail policies for individual insured,
governmental and other social schemes.

Whereas the individual insured pays
more insurance premium for the policy,
the Group Mediclaim policyholders bleed
the individual contributions with their
high claims outgo compared to the
premiums they pay.

How does it happen? The individual
policyholders can go only to select
hospitals that have accorded approval to
the GIPSA certified rates. On the other
hand, the Group Mediclaim policy holders
can go to any hospital with no ceiling on
the expensesincurred.

Moreover, these group mediclaim policies
that are issued to corporate clients come
in attractive packages. They don’t entail
any waiting period and extend the policy
benefits from day one.

There is a strong need for relooking at the
scoping of categories for group mediclaim
the fact that there is a need to bring in

criticality in sorting the categories. The
need should be determined based on the
fatality of the category. Maternity is a
certain event hence covering the same for
group mediclaim is not a viable
proposition. Else, mandating the capping
of maternity uniformly across group
policies irrespective of the sum insured is
a controllable measure.

The corporate clients on their part want to
peg down the expenses incurred for
Health insurance. They achieve this by
striking deals with brokers who are more
bothered about the volumes the business
fetches than the feasibility of such deals.
Consequently, renewals take place at non-
viable rates despite a bad history of claims
fromthe past.

The high claims outgo is essentially
because of flawed underwriting practices
that permit group mediclaim policy
holders to avail compensation without
adequate premium cover.

The Health insurance pricing has failed to
address the medical inflation which is in
the range of 8% to 15% perannum. Group
policies are being tailor-made to grant
any wish of the corporate clients but at
very unviable rates - just for the
competition.
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The figures on Incurred Claims Ratio over
the five-year period from 2006-07 to
2010-11 as per IRDA Annual Reports given
below reflects the prevailing malaise in
theinsurance sector.

The ICR trend clearly reveals that the TPAs
have been struggling quite hard to bring
down the loss ratio consistently in spite of
the insurers’ underwriting business
without any scientific inference and thus
affecting the bottom-line!

A closer look at the premium figures
indicate that there is a market growth of
around 30% YoY for health premium
which can be attributed to the growth of
the Health insurance industry. The
premium figures from 2007 to 2011
indicate only the market growth but
devoid of any loading for excess claims
outgo ifany. Are we to assume that the
group policies had a loss ratio of less than
100%? Ideally the premium charged
during renewal should be strictly based
on the claims ratio along with the loading
factor which will correct the anomaly.It’s a
known factin the health industry that the
insurers are unable to quote the right
price for group renewal due to the market
forces and thus take a huge hit on their
bottom line. An audit of underwriting will
help in analyzing the areas for
improvement.

PremiumandICR Trend
*Ratio of Group : Individual is 60 :40
ear Grm_.lp Indivit_‘.lual Heal_th

Premium | Premium | Premium
2006-07 1925.22 1283.48 3208.7
2007-08 3075 2050 5125
2008-09 3975.3 2650.2 6625.5
2009-10 4983.12 3322.08 8305.2
2010-11 6887.82 4591.88 11479.7

* Premium for Health insurance varies
city wise for G/I. Bangalore:  80/20,
Chennai: 50 /50 Mumbai : 90/10: Mumbai
contributes to 40% of All India Health
Premium therefore itis reckoned @ 60/40



Year Inm:lrred IC wifh 8% Res.ultant
Claims (IC) | Inflation Savings
2006-07 4524.91 | 4162.92 361.99
2007-08 5483.75 | 5045.05 438.70
2008-09 7019.72 | 6458.14 561.58
2009-10 9229.57 | 8491.20 738.37
2010-11 11488.88 | 10569.77 919.11

The TPAs are not without blame for this.
They have failed in many instances to
highlight the nuances at the appropriate
forums. The TPAs also follow questionable
means in claims adjudication processes.
Here again there are no checks and
balances as insurance companies are
unable to come up with qualified
personnel who can thoroughly audit the
TPA processes.

Increased ‘Grievance’ in claims
settlement process:

TPAs are held responsible for the
mounting number of grievances. These
grievances come from insured members
whose claims are rejected. They make
claims thatare higher than their eligibility,
and they are compensated in accordance
with the terms and conditions of the
policy less than what they claim.

Itis easier said than done that TPAs have
to adhere to the terms and conditions of
the policies when settling claims. This is
because there are many ambiguities in
the policies. It is here that the element of
subjectivity creeps in where the TPA
interprets the policy differently from the
insurance companies. The insurance
companies on their part disavow
responsibility for the same. They feel the
TPAsare paidtodoajob.

There are grievances of claims not getting
settled for a long time. Financing claim
settlement is getting streamlined only
NOwW.

There are grievances
of claims not getting
settled for a long time.
Financing claim
settlement is getting
streamlined only now.

Loopholes in the selection criteria of
TPAs by PSU Insurance Companies

Currently there are 29 players in the TPA
space. Only eight or nine TPAs participate
as empanelled TPAs with all insurance
companies. Entry criteria restrict the other
licensed TPAs from total participation.
Thus, the insurance companies are unable
to explore the fruits of healthy
competition. Given the circumstances, it
is suggested that the regulator should
disallow the entry of new TPAs into the
market as this does notserve any purpose.

Recommendations

Things will fall in place if the insurance
companies agree to accord all the TPAs
empanelled with the IRDA in their listed
status. Empanelment process should be
modified to provide the choice of
selecting the TPA to the insured members.
In a Group Mediclaim, the TPA should be
changed once in a pre-defined period for
better transparency. In the instance of a
service lapse, a flag can be raised at the
Divisional Office of the insurance
company. The internal audits can throw
up the names of non-performing TPAs.
Those TPAs should be penalized as per the
agreed norms.

Instead of floating a new TPAi.e., the GIPSA
Common TPA - the public sector insurance
companies can form a common Health
insurance corpus to improve the
underwriting quality and monitor claims
adjudication processes.

The requlator instead of driving the last
nail by killing its own wonderful creation -
‘TPA - with the New Health Regulations -
2012, should go in for introspection with
all the stakeholders. They should invite
recommendations as to how to
rejuvenate the industry with better
controls and should penalize the non-
performers. Regulator should therefore
prevail upon to ensure the noble decision
of an individual third party remains so
that the insured can expect a free and fair
claims adjudication process in the health
care space. The TPAs do require proper
monitoring to ensure strict compliance to
the guidelines laid down. Let the IRDA
‘requlate and develop’ its creation rather
than allowing PSUs to retract from going a
step forward.

| 4

The author is an independent
consultant in the Healthcare and
Health insurance domain; and is
based at Bengaluru. The views
expressed in the article are his
personal views.
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Covering India’s HIV-Positives

- Way Forward?

describes how the guidelines described in the recent Exposure Statement might
affect life insurance coverage for PLHAs in the future. He also describes the history, epidemiology,

and natural progression of HIV/AIDS in India, and current challenges for the insurers in providing

coverage to PLHAs.

roviding Health insurance cover to
Pthose living with; and to those
vulnerable to the Human
Immunodeficiency Virus (HIV) and
Acquired Immune Deficiency Syndrome

(AIDS), such as health care professionals, is
anongoing challenge forinsurersin India.

In February 2012, IRDA, acting on
recommendations from various
stakeholders including public bodies and
Government authorities, has issued an
Exposure Draft of proposed regulations for
insurance coverage of HIV-infected
individuals, whether or not the infection
has progressed to AIDS.

The Exposure Draft, issued for comment to
all life and non-life insurance companies,
recommends the following:

e Insurers to develop and emplace
underwriting guidelines for both HIV-
infected individuals and Persons
Living with HIV/AIDS (PLHA),
indicating eligibility criteria for
obtaining Health insurance cover.

e The quidelines should take into
consideration, at minimum, the
following criteria:

0 Stage of HIVinfection (Applicants with
Stage 1 and Stage 2 infections should
be considered for coverage);

0 PLHA compliance with prescribed
treatmentschedules;

P24 antigenemia status (the earliest
diagnostic marker for HIV);

(D4 (T-cell) counts and (D4 vs. (D8 cell
percentages.

Guidelines should indicate that
depending upon the above criteria,
additional premium may be
applicable for PLHA and the amount of
extra premium that would be
applicable.

Suitable proposal forms to be
developed to elicit relevant
information.

Guidelines should also indicate that
applicants for insurance who are HIV-

Guidelines should
indicate that
additional premium
may be applicable for
PLHA and the amount
of extra premium that
would be applicable.

negative at the time of application but
become HIV-positive while covered
under a policy cannot be denied any
claim on such grounds, but upon
policy renewal, suitable loading can
be charged.

The Exposure Draft also suggested type of
products and coverages that could be
offered to PLHAS:

e (ritical illness products, with HIV/AIDS
asone of the covered conditions.

» Riders to existing or newly-developed
Health insurance or cash products that
would provide a lump-sum benefit,
also payable as an annuity for life, to
individuals upon HIV diagnosis.

» Death due to AIDS would be a covered
insurance event.

e (overage of HIV/AIDS under group
schemes for various segments of the
population.

To understand these suggested
guidelines, and their implications and
challenges, it would benefit to understand
the HIV/AIDs pandemic’s epidemiology;
i.e, how HIV is identified, how it
progresses to AIDS, and the current nature
of the disease’s spread and prevalence
throughoutIndia.

HIV’s PATHIN INDIA

In 1981, an unusual cluster of cases of
opportunistic diseases such as



pneumocystis carinii pneumonia and
Kaposi's sarcoma emerged. Since its first
emergence in the 1980s, HIV has spread
virtually to every country. As per the
UNAIDS World AIDS Day report 2011,
towards the end of 2010, an estimated 34
million people were living with HIV
worldwide, up 17% from 2001. The
number of people dying of AIDS-related
causes fell to 1.8 million in 2010, down
from a peak of 2.2 million in the mid-
2000s".

India’s population is over one billion,
around half of whom are sexually active
adults. The first AIDS case in this country
was detected in 1986. HIV since then has
been reported in every Indian state and
union territory, and India now has the
third largest number of people within its
borders living with HIV/AIDS. The Annual
Sentinel Surveillance for HIV Infection
2008-09 reported that an estimated 2.39
million people were then living with
HIV/AIDS in India - an adult prevalence
rate of 0.31% —with 39% of those infected
female, and 3.5% children. In India, HIV is
concentrated among high-risk groups
such as female sex workers, injecting drug
users, men who have sex with men (MSM)
and transgender individuals. The rate of
infection among these populations is
about 20 times higher than the general
population.

Over the past decade, according to the
Surveillance Report, India has seen HIV
inddence (new annual HIV infections)
decline by more than 50% in the past
decade - to 120,000 new infections in
2009 from 270,0001in 2000. Six states with
historically high prevalence levels
accounted for 39% of the cases, while
seven lower-prevalence states accounted
for41%.

AIDS-related mortality in India has
declined as well. In 2009, 172,000 people
in India were reported to have died from
AIDS-related causes'. This statistic should
not be taken at face value, as many AIDS-
related deaths go unreported in India, due
to stigma still attached to the disease, and
discrimination against those suffering
from it. Indeed, HIV-infected patients

Since its first emergence
in the 1980s, HIV has
spread virtually to every
country. As per the
UNAIDS World AIDS Day
report 2011, towards
the end of 2010, an
estimated 34 million
people were living with
HIV worldwide, up 17%
from 2001.

frequently die without the disease ever
having been diagnosed, and their deaths
are attributed to one of HIV's many
opportunisticinfections.

These reductions are important evidence
of the impact of India’s 20-year-old
National AIDS Control Programme (NACP)
and its scaled-up prevention strategies
over the years. Over the past two years,
however, some low-prevalence states
have shown a slight increase in the
number of new HIV infections. This
underscores the need for the NACP to
focus more on these states with low
prevalence but high vulnerability.

SYMPTOMS AND SIGNS

In 1983, the cytopathic retrovirus known
as HIV was identified. A retrovirus, also
known as an RNA virus, is one where the
virus invades a host’'s genome, infects the
host's DNA, and thereafter is replicated by
the host's DNA. ‘Cytopathic refers to the
virus’s tendency to cause degeneration or
diseasein cells.

Many who become infected with HIV may
not discover it for a very long time. A
variety of reasons exist for this. First, many
do not develop any symptoms upon
infection. Some do develop a flu-like
illness within days to weeks after
exposure, with symptoms including fever,
headache, tiredness, and enlarged lymph
nodes in the neck. These symptoms,

however, usually disappear without
medical intervention within a few weeks.

Second, the disease’s progression can vary
widely. Its asymptomatic phase can last
anywhere from a few months to more
than 10 years. During this phase the virus
multiplies actively and destroys (D4 cells,
the primary infection fighters among
white blood cells. This is a dangerous
phase of the disease, as the individual,
though asymptomatic, is contagious.

AIDS is the later stage of HIV infection,
when the body loses its ability to fight
infections. Once an individual's (D4 cell
count falls below 200 cells/mm? an HIV-
infected person is said to have AIDS.
Diagnosis generally occurs when the
individual begins to experience unusual,
opportunistic infections or cancers that
show theimmune systemis comprised.

Infections that occur with AIDS include
(butare not limited to):

» Bacterial pneumonia, caused by the
Pneumocystis jirovecii (formerly called
Pneumocystis carinii) fungus, which
causes coughing, fever, wheezing, and
shortness of breath.

» Toxoplasmosis, a systemic infection
caused by the parasite Toxoplasmosis
gondii. In individuals with weakened
immune systems, the most common
expression has been toxoplasmic
encephalitis, with symptoms that can
include confusion, fever, headache,
blurred vision due to inflammation of
the retina, and seizures. (source:
http://hivinsite.ucsf.edu/InSite?page
=kb-05-04-03#51X)

» Widespread systemic infection from
MAC (mycobacterium avium
complex). This can cause fevers,
stomach cramps, tiredness, diarrhea,
nausea and vomiting, and weight loss.
If MAC spreads beyond the intestines,
it can also cause bone, brain and skin
infections as well asjoint pain.

e Yeast infection of the esophagus,
which causes pain with swallowing.

e Fungal diseases such as
histoplasmosis, which can turn
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systemic and cause fever, cough,
anemia and other problems, and can
be fatalif left untreated.

AIDS can also lead to lymphoma of the
brain, which can cause fever and difficulty
in thinking; and the soft tissue cancer
Kaposi's sarcoma, which causes brown,
reddish, or purple spots to develop on the
skinorin the mouth.

DIAGNOSIS AND TESTING

HIV is considered today to have two
strains, HIV-1 and HIV-2. Worldwide and in
India, HIV-1, the more virulent strain,
predominates; and is generally the strain
people are referring to when they
mention HIV. Both HIV-1 and HIV-2 are
transmitted among humans through
exposure to blood, semen, and vaginal
secretions (especially during menstrual
cycle, whenlevels can rise). HIV can also be
transmitted via breast milk, with the risk
there primarily to infants. (HIV has been
found in human tears as well, but at levels
too low for transmission.)

HIV-2 infections are primarily
concentrated in West Africa, but have
been detected (albeit infrequently) in
India as well (source:
http://en.wikipedia.org/wiki/Subtypes_of
_HIV). The possibility of HIV-2 infection is
usually suspected in the following
persons';

e those from HIV 2-endemic areas
(areas where the pandemic has taken
hold in a population without external
inputs) who are present with AIDS-like
illnesses;

e HIV-seropositive patients with no
detectable HIV RNA who are
experiencing declining immunity
despite antiretroviral therapy;

e untreated HIV seropositive patients
with low or non-detectable viral loads.
(HIV-2 tends to remain asymptomatic,
on average, for longer than HIV-1, so
virualloads are lower).

Once advanced immunosuppression has
occurred in HIV-infected individuals (i.e.,
their (D4 cell counts fall below 200

cells/mm?), presentation symptoms for
both viral strains are similar, as both are at
risk for opportunisticinfections.

Diagnosis of HIV occurs in of the four
following ways®:

» detection of HIV antibodies in blood
serum;

» detection of the viral p24 antigen;

» detection of viral nucleicacid (NAT);

« ability to culture HIV from various
bodily fluids.

Avariety of diagnostic assays are available
for HIV infection, which vary in terms of
turnaround time, sensitivity and
specificity, and specimen handling.

Standard HIV-1 antibody test

Since 1985, the standard screening assay
for detecting antibodies to HIV is the
enzyme immunoassay (EIA), or ELISA
(Enzyme-Linked Immunosorbent Assay)
blood test. This test, which detects HIV-
specific IgG (immunoglobulin G)
antibodies in serum within 6-12 weeks
after infection in the majority of patients,
typically requires two medical visits: one
to provide the blood sample, and the
second to receive results. Counseling and
referrals are usually provided on the
second visitif the test resultis positive.

Test results are reported as positive,
negative, or indeterminate. A
confirmatory Western blot test is

False negatives are more
common, with the most
frequent cause in high-
risk patients stemming
from the assay being
conducted during the
‘window period’ of
acute HIV infection prior
to seroconversion.

performed if the screening test is positive
to exclude a false positive test. False
positive HIV antibody tests are very rare,
and usually represent labeling errors.
False negatives are more common, with
the most frequent cause in high-risk
patients stemming from the assay being
conducted during the ‘window period’ of
acute HIV infection prior to
seroconversion.

If the result is indeterminate, the most
important step in its evaluation is
assessing the patient's risk factors. Low-
risk patients should be reassured that HIV
infection is unlikely; repeat serologic
testing and HIV RNA quantification can
provide absolute assurance. In contrast,
high-risk patients may be in the process of
seroconversion and an HIV RNA test
should be performed. Patients with acute
HIV infection often have high-level
viremia and should be counseled
regarding the risk of HIV transmission.
Repeat serologic testing and tests to
determine the presence of HIVRNA should
be done within one month.

Rapid HIV Test (HIV-1 and HIV-2)

The Rapid HIV Test produces high-
accuracy results within 5 to 30 minutes,
enabling testing, counseling and referrals
at the point of care. The test can be
performed on venous blood, plasma, or
oral fluids, and is the only approved
antibody test that can differentiate HIV-1
and HIV-2infections.

This test is particularly useful for
occupational or non-occupational HIV
exposures, women in labor who have not
been tested for HIV previously, and
patients unlikely to return for results.

Positive results from this test must be
confirmed with supplemental standard
EIA (ELISA) antibody and Western blot
tests. If the results are negative, however,
there is no need for further immediate
testing unless there is clinical suspicion of
acute HIV infection. In this case, HIV RNA
testing should be performed.

Patients with indeterminate results
should be tested again in one to two



months with either rapid or standard
serologies.

Combination antibody-antigen testing

Fourth-generation tests simultaneously
detect both antibodies and p24 antigens,
and perform with high sensitivity and
specificity. The advantage of these tests is
their ability to detect HIV p24 antigens
(the earliest HIV marker) during the
window period of acute HIVinfection.

Viral detection assays

Other methods to establish HIV infection
include viral isolation or qualitative or
quantitative detection of HIV antigens
alone through polymerase chain reaction
techniques, branched-chain DNA testing,
or nucleic acid sequence-based
amplification. The major limitations of

these assaysinclude cost, the requirement
for venipuncture, and time interval
between sample collection and test
results.

Viral detection testing may be useful in
specific situations, such as the diagnosis
of neonatal HIV infection, in patients with
indeterminate serologic tests, or in those
who may be in the 'window period’ of HIV
seroconversion.

CLASSIFICATION

It is useful to understand the natural
progression of HIV infection without
antiretroviral therapy, and review the
classification of disease.

(lassification of HIV/AIDS is complex. The
classification system for adolescents and
adultsin use since 1993, developed by the

(DC(lassification System for HIV Infection and AIDS

>500 cells/mm’ Al Bl @l
200-499 cells/mm’ A2 B2 (@
<200 cells/mm/? A3 B3 a3

Source: Centers for Disease Control (CDC)

(linical Categories of HIV Infection

A Asymptomatic
Acute HIVinfection

Persistent generalized lymphadenopathy (PGL)

B Candidiasis (oropharyngeal or vaginal)

Fever or diarrhea (>1 month)
Hairy leukoplakia (oral)
Herpes zoster

Peripheral neuropathy

Cervical dysplasia / carcinomain situ

Idiopathic thrombocytopenic purpura

C Candidiasis (respiratory or esophageal)

Cervical cancer

Kaposi's sarcoma

Toxoplasmosis of brain
Tuberculosis

Source: Centers for Disease Control (CD()

Encephalopathy (HIV-related)

Lymphoma (Burkitt's or Brain)
Pneumocystis carinii pneumonia

Wasting syndrome due to HIV

Centers for Disease Control in the US,
categorizes all HIV-infected individuals,
whether HIV-1 or HIV-2, according to (D4
counts and clinical categories of HIV
infection.

In this system, AIDS is defined as including
all HIV-infected persons with (D4+ cell
counts less than 200 cells/mm’, and as
any individual who has ever suffered from
an AIDS-indicator condition.

An alternative classification system was
developed in 2005 by the World Health
Organization (WHO) in collaboration with
the Centers for Disease Control (CDC). The
system uses four clinical stages,
segmented by signs and symptoms. The
emphasis is on clinical symptoms to make
a presumptive diagnosis if definitive
diagnostic testing resources for (D4
countsare notavailable.

WHO/CDC (linical Staging of HIV/AIDS for
Adults and Adolescents

Primary HIV Infection
Asymptomatic
Acute retroviral syndrome

(Clinical Stage 1
Asymptomatic
Persistent generalized
lymphadenopathy

(Clinical Stage 2
Moderate unexplained weight loss

(<10% of presumed or measured
body weight)
Recurrent respiratory infections
(sinusitis, tonsillitis, otitis media, and
pharyngitis)
Herpes zoster
Angular cheilitis
Recurrentoral ulceration
Papular pruriticeruptions
Seborrheic dermatitis
Fungal nailinfections

(Clinical Stage 3
Unexplained severe weight loss
(>10% of presumed or measured
body weight)
Unexplained chronic diarrhea for >1
month
Unexplained persistent fever for >1
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month (>37.6°C, intermittent or
constant)
Persistent oral candidiasis (thrush)
Oral hairy leukoplakia
Pulmonary tuberculosis (current)
Severe presumed bacterial infections
(e.g., pneumonia, empyema,
pyomyositis, bone or joint infection,
meningitis, bacteremia)
Acute necrotizing ulcerative
stomatitis, gingivitis, or periodontitis
Unexplained anemia (hemoglobin <8
g/dL)
Neutropenia (neutrophils <500
cells/uL)
Chronic thrombocytopenia (platelets
<50,000 cells/pL)

(Clinical Stage 4
HIV wasting syndrome (as defined by
the (DQ)
Pneumocystis pneumonia
Recurrent severe bacterial pneumonia
Chronic herpes simplex infection
(orolabial, genital, or anorectal site for
>1 month or visceral herpes at any
site)
Esophageal candidiasis (or candidiasis
of trachea, bronchi, or lungs)
Extrapulmonary tuberculosis
Kaposi's sarcoma
Cytomegalovirus infection (retinitis or
infection of other organs)
Central nervous system toxoplasmosis
HIV encephalopathy
Cryptococcosis, extrapulmonary
(including meningitis)
Disseminated nontuberculosis
mycobacteriainfection

Progressive multifocal
leukoencephalopathy

Candida of the trachea, bronchi, or
lungs

Chronic cryptosporidiosis (with
diarrhea)

Chronicisosporiasis

Disseminated mycosis (e.q.,
histoplasmosis, coccidioidomycosis,
penicilliosis)

Recurrent nontyphoidal Salmonella
bacteremia

Lymphoma (cerebral or B-cell non-
Hodgkin)

Invasive cervical carcinoma
Atypical disseminated leishmaniasis

Symptomatic HIV-associated
nephropathy

Symptomatic HIV-associated
cardiomyopathy

Reactivation of American
trypanosomiasis
(meningoencephalitis or myocarditis)

Sources: World Health Organization (WHO),
Centers for Disease Control (CDC)

TRANSMISSION

Analysis of information from
approximately 300,000 persons testing
HIV-positive at various counselling and
testing centres throughout India found
that the main mode of HIV transmission
has been unprotected heterosexual
intercourse. In 2009-10, this transmission
mode accounted for 87.4% of all reported
HIV cases. Most of the rest of the reported
cases (5.4%) were due to transmission
from a pregnant infected mother to her
fetus. Homosexual sex accounted for 1.3%
of cases, injecting drug use (IDU) for 1.6%,
and infected blood and blood products for
1.0%.

The risk of HIV transmission is dependent
on the following factorss:

e TheamountofHIVvirusin the blood.

* Presence of sexually transmitted
diseases.

» History of risky sexual practices; e.q.
multiple sexual partners of unknown
HIV serostatus; unprotected receptive
anal sex with a partner (or partners)
with unknown HIV serostatus; and/or
pastor current use of nitrite inhalants.

e Lack of circumcision.
TREATMENT

The introduction of antiretroviral drugs in
1987, and then, in 1996, of Highly Active
Anti-Retroviral Therapy (HAART), a
treatment characterized by a
combination of drugs to fight HIV and its
associated opportunistic infections and
diseases, has substantially changed the
outlook and survival rates for infected
individuals.

The long-term EuroSIDA study on
HIV/AIDS compared the early HAART
treatment period to pre-HAART and later
HAART (1998 to 2002) periods, and found
a sustained decrease in mortality and of
progression to AIDS with ongoing HAART®,
Although a cure is still to be found, HAART
radically changed HIV/AIDS natural
history’.

Routes of HIV transmission in India (2009-10)

87.4%

Parent to Child
5.4%
Homosexual/
Bisexual
-1.3%

Injecting Drug
. Use
T 1.6%

Blood and Blood
Products
- 1.0%
Unknown
— 3.3%

Source: National AIDS Control Organisation (NACO), 2009-10



The critical goals of HAART therapy’ are:

 Durable suppression of HIV viral load
to lessthan 50 copies/mL

e Restoration of immune function (as
indicated by the (D4 cell count)

e Prevention of HIV transmission
e Prevention of drug resistance
« Improvementin quality of life

The typical HAART regimen will have at
least three antiretroviral drugs
recommended, to boost the immune
system and keep the virus from
replicating’.

Antiretroviral viral drugs stop viral
replication and delay the development of
AIDS and prevent cancers from occurring
as well". However, they also have side
effects that can be severe, such as
decreased red blood cell counts or
abnormal lipids”. These drugs may also
affect the pancreas, liver, kidneys,
gastrointestinal tract or even the
peripheral nerves”. For maximum
effectiveness, HAART, once started, must
continue as prescribed. Patients must be
continuously monitored for the
development of any adverse side effects
fromthe drugs.

HAART can also be used during pregnancy
and involves two separate but related
goals: reduction of perinatal transmission
treatment and treatment of maternal HIV
disease. However, the HAART drugs could
be very harmful to the fetus, so are used
with great cautionin pregnantwomen.”

Individuals infected with HIV should
either be under the care of a physician or
enrolled with a medical facility
experienced in HIV treatment and patient
follow-up. HIV-infected individuals should
also be counseled about how to avoid
spreading the disease to their partners
and/or family members. Infected
individuals should also educate
themselves about the disease process,
and how medical care can help them
improve the quality of their life.

With proper treatment and careful
adherence to medication regimens,

average life expectancies for HIV-infected
individuals are now in the decades.
Medications have been developed that
can help a compromised immune system
fight infections and recover from them,
and prevent cancers from occurring as
well. Eventually, however, the virus may
become resistant to the available drugs.

ADHERENCETO ART IN INDIA

As per ‘Covering Treatment for HIV and
AIDSin India: A Feasibility Study’, issued by
the United Nations Development
Programme (UNDP)in 2006, prices of anti-
retroviral drugs (ARVs) has reduced
significantly from the time they were first
introduced". But considering the fact the
therapy is a lifelong multi-drug therapy,
cost is always going to be a factor for
adherence.

On April 1, 2004, India’s government
began to provide, free of charge, anti-
retroviral therapy (ART) for eligible
persons living with HIV who have not yet
developed AIDS. The programme was
launched in eight government hospitals
located in six of India’s high-prevalence
states. Since then, the programme has
scaled up, both in terms of facilities for
treatment and number of beneficiaries
seeking ART.

NACO is working to establish linkages with
other departments and strengthen the
public-private partnership by involving
the corporate sector and NGOs.

_ o

The overall infrastructure scale-up has
resulted in reduction in number of Lost to
Follow-up (LFU) cases. According to the
National AIDS Control Programme (NACP),
the cumulative LFU for PLHA on ART in
2009 wasjustunder 7%, and by 2011, had
droppedto 6%".

To receive free ART, the patient must be
registered with one of these government
centres. However, given privacy concerns,
especially in light of the taboo still
associated with HIV/AIDS, a cohort of
patients may not be willing to register
with these centres, preferring instead to
access treatment at their own cost or via
other financing schemes, such as NGOs
and other institutional or workplace
health care facilities. For those wishing
alternatives due to privacy concerns, can
and will insurance companies preserve
the confidentiality of infected applicants,
or policyholders who later become
infected with HIV? And, will insurance
companies be able to monitor the
adherence to the treatment which is a
crucial component of any HIVinsurance?

INTERNATIONAL PERSPECTIVE

In some other countries, insurance cover
is available to HIV-positive individuals, but
with many caveats. In Australia, New
Zealand, Hong Kong, the United States,
and certain European countries, for
example, critical illness policies may be
offered to individuals who have medically
or occupationally acquired HIV. These
individuals may also be offered non-
renewable, limited term life products
which are based on strict underwriting
and adherence guidelines.

In South Africa, which has high HIV
prevalence rates for both adults and
children, HIVis a policy exclusion. All of the
major South African insurance companies
with fully underwritten products (90% of
the market) require every applicant for
individual risk cover to test for HIV.
Applicants who test positive will not be
offered any mainstream products. Many
insurers, however, will provide cover for
HIV acquired due to medical or
occupational hazards, with stringent
requirements to access such benefits.
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The HIV market has also been targeted by
smaller South African insurance
companies, which sell products designed
for HIV-positive individuals that cover life,
disability, critical illness, funeral, and
hospital cash. Medical reimbursement
coverage s rarely offered in South Africa to
HIV-positive individuals. Certain
simplified-underwritten products in
South Africa that target low-income
individuals and are distributed through
direct channels such as telesales do not
require an HIV test and are priced
accordingly. These products tend to be
more expensive, but do provide cover for
HIV-infected individuals.

A key requirement in South African
policies for HIV-positive applicants is the
commitment to adherence. So providing
coverage for accidental HIV to the
insurance company’s satisfaction is
anotherissue that needs to be managed.

Most insurers’ ‘Adherence Statements’
require the insured, depending on his/her
status of antiretroviral therapy (ART), to
commit to taking various blood tests, such
as (D4+ test and RNA Viral load test, every
few months. If test results are found to be
abnormal, then corrective measures are
recommended which would have to be
implemented within a specified period of
time.

Failure to take appropriate action will
result in the insured being designated
non-adherent. In addition, if no blood test
is conducted within the stipulated period,
then the insured again can be deemed to
be non-adherent. If the insured is
designated as non-adherent, payout
benefits will be automatically reduced to a
certain percentage of the initial sum
assured.

An example of an adherence requirement
fora South Africaninsurer follows below:

Definition of Adherence

For clients not enrolled on antiretroviral
therapy (ART), the life insured must commit
to taking a (D4+ blood test at least once
every few months as defined by the
insurance company which is usually six

months, and to provide a copy of these
results. Should the insured register a (D4+
count of below 200 cells/mm’ in any (D4+
test, they further commit to Sstart
appropriate ART within 60 days and to
follow this treatment as prescribed.

For clients enrolled on antiretroviral
therapy (ART), or for clients who enroll on
ART subsequent to inception of their policy,
the life insured commits to taking both a
(D4+ count and RNA Viral Load tests at
least once every 6 months, and to provide a
copy ofthese results to the Company.

Where an individual enrolled on ART
registers two consecutive blood tests
showing a reduction in (D4+ count, or a
Viral Load above 1000 copies/ml in any
single test, the Company will issue an
adherence warning to the client, and
request that the life insured takes the
necessary steps to remain adherent.

Policyholders must commit to take
scheduled (D4+ blood tests (as defined by
the company) and to initiate antiretroviral
therapy as prescribed by their healthcare
practitioner and/or managed healthcare
company immediately on registering a
(D4+ result of below 200 cells/mm3.

Once on ART, adherence means taking the
ART drugs daily as per the prescribed
regimen. The blood test results need to
confirm that the insured is taking the drugs
as per the prescribed schedule. Once

enrolled on ART, adverse test results may
indicate that treatment is not working. This
may be due to non-compliance with the
prescribed regime, or because the insured
has become resistant to the prescribed ART
regime. If the insured is not taking the
medication correctly then he or she will
need to take appropriate steps to rectify the
situation, or he/she may be classified as
non-adherent. Should he/she become
resistant to the prescribed ART regime
he/she may need to change the ART
regimen within 6 months. Failure to take
appropriate action will result in the insured
being designated non-adherent.

In addition, if no blood test is conducted
within the stipulated period (every 6
months), then the insured again can be
deemed to be non-adherent. If the insured
is designated as non-adherent then payout
benefits will be automatically reduced to a
certain percentage of the initial sum
assured.

(OVERAGEISSUES TO CONSIDER

A key decision to be made when
designing insurance coverage for PLHAS,
or those vulnerable to HIV/AIDS is
deciding what types of coverage to offer.
Should only ART and tests also be covered,
or should expenses for opportunistic
infections be included or even other
primary healthcare services? On one
hand, the more general the scheme, the
greater its ability to cater to a larger
segment of the population. On the other
hand, making the scheme too broad may
make it operationally difficult for insurers,
and insufficient in meeting the demands
of those who need this cover the most.

If a product specific for HIV-positive
individuals is to be offered, with
conditions of adherence of treatment and
monitoring similar to those in South
Africa, the question remains whether it
will be possible to implement these in
India. Can the applicants be monitored for
adherence? Will enough individuals
qualify for these products to make them
viable? Should coverage be offered only to
individuals who contract HIV by accident,
and how should companies ascertain,



beyond reasonable doubt, that infection
was contracted accidentally?

A range of critical coverage issues for
PLHAs and those vulnerable to HIV/AIDS
will have to be addressed, such as:

» Should policies be designed only for
HIV-positive individuals or for the
population as a whole, with the ability
to cover anyone who later becomes
HIV-positive?

e Should there be one general scheme
or two schemes: one for individuals
who are not HIV-positive at inception
and one for those who are already
HIV-positive?

e Should existing health plans be
amended to incorporate cover for
PLHAs and related treatments or
should new schemes be devised?

e If a covered individual contracts HIV,
should he/she be allowed to continue
on the same policy, or should he/she
be asked to move to a different
product designed specifically for HIV-
positives? In such an occurrence,
would portability guidelines be
applicable?

The Exposure Draft states that insurers
shall not reject or deny a claim for a
person who was HIV-negative at the
outset of the policy but subsequently
becomes HIV-positive. The majority of
Health insurance products currently
available in India exclude coverage for
hospitalisations in presence of AIDS and
illnesses relating to or caused by HIV.
Indirectly, this means that all such
exclusions will need to be removed from
the existing products. However, this could
mean payment of many more claims,
which could make the product far more
expensive for the general public.

Whether HIVis to be excluded, or if two set
of products are to be offered by aninsurer,
how should the issue of non-disclosure be
dealt with? Screening all health cover
applicants for HIV status, might increase
acquisition cost and time, even for small
covers.

Finally, what should be the term of a
product covering HIV/AIDS? The Exposure
Draft suggests cover be offered to those at
certain stages of HIV, or to those with
certain (D4 counts or viral load. It is not
clear whether cover should still continue if
the infected individual develops full-
blown AIDS. These are some of the issues
which must be resolved before
developing any coverage scheme for
PLHAs.
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ﬁlc'). Insurer Fire Marine %2?;3 Ms:‘:lrlie Engineering Motor
1 | Royal Sundaram 65.92 14.97 14.97 0.00 17.38 496.64
Previous year 30.14 11.70 11.70 0.00 19.04 475.82
2 | TATA-AIG 189.97 112.29 112.29 0.00 44.75 455.11
Previous year 146.68 98.09 98.09 0.00 35.92 336.72
3 | Reliance 105.62 18.62 18.19 0.43 54.16 641.98
Previous year 65.52 26.23 25.68 0.56 5217 570.28
4 | IFFCO Tokio 154.24 58.27 4719 11.07 36.14 677.10
Previous year 146.89 70.51 52.15 18.36 31.54 493.04
5 | ICICI Lombard 256.62 119.40 88.87 30.53 96.36 1,198.49
Previous year 230.14 110.35 7213 38.21 96.99 917.10
6 | Bajaj Allianz 196.08 49.56 47.48 2.08 74.63 1,093.08
Previous year 160.63 45.41 44.89 0.51 58.97 920.52
7  HDFC ERGO 167.48 46.46 37.81 8.66 45.75 344.54
Previous year 164.91 34.37 22.29 12.09 40.28 284.63
8 | Cholamandalam 51.29 24.92 24.91 0.01 13.73 501.33
Previous year 40.78 23.98 23.98 0.00 12.48 424 14
9 | Future Generali 64.76 28.91 28.91 0.00 18.81 295.67
Previous year 57.04 20.55 20.55 0.00 13.53 24711
10| Universal Sompo 49.59 7.78 7.78 0.00 6.26 122.17
Previous year 37.13 4.95 4.95 0.00 4.51 89.36
11 Shriram 3.83 1.39 1.39 0.00 2.06 684.31
Previous year 3.92 1.07 1.07 0.00 1.63 512.43
12| Bharti Axa 34.39 12.89 12.89 0.00 11.75 370.27
Previous year 28.50 10.05 10.05 0.00 6.27 246.10
13 Raheja QBE 1.1 0.33 0.33 0.00 0.20 0.09
Previous year 1.13 0.01 0.01 0.00 0.10 0.15
14 SBI 131.71 3.82 3.82 0.00 11.97 87.00
Previous year 61.70 0.54 0.54 0.00 348 5.33
15 L&T 13.05 3.78 3.78 0.00 6.73 44.28
Previous year 7.99 2,69 2.69 0.00 474 35.36

16 Star Health & Allied Insurance
Previous year
17 Apollo MUNICH
Previous year
18 Max BUPA
Previous year
19| Religare Health
Previous year

Private Total 1,485.68 503.39 450.61 52.78 440.69 7,012.07

Previous year 1,183.07 460.48 390.75 69.73 381.65 5,558.09
20| New India 732.61 309.39 168.13 141.26 209.69 1,770.64

Previous year 671.31 278.36 139.79 138.57 191.78 1,371.96
21| National 471.22 184.26 111.06 73.20 153.16 2,076.35

Previous year 379.81 166.00 92.24 73.76 135.28 1,654.75
22| United India 612.13 313.44 170.41 143.03 268.88 1,625.35

Previous year 497.08 289.39 173.67 115.72 245.74 1,289.39
23| Oriental 551.46 267.77 147.47 120.30 165.41 1,142.19

Previous year 463.82 262.07 140.31 121.76 148.59 1,004.15
24| ECGC

Previous year
25| AIC of India

Previous year

Public Total 2,367.42 1,074.87 597.07 477.79 797.14 6,614.53

Previous year 2,012.03 995.82 546.01 449.81 721.39 5,320.25

Grand Total 3,853.10 1,578.26 1,047.68 530.58 1,237.82 13,626.60

Previous year 3,195.10 1,456.30 936.77 519.54 1,103.04 10,878.34

Compiled on the basis of data submitted by the Insurance companies
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(% in Crores)

MotorOD = Motor TP | Health Aviation Liability Ze’§°"a' All Others | Grand Total
ccident

370.49 126.14 111.86 0.00 6.31 28.02 10.15 751.24
354.76 121.05 133.71 0.00 542 18.41 18.49 712.72
340.20 114.92 84.18 0.59 102.02 69.22 26.95 1,085.09
286.78 49.94 65.67 0.00 89.15 66.11 18.51 856.85
361.77 280.21 134.85 2.25 28.94 14.31 40.72 1,041.45
355.56 214.71 127.09 1.46 12.76 14.72 24.03 894.27
425.14 251.96 78.23 4.88 25.02 14.94 235.39 1,284.21
323.71 169.33 94 .55 11.66 26.95 14.43 118.12 1,007.69
829.81 368.67 687.95 50.43 78.86 86.68 285.58 2,860.37
645.16 271.94 768.24 68.36 67.31 69.24 194.80 2,522.52
77517 317.91 284.36 4.88 85.48 32.37 94.65 1,915.10
667.98 25254 216.24 11.55 73.99 27.29 93.02 1,607.61
228.65 115.90 267.73 14.32 59.52 120.39 197.55 1,263.75
185.37 99.27 209.85 11.23 55.44 85.69 1712 903.52
279.50 221.83 147.97 0.00 8.04 24.90 14.58 786.75
260.42 163.72 118.87 0.00 8.40 22.62 13.37 664.65
198.23 97.44 66.22 0.00 15.13 39.54 29.79 558.83
161.70 85.41 67.46 0.00 11.66 26.31 16.11 459.77
62.84 59.33 25.39 0.00 2.31 3.27 30.33 247.10
71.06 18.30 18.45 0.00 1.63 3.29 22.95 182.26
263.54 420.77 0.00 0.00 0.33 0.46 0.56 692.94
222.68 289.75 0.00 0.00 0.27 0.39 1.93 521.65
274.54 95.73 116.35 0.00 4.57 15.51 6.49 572.22
180.24 65.85 76.51 0.00 2.21 12.54 3.98 386.15
0.07 0.03 0.00 0.00 9.91 0.17 2.20 14.01
0.09 0.07 0.00 0.00 6.59 0.15 1.61 9.75
54.76 32.24 4.09 11.76 0.85 30.21 14.44 295.86
453 0.80 2.16 9.83 0.00 5.66 5.22 93.92
27.84 16.44 492 0.00 2.41 2.58 1.50 79.25
23.22 12.14 2.03 0.00 2.14 1.68 3.99 60.60
367.80 7.61 0.00 375.41
596.85 6.41 2.25 605.51
205.22 5.21 3.61 214.04
147 .41 411 3.50 155.02
76.99 0.37 0.00 77.36
46.64 0.00 0.00 46.64
10.44 0.00 0.00 10.44
NA NA NA NA
4,492.55 2,519.52 2,674.54 89.10 429.70 495.76 994.49 14,125.42
3,743.27 1,814.82 2,691.72 114.08 363.92 379.06 559.01 11,691.08
893.17 877.47 1,529.25 63.45 121.30 100.42 263.44 5,100.19
713.40 658.57 1,304.43 58.93 118.10 82.14 285.50 4,362.51
962.35 1,114.00 1,078.09 33.22 51.80 68.64 239.62 4,356.36
795.50 859.25 964.61 21.26 46.36 70.82 231.69 3,670.57
805.86 819.49 1,438.55 27.42 7317 70.47 333.90 4,763.31
623.69 665.70 1,096.37 3.91 48.43 63.71 366.35 3,900.37
530.94 611.25 761.28 44,91 61.14 66.15 238.86 3,299.19
484 .27 519.88 659.53 37.63 60.35 94.34 337.95 3,068.42
541.22 541.22
454.64 454.64
1,816.41 1,816.41
1,459.43 1,459.43
3,192.31 3,422.22 4,807.18 169.00 307.40 305.68 3,433.46 19,876.68
2,616.85 2,703.40 4,024.94 121.72 273.24 311.00 3,135.55 16,915.95
7,684.86 5,941.74 7,481.72 258.10 737.10 801.45 4,427.95 34,002.10
6,360.12 4.518.22 6,716.66 235.80 637.16 690.07 3,694.56 28,607.03
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Report Card: General

GROSS PREMIUM UNDERWRITTEN FOR AND UP TO THE MONTH OF OCTOBER, 2012

(% in Crores) (%)
OCTOBER APRIL - OCTOBER GROWTH OVER THE
INSURER CORRESPONDING

201213 2011-12* 201213 201112~ PREVIOUS YEAR
Royal Sundaram 131.26 128.15 882.50 840.87 4.95
Tata-AlG 173.04 129.77 1,258.13 986.61 27.52
Reliance General 168.40 122.68 1,209.85 1,016.95 18.97
IFFCO-Tokio 236.11 139.04 1,520.32 1,146.73 32.58
ICICI-lombard 560.49 432.14 3,420.86 2,954.66 15.78
Bajaj Allianz 332.49 267.90 2,247.59 1,875.51 19.84
HDFC ERGO General 180.82 139.60 1,444.57 1,043.12 38.49
Cholamandalam 139.95 117.80 926.70 782.44 18.44
Future Generali 86.19 68.27 645.02 528.03 22.16
Universal Sompo 47.16 26.15 294.26 208.41 41.20
Shriram General 135.94 112.11 828.58 633.76 30.74
Bharti AXA General 101.91 72.77 674.13 459.45 46.73
Raheja QBE 2.50 2.05 16.51 11.80 39.93
SBI General 63.04 23.10 358.89 117.02 206.69
L&T General 14.18 12.61 93.43 73.21 27.62
Magma HDI 5.51 NA 5.51 NA NA
Star Health & Allied Insurance* 54.58 163.24 454.34 768.75 -40.90
Apollo MUNICH 49.37 35.21 263.41 190.23 38.47
Max BUPA 13.84 6.48 91.20 53.12 71.70
Religare 4.50 NA 14.95 NA NA
New India 726.54 611.57 5,826.72 4,974.08 17.14
National 678.03 5771.74 5,034.39 4,248.31 18.50
United India 74418 616.77 5,506.48 4,517.14 21.90
Oriental 488.89 450.96 3,788.08 3,519.38 7.63
ECGC 93.17 73.12 634.39 527.76 20.21
AIC 195.89 105.16 2,012.30 1,564.59 28.62
PRIVATE TOTAL 2,501.27 1,999.07 16,650.75 13,690.67 21.62
PUBLIC TOTAL 2,926.69 2,435.31 22,802.36 19,351.26 17.83
GRAND TOTAL 5,427.96 4,434.39 39,453.11 33,041.93 19.40

Note: Compiled on the basis of data submitted by the Insurance companies
* Figures revised by insurance companies

Premium underwritten by non-life insurers upto the month of October, 2012
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* Compiled on the basis of data submitted by the Insurance companies
The total bar in the above chart represents the business figures of the entire financial year
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non-life insurance

Name of the Insurer: Bajaj Allianz General Insurance Company Limited

BUSINESS FIGURES:

Total Premium uhw Polies lssued the month (remicin) sum Assured
LINE OF BUSINESS For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 1903.18 19608.36 34012.00 203420.00 332.12 3545.74| 59774247.00 | 359989764.00
Previous year 1571.06 16062.62 31734.00 200850.00 23.02 1612.34| 34567564.00 | 238375834.00
Marine Cargo 584.30 4748.24 13568.00 80033.00 -22.73 258.75] 6464539.00 | 61431066.00
Previous year 607.03 4489.50 16156.00 84744.00 56.54 666.31] 7676292.00 | 52974459.00
Marine Hull (Including
Onshore & Offshore oil energy) 9.37 207.84 2.00 6.00 1.61 156.77 14834.00 3903033.00
Previous year 7.76 51.07 4.00 63.00 -43.13 -267.09 142085.00 1293881.00
Marine (Total) 593.67 4956.08 13570 80039 -21.12 415.51| 6479373.00 | 65334099.00
Previous year (Total) 614.79 4540.57 16160 84807 13.41 399.23| 7818377.00 | 54268340.00
Aviation 21.19 487.90 7.00 75.00 -168.53 -667.36 361430.00 7875786.00
Previous year 189.72 1155.26 32.00 181.00 55.79 -96.08| 7632682.00 | 19185351.00
Engineering 950.40 7463.41 1508.00 8590.00 65.39 1566.76| 21847045.00 | 113250615.00
Previous year 885.01 5896.65 1424.00 8390.00 69.62 991.01| 14431804.00 | 82022836.00
Motor Own Damage 14040.93 77517.17 330871.00 1931341.00 2356.11 10719.19 905166.00 5259636.00
Previous year 11684.82 66797.98 321472.00 1987805.00 1099.78 5440.81 859274.00 4894009.00
Motor Third party 5769.72 31791.32 336104.00 1991709.00 1379.62 6537.20
Previous year 4390.10 25254.12 323372.00 2001638.00 1194.70 4727.38
Motor (Total) 19810.65 109308.49 336104 1991709 3735.73 17256.39 905166.00 5259636.00
Previous year (Total) 16074.92 92052.10 323372 2001638 2294.48 10168.19 859274.00 4894009.00
Workmen's compensation /
Employer's liability 245.40 1630.37 1559.00 10236.00 -7.30 65.96 117694.00 410561.00
Previous year 252.70 1564.41 1797.00 11280.00 41.44 346.71 44836.00 271561.00
Public Liability 5.55 36.75 12.00 102.00 1.67 -1.72 17034.00 162291.00
Previous year 3.88 38.47 12.00 132.00 -0.49 3.75 11045.00 262369.00
Product Liability 132.07 1268.20 58.00 422.00 -1.43 344.50 80957.00 661957.00
Previous year 133.50 923.69 38.00 333.00 83.52 242.97 37878.00 420104.00
Other Liability Covers 328.82 5612.98 281.00 1927.00 46.28 740.58 575907.00 2807180.00
Previous year 282.54 4872.41 258.00 1796.00 -41.98 671.30 245413.00 1660192.00
Liability (Total) 711.84 8548.30 1910 12687 39.22 1149.32 791592.00 4041989.00
Previous year (Total) 672.62 7398.98 2105 13541 82.49 1264.73 339172.00 2614226.00
Personal Accident 370.05 3236.77 6571.00 40021.00 -258.69 507.33] 3996880.00 | 18333671.00
Previous year 628.74 2729.45 6742.00 38762.00 193.90 46.89| 2525055.00 | 12167983.00
Medical Insurance 2922.98 23822.21 68627.00 383095.00 648.29 5934.33| 3494590.00 | 18782814.00
Previous year 2274.69 17887.88 87150.00 392780.00 13.87 4490.74| 4406100.00 | 20076371.00
Overseas Medical Insurance 621.76 4613.79 43907.00 287323.00 74.45 877.95 134612.00 4613895.00
Previous year 547.31 3735.84 44291.00 307749.00 50.73 395.75 266772.00 6089602.00
Health (Total) 3544.74 28436.00 112534 670418 722.73 6812.28| 3629202.00 | 23396709.00
Previous year (Total) 2822.00 21623.72 131441 700529 64.61 4886.49| 4672872.00 | 26165973.00
Crop Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Credit Guarantee 47.73 210.40 8.00 43.00 20.94 -334.87 913410.00 3336689.00
Previous year 26.78 545.26 10.00 101.00 -78.91 -677.46 258403.00 2415941.00
All Other Miscellaneous 1525.97 9254.24 40569.00 295776.00 65.98 497.42| 4218992.00 | 15861068.00
Previous year 1459.98 8756.82 69533.00 319918.00 99.36 193.81| 23712833.00 [ 37096982.00
Grand Total 29479.41 191509.95 546793 3302778 4533.78 30748.52| 102917337.00 | 616680026.00
Previous year (Total) 24945.63 160761.43 582553 3368717 2817.76 18789.14| 96818036.00 | 479207475.00

*Wherever applicable




FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
97.53 1050.53 2298.00 15107.00 0.00 0.00 0.00 0.00
224.34 885.38 3918.00 16700.00 0.00 0.00 0.00 0.00
21.66 201.84 880.00 4803.00 0.00 0.00 0.00 0.00
155.36 278.93 2029.00 5495.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
21.66 201.84 880 4803 0.00 0.00 0 0
155.36 278.93 2029 5495 0.00 0.00 0 0
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
103.19 490.59 172.00 1173.00 0.00 0.00 0.00 0.00
77.15 520.18 176.00 959.00 0.00 0.00 0.00 0.00
1098.85 6250.67 901.00 6549.00 0.00 0.00 0.00 0.00
1340.98 5818.01 3441.00 118965.00 0.00 0.00 0.00 0.00
495.96 2961.14 29177.00 181048.00 0.00 0.00 0.00 0.00
491.31 2385.64 36595.00 76093.00 0.00 0.00 0.00 0.00
1594.81 9211.81 29177 181048 0.00 0.00 0 0
1832.29 8203.65 36595 118965 0.00 0.00 0 0
44.20 207.68 231.00 1511.00 0.00 0.00 0.00 0.00
23.45 212.17 194.00 1615.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
8.99 265.09 16.00 122.00 0.00 0.00 0.00 0.00
0.87 207.13 16.00 2565.00 0.00 0.00 0.00 0.00
53.19 472.77 247 1633 0.00 0.00 0 0
24.32 419.30 210 4180 0.00 0.00 0 0
37.48 286.65 4725.00 25793.00 8.17 57.07 80815.00 199387.00
93.08 332.60 7522.00 28982.00 4.46 19.86 9767.00 44872.00
351.46 2237.01 2324.00 13764.00 0.00 0.00 0.00 0.00 | 105090.00 | 745476.00
164.72 716.13 3268.00 13467.00 0.00 0.00 0.00 0.00 | 124256.00 | 636020.00
52.57 346.06 2006.00 13478.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
404.03 2583.07 4330 27242 0.00 0.00 0 0 105090 745476
164.72 716.13 3268 13467 0.00 0.00 0 0 124256 636020
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
107.82 639.79 3337.00 24778.00 0.00 0.00 0.00 0.00
371.15 1884.04 13989.00 68482.00 0.00 0.00 0.00 0.00
2419.71 14937.04 45166 281577 8.17 57.07 80815 199387 105090 745476
2942.41 13240.21 67707 257230 4.46 19.86 9767 44872 124256 636020

=
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non-life insurance

Name of the Insurer: Bharti AXA General Insurance Company Limited

BUSINESS FIGURES:

E irda journal December 2012

o premum | pgataNe ol | fcoetoneduing | sum Assurc
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 237.23 3439.26 2005.00 9189.00 237.23 3202.03 613546.89 7580298.38
Previous year 125.92 2849.67 1551.00 8288.00 125.92 2723.75 370665.48 5929812.25
Marine Cargo 82.31 1288.71 283.00 1576.00 82.31 1206.40 150214.23 2754847.05
Previous year -10.76 1004.64 222.00 1137.00 -10.76 1015.40 25093.80 1934817.11
Marine Hull (Including
Onshore & Offshore oil energy)
Previous year
Marine (Total) 82.31 1288.71 283 1576 82.31 1206.40 150214.23 2754847.05
Previous year (Total) -10.76 1004.64 222 1137 -10.76 1015.40 25093.80 1934817.11
Aviation
Previous year
Engineering 216.74 1174.91 287.00 1211.00 216.74 958.17 176791.73 632322.16
Previous year 50.08 627.47 105.00 655.00 50.08 577.39 45702.42 479210.13
Motor Own Damage 4874.51 27453.90 75835.00 409819.00 4874.51 22579.39 258525.92 1496747.25
Previous year 3346.17 18024.34 46327.00 263526.00 3346.17 14678.17 192720.28 1062188.17
Motor Third party 1636.78 9572.76 75835.00 409819.00 1636.78 7935.98
Previous year 1193.06 6585.18 46327.00 263526.00 1193.06 5392.12
Motor (Total) 6511.30 37026.67 75835 409819 6511.30 30515.37 258525.92 1496747.25
Previous year (Total) 4539.23 24609.52 46327 263526 4539.23 20070.29 192720.28 1062188.17
Workmen's compensation /
Employer's liability 52.71 213 160 646 52.71 159.87 5379 37503
Previous year 7.65 89 38.00 287 7.65 80.86 1515.85 15776
Public Liability 1 4.60 1 10.00 200 3145.00
Previous year
Product Liability
Previous year
Other Liability Covers 20 240 32 126 20.24 219.62 14252 73117
Previous year 6.13 133 9.00 80 6.13 126.69 4560.06 50120
Liability (Total) 73.48 457.05 193 782 72.95 379.50 19831.55 113765.80
Previous year (Total) 13.79 221.34 47 367 13.79 207.55 6075.91 65896.74
Personal Accident 239.12 1551.21 1053.00 5909.00 239.12 1312.09 477980.69 3684842.78
Previous year 168.61 1254.16 830.00 6565.00 168.61 1085.56 314279.24 2945847.46
Medical Insurance 1266.94 11634.59 1264.00 9237.00 1266.94 10367.64 5668.51 73671.45
Previous year 1264.85 7650.59 1028.00 9702.00 1264.85 6385.74 5794.33 30390.17
Overseas Medical Insurance
Previous year
Health (Total) 1266.94 11634.59 1264 9237 1266.94 10367.64 5668.51 73671.45
Previous year (Total) 1264.85 7650.59 1028 9702 1264.85 6385.74 5794.33 30390.17
Crop Insurance
Previous year
Credit Guarantee 0 62 353
Previous year
All Other Miscellaneous 96.76 586.73 1868.00 8542.00 96.76 489.97 128442.29 972978.38
Previous year 51.87 397.66 1406.00 8018.00 51.87 345.79 52433.73 440574.61
Grand Total 8723.88 57221.56 82788 446265 8723.35 48431.18 1831001.82 | 17309825.75
Previous year (Total) 6203.58 38615.05 51516 298258 6203.58 32411.47 1012765.18 | 12888736.63

*Wherever applicable




Amount of Premium
u/w in Rural Areas

FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

(Premium in ¥Lakhs)

No. of

Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
14.61 112.50 1593.00 7030.00
12.79 61.05 1245.00 6664.00
0.19 1.78 4.00 16.00
0.14 0.74 2.00 15.00
0.19 1.78 16 0.00 0.00 0
0.14 0.74 15 0.00 0.00 0
3.60 21.08 12.00 54.00
1.93 9.54 12.00 43.00
266.71 1799.64 5533.00 33700.00
160.46 709.12 3203.00 15583.00
117.48 677.75 0.00
81.98 339.58 0.00 0.00
384.19 2477.39 5533 33700 0.00 0.00
242.44 1048.70 3203 15583 0.00 0.00
6.45 10 6.00 15.00
0.05 2 1.00 9.00
0.53 0.53 1.00 1.00
0.23 3.83 2.00
0.23 0.23 2.00
7.21 14.29 9 19 0.00 0.00
0.28 2.13 3 11 0.00 0.00
53.05 257.21 95.00 465.00
35.87 183.34 61.00 587.00 11.89 11.89 45715 45715
3.29 185.81 32.00 190.00
6.94 44.17 53.00 389.00
3.29 185.81 32 190 0.00 0.00
6.94 44.17 58 389 0.00 0.00
13.82 90.68 1466.00 6370.00
9.32 43.88 1080.00 6406.00
479.96 3160.74 8744 47844 0.00 0.00 0 0
309.70 1393.55 5659 29698 11.89 11.89 45715 45715

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: Cholamandalam Ms General Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 618.2 5,128.5 8,394 75,143 183.8 1,050.7 1,226,569 16,377,200
Previous year 434.4 4,077.9 10,448 74,981 (64.9) 532.9 719,276 4,370,743
Marine Cargo 479.2 2,490.7 464 3,278 124.1 92.6 1,680,743 19,580,211
Previous year 355.1 2,398.0 624 4,321 (64.2) 256.9 148,095 20,710,878
Marine Hull (Including
Onshore & Offshore oil energy) 1.0 2 - 1.0 - 107
Previous year = = = = = (1.1 = 0
Marine (Total) 479.2 2,491.7 464 3,280 124.1 93.7 1,680,743 19,580,318
Previous year (Total) 355.1 2,398.0 624 4,321 (64.2) 255.8 148,095 20,710,878
Aviation - -
Previous year - - - - - -
Engineering 214.6 1,372.9 751 5,061 (0.0 1247 479,134 2,914,408
Previous year 214.6 1,248.1 640 4,901 68.6 62.9 633,415 2,382,943
Motor Own Damage 4,605.1 27,949.9 61,497 373,678 72.1 1,907.9 321,016 1,906,405
Previous year 4,533.0 26,042.0 62,553 372,772 1,227.6 6,444.4 272,410 1,610,408
Motor Third party 3,750.7 22,183.0 62,058 376,484 900.9 5,811.3 -
Previous year 2,849.8 16,371.7 62,772 373,853 1,399.2 7,771.3 -
Motor (Total) 8,355.8 50,132.9 62,058 376,484 973.0 7,719.2 321,016 1,906,405
Previous year (Total) 7,382.8 42,413.6 62,772 373,853 2,626.8 14,215.7 272,410 1,610,408
Workmen's compensation /
Employer's liability 57.6 384.1 223 1,698 59.5 2459 7,788 75,860
Previous year (1.9) 138.2 209 1,802 (82.9) (132.5) 44,307 45,608
Public Liability 86.7 419.8 67 464 (93.8) (282.2) 18,120 83,616
Previous year 180.4 702.1 224 727 158.3 306.0 99,698 173,205
Product Liability - -
Previous year - - - - - -
Other Liability Covers - -
Previous year - - - - - -
Liability (Total) 144.3 804.0 290 2,162 (34.3) (36.3) 25,908 159,476
Previous year (Total) 178.6 840.3 433 2,529 75.4 1735 144,005 218,813
Personal Accident 375.4 2,490.0 1,099 8,269 (12.9) 228.0 287,206 2,417,069
Previous year 388.4 2,262.0 1,756 10,019 131.0 564.8 252,530 1,782,918
Medical Insurance 1,308.3 14,454.3 7,645 25,682 (1,307.2) 2,567.0 162,855 520,954
Previous year 2,615.5 11,887.4 2,845 11,449 1,288.9 3,299.1 103,392 558,412
Overseas Medical Insurance 45.6 342.6 1,140 10,007 45.6 342.6 1,608 16,245
Previous year - - - - - -
Health (Total) 1,353.9 14,797.0 8,785 35,689 (1,261.5) 2,909.6 164,463 537,200
Previous year (Total) 2,615.5 11,887.4 2,845 11,449 1,288.9 3,299.1 103,392 558,412
Crop Insurance 879.1 879.1 305 305 879.1 879.1 8,855 8,855
Previous year - - - - - -
Credit Guarantee - - -
Previous year - - - - - -
All Other Miscellaneous 68.9 578.8 3,221 23,019 (209.6) (758.4) 276,079 2,394,646
Previous year 278.5 1,337.2 6,323 38,204 152.3 (155.0) 268,596 2,192,123
Grand Total 12,489.5 78,674.8 85,367 529,412 641.7 12,210.3 4,469,973 46,295,577
Previous year (Total) 11,847.8 66,464.5 85,841 520,257 4,214.0 18,949.6 2,541,718 33,827,239

*Wherever applicable




FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
1.7 10.6 13 58
6.5 6.5 780 780 - - - -
0.0 4.0 1 15 -
2.4 2.4 16 16 - - -
383.4 2,609.7 8,513 57,663 - -
293.1 1,616.8 6,983 37,588 - =
208.5 1,382.2 8,540 57,981 - -
168.3 836.7 7,011 37,734 - -
591.9 3,991.9 8,540 57,981 - -
461.3 2,453.5 7,011 37,734 - -
761.2 9,479.8 - 18 - 390,378 4,174,377
1,958.4 7,784.5 - - 1,184,319 5,119,257
761.2 9,479.8 - 18 - 390,378 4,174,377
1,958.4 7,784.5 - - 1,184,319 5,119,257
879.1 879.1 305 305 - -
38.1 2415 1,383 9,504 - -
40.7 187.2 1,753 8,884 - - - -
2,278.0 14,607.0 10,242 67,881 390,378 4,174,377
2,469.3 10,434.0 9,560 47,414 - - 1,184,319 5,119,257 -

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: Future Generali India Insurance Company Limited

BUSINESS FIGURES:

Total Pramium uiy Polies lssued the month (remicin) sum Assred
LINE OF BUSINESS For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 806.48 6476.43 2313 15946 302.12 772.51) 1406630.11 6743360.00
Previous year 504.36 5703.92 1775 11591 212.35 1474.27| 1216695.28 6549062.51
Marine Cargo 323.16 2891.02 883 5729 45.57 835.72 294733.16 4321832.21
Previous year 277.59 2055.31 743 4371 123.70 417.24 413626.53 2973939.33
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Marine (Total) 323.16 2891.02 883 5729 45.57 835.72 294733.16 4321832.21
Previous year (Total) 277.59 2055.31 743 4371 123.70 417.24 413626.53 2973939.33
Aviation 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Engineering 261.92 1881.00 441 3288 44.36 528.34 105964.70 581337.74
Previous year 217.56 1352.66 404 2634 119.69 149.51 84894.49 696221.20
Motor Own Damage 3351.25 19823.49 45305 282893 352.12 3653.64 248622.54 1463838.72
Previous year 2999.13 16169.85 48023 270297 1171.22 5744.18 281781.73 1408847.29
Motor Third party 1500.77 9743.82 66 380 -169.39 1202.66
Previous year 1670.16 8541.16 265 974.29 4484.26
Motor (Total) 4852.03 29567.32 45305 282893 182.73 4856.30 248622.54 1463838.72
Previous year (Total) 4669.29 24711.02 48023 270297 2145.51 10228.44 281781.73 1408847.29
Workmen's compensation /
Employer's liability 125.30 806.93 608 4037 14.79 185.98 12750.46 115594.60
Previous year 110.50 620.95 509 2898 70 341 12020.71 78277.31
Public Liability 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0 0 0.00
Product Liability 129.19 706.03 153 873 64.90 161.29 27195.60 148853.56
Previous year 64.29 544.74 89 608 -19 176 16375.65 110597.43
Other Liability Covers 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00
Liability (Total) 254.48 1512.96 761 4910 79.69 347.27 39946.06 264448.16
Previous year (Total) 174.79 1165.70 598 3506 50.41 517.81 28396.36 188874.74
Personal Accident 307.05 3954.01 6397 39531 -87.48 1323.00 339846.87 9972475.94
Previous year 394.53 2631.02 5666 25430 265.41 988.25 516219.63 6502976.24
Medical Insurance 1167.83 5995.62 2049 10563 224.62 -166.47 30542.00 63438.81
Previous year 943.21 6162.09 1727 8578 653.71 1565.30 12850.28 66051.60
Overseas Medical Insurance 83.83 625.99 4620 34152 7.10 42.41 12796.70 133669.03
Previous year 76.73 583.59 4445 34721 3.21 79.80 6928.35 51259.43
Health (Total) 1251.66 6621.61 6669 44715 231.72 -124.06 43338.70 197107.84
Previous year (Total) 1019.94 6745.67 6172 43299 656.92 1645.10 19778.63 117311.03
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
All Other Miscellaneous 624.00 2978.93 3857 26042 321.57 1367.68 461021.77 2054626.35
Previous year 302.42 1611.25 2467 13922 130.70 561.42 304504.97 1389312.04
Grand Total 8680.78 55883.28 66626 423054 1120.30 9906.75| 2940103.92 | 25599026.96
Previous year (Total) 7560.48 45976.54 65848 375050 3704.69 15982.05| 2865897.62 | 19826544.37

*Wherever applicable




Amount of Premium
u/w in Rural Areas

FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

(Premium in ¥Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
42.84 494.23 235 1,485
10.42 387.04 193 1,344
40.06 405.70 57 433
19.05 225.69 52 291
40.06 405.70 57 433 0.00 0.00
19.05 225.69 52 291 0.00 0.00
38.85 119.11 29 308
50.03 123.60 24 220
261.82 1,637.91 3,657 24,189
291.87 1,596.06 4,384 26,304
139.31 977.08
184.22 909.90 -
401.13 2,614.99 3,657 24,189 0.00 0.00
476.10 2,505.96 4,384 26,304 0.00 0.00
4.04 59.30 32 226
6.26 64.11 25 157
13.23 29.41 40
10.20 19.18 1 9
17.27 88.72 39 266 0.00 0.00 0 0
16.46 83.30 26 166 0.00 0.00 0 0
6.82 63.13 609 4,074 1.76 9.68 7369 44288
441 72.63 268 1,641 0.00 33.02 0 215000
3.92 70.65 94 577 43302 201483
4.23 113.96 107 470 176 5171
4.45 30.41 268 1,710
2.87 26.46 196 1,636
8.37 101.06 362 2,287 0.00 0.00 43302 201483
7.10 140.42 303 2,106 0.00 0.00 176 5171
172.36 917.15 2,401 14,458
48.11 220.05 1,128 5,721
727.69 4,804.08 7,389 47,500 1.76 9.68 7369 44288 43302 201483
631.68 3,758.69 6,378 37,793 0.00 33.02 0 215000 176 5171

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: HDFC ERGO General Insurance Company Limited

BUSINESS FIGURES:

o premum | pgataNe ol | fcoetoneduing | sum Assurc
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 1,374.37 16,748.05 4,940 25,494 213.10 257.52 1,539,898 38,262,431
Previous year 1,161.28 16,490.53 3,932 23,296 523.16 5,011.68 1,675,510 35,254,764
Marine Cargo 459.64 3,780.62 266 1,622 269.55 1,552.11 884,084 11,219,859
Previous year 190.09 2,228.51 185 1,102 128.06 923.59 621,337 8,926,916
Marine Hull (Including
Onshore & Offshore oil energy) 159.87 865.84 16 232 (299.33) (342.76) 31,186 363,978
Previous year 459.20 1,208.60 36 237 298.40 623.43 34,105 178,334
Marine (Total) 619.51 4,646.46 282 1,854 (29.78) 1,209.34 915,270 11,583,837
Previous year (Total) 649.29 3,437.11 221 1,339 426.46 1,547.03 655,443 9,105,250
Aviation 45.28 1,432.09 5 31 (53.00) 309.30 81,640 1,718,849
Previous year 98.28 1,122.79 4 22 (368.15) (1,339.19) 111,358 1,507,210
Engineering 906.40 4,575.16 442 2,407 420.43 546.77 129,848 1,203,857
Previous year 485.98 4,028.39 310 1,991 129.66 1,274.63 (414,260) 2,069,156
Motor Own Damage 4,321.93 22,864.60 59,050 315,539 913.10 4,327.75 284,466 1,478,314
Previous year 3,408.84 18,536.85 48,106 272,572 1,122.27 5,626.95 228,177 1,243,434
Motor Third party 2,107.02 11,589.73 103,197 604,799 254.39 1,663.08
Previous year 1,852.63 9,926.65 85,025 486,137 999.38 5,029.06
Motor (Total) 6,428.95 34,454.32 103,197 604,799 1,167.48 5,990.83 284,466 1,478,314
Previous year (Total) 5,261.47 28,463.50 85,025 486,137 2,121.65 10,656.01 228,177 1,243,434
Workmen's compensation /
Employer's liability 54.74 379.46 89 476 5.80 114.41 12,595 105,947
Previous year 48.94 265.05 59 322 28.10 124.85 51,962 305,873
Public Liability 10.62 174.65 9 118 (2.34) 15.65 16,083 102,265
Previous year 12.96 159.00 14 129 (26.72) 21.55 (409,611) (332,941)
Product Liability 36.31 18 (0.39) (132.20) - 12,020
Previous year 0.39 168.51 1 19 (14.70) 30.77 480 16,913
Other Liability Covers 829.17 5,361.40 118 703 15.73 410.28 219,289 1,433,003
Previous year 813.44 4,951.12 109 650 28.97 738.55 1,584,750 2,656,142
Liability (Total) 894.53 5,951.83 216 1,315 18.79 408.14 247,967 1,653,234
Previous year (Total) 875.73 5,543.68 183 1,120 15.65 915.71 1,227,581 2,645,986
Personal Accident 2,046.80 12,039.19 125,480 665,477 414.20 3,470.40 1,341,380 32,507,045
Previous year 1,632.60 8,568.79 88,243 522,138 672.41 2,841.65 514,421 9,146,582
Medical Insurance 4,932.56 25,220.63 33,523 227,976 2,437.01 5,040.09 170,188 966,099
Previous year 2,495.55 20,180.54 32,996 206,315 956.99 5,176.36 101,347 745,196
Overseas Medical Insurance 135.35 1,552.18 1,414 7,120 (3.60) 747.49 4,956,230 13,459,331
Previous year 138.95 804.69 618 3,850 75.28 367.55 297,685 7,302,800
Health (Total) 5,067.91 26,772.81 34,937 235,096 2,433.41 5,787.58 5,126,417 14,425,430
Previous year (Total) 2,634.50 20,985.23 33,614 210,165 1,032.27 5,543.92 399,032 8,047,995
Crop Insurance 526.65 537.05 1 1 526.65 537.05 9,081 9,954
Previous year - - - - - -
Credit Guarantee - -
Previous year - - - - =
All Other Miscellaneous 11,212.15 19,217.58 520 3,506 10,897.24 17,505.73 345,071 2,915,968
Previous year 314.91 1,711.85 128 832 98.68 1,018.20 270,808 2,090,847
Grand Total 29,122.55 126,374.54 270,020 1,539,980 16,008.52 36,022.66 10,021,038 105,758,919
Previous year (Total) 13,114.03 90,351.87 211,660 1,247,040 4,651.79 27,469.63 4,668,069 71,111,225

*Wherever applicable




FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
172.54 878.20 308 1,730
39.27 692.29 204 1,213 - - = =
10.75 132.80 40 182 -
6.04 68.31 22 114 - - - -
- 7.82 8 -
7.43 7.94 - 1 - - - -
10.75 140.62 40 190 - -
13.47 76.25 22 115 - - - - - -
- 9.83 1 -
21.10 209.15 65 322 -
58.22 197.68 37 224 - - - -
412.90 1,955.17 5,618 28,954 -
297.31 1,823.08 4,288 27,209 - - ® =
309.85 1,714.33 15,279 84,993 -
257.96 1,319.19 11,099 64,513 - -
722.76 3,669.50 15,279 84,993 - - -
555.28 3,142.27 11,099 64,513 - - -
2.49 21.90 20 - -
0.11 8.11 1 17 - -
0.18 - 1 - -
0.42 0.42 1 - -
20.97 89.97 8 29 - -
27.40 100.35 3 18 - -
23.47 112.05 9 50 - -
27.94 108.88 5 36 - - - - -
180.76 878.88 11,457 57,077 33.52 - 37,255
114.27 669.07 6,963 46,794 - 62.29 - 130,833
515.97 1,923.66 1,920 12,531 - - - 269,413 | 1,594,578
49.88 1,385.63 1,566 10,804 - 7.81 - 5,683 54,579 666,856
0.35 3.20 22 137 - - 100,923 488,133
157 14.93 8 104 - - - - 11,776 77,239
516.32 1,926.86 1,942 12,668 - - 370,336 | 2,082,711
51.46 1,400.55 1,574 10,908 - 7.81 - 5,683 66,355 744,095
5.18 - -
10,906.50 18,457.04 24 193 - -
1,087.55 1,267.14 5 38 - - - -
12,554.20 26,287.31 29,124 157,224 33.52 37,255 370,336 2,082,711
1,947.45 7,554.14 19,909 123,841 - 70.10 - 136,516 66,355 744,095

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: ICICI Lombard General Insurance Company Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 826.33 25,662.21 2,175 13,435 23.14 2,648.61 1,361,132 37,413,358
Previous year 803.19 23,013.60 1,846 12,544 (128.74) 3,230.21 2,760,010 38,264,767
Marine Cargo 1,161.01 8,887.28 971 5,993 485.20 1,673.90 3,104,062 31,664,835
Previous year 675.81 7,213.38 991 6,650 144.78 1,628.08 3,218,567 28,747,574
Marine Hull (Including
Onshore & Offshore oil energy) 564.41 3,053.03 11 7 (570.80) (768.18) 64,026 681,643
Previous year 1,135.21 3,821.21 11 79 763.38 1,248.00 119,449 742,554
Marine (Total) 1725.42 11940.31 982 6070 -85.61 905.72| 3168087.22 | 32346477.89
Previous year (Total) 1811.03 11034.59 1002 6729 908.15 2876.08| 3338016.20 | 29490128.17
Aviation 507.36 5,042.68 9 93 15.05 (1,793.28) 705,546 3,274,414
Previous year 492.31 6,835.96 18 100 87.80 3,040.57 715,029 2,724,387
Engineering 1,467.96 9,636.30 622 3,453 (96.20) (62.27) 858,292 6,104,475
Previous year 1,564.16 9,698.57 603 3,749 599.22 1,539.29 692,491 5,715,801
Motor Own Damage 13,011.14 82,981.45 486,384 3,131,116 2,085.07 18,465.33 1,648,310 10,500,264
Previous year 10,926.06 64,516.12 396,886 2,376,403 2,058.28 13,550.40 1,381,651 8,516,441
Motor Third party 6,457.67 36,867.39 496,619 3,182,053 1,570.57 9,673.28
Previous year 4,887.10 27,194.11 403,659 2,417,010 1,643.40 7,872.63
Motor (Total) 19468.81 119848.84 496619 3182053 3655.64 28138.61| 1648309.57 | 10500263.93
Previous year (Total) 15813.16 91710.23 403659 2417010 3701.68 21423.03| 1381651.15 8516441.07
Workmen's compensation /
Employer's liability 237.62 1,693.06 657 4,382 (7.26) 322.96 38,112 330,867
Previous year 244.88 1,370.09 604 3,596 100.63 502.00 34,762 197,715
Public Liability 2.90 39.71 100 (0.08) 8.23 4,888 57,126
Previous year 2.98 31.48 7 0.79 (9.94) 5,000 44,199
Product Liability 4.03 132.42 34 2.92 (16.28) 1,435 23,650
Previous year 1.12 148.69 1 33 (39.54) (9.32) 235 33,250
Other Liability Covers 1,697.29 6,020.78 173 1,186 833.32 839.83 270,864 1,319,850
Previous year 863.97 5,180.95 197 1,024 (408.30) (73.06) 2,535,400 3,728,524
Liability (Total) 1941.85 7885.97 842 5702 828.90 1154.75 315298.63 1731492.86
Previous year (Total) 1112.94 6731.22 810 4730 -346.43 409.68| 2575397.43 4003686.96
Personal Accident 1,339.08 8,667.62 46,815 303,535 265.03 1,743.32 2,030,170 14,035,238
Previous year 1,074.05 6,924.30 65,265 272,467 479.69 1,851.42 1,481,162 17,959,035
Medical Insurance 12,808.99 64,401.53 33,634 198,767 1,639.56 (8,517.92) 467,158 2,401,152
Previous year 11,169.43 72,919.45 28,194 177,839 (397.80) 1,569.05 439,311 3,284,288
Overseas Medical Insurance 629.58 4,393.80 60,536 424,486 113.61 489.50 2,243,197 12,651,689
Previous year 515.97 3,904.29 38,603 271,671 (57.55) 57.69| 1,139,903.62 7,304,012
Health (Total) 13438.57 68795.33 94170 623253 1753.17 -8028.41| 2710355.15| 15052841.00
Previous year (Total) 11685.40 76823.75 66797 449510 -455.35 1626.74| 1579214.59 | 10588300.45
Crop Insurance 0.00 - 0.00 -
Previous year 0.00 0.00 - - 0.00 0.00 -
Credit Guarantee 104.87 974.53 4 33 (18.23) 184.24 9,662 48,402
Previous year 123.10 790.28 7 22 (211.11) (406.00) 10,286 24,690
All Other Miscellaneous 10,179.94 27,583.32 6,942 43,293 4,998.37 8,893.57 1,395,571 12,730,171
Previous year 5,181.57 18,689.75 6,479 37,693 (2,030.10) 4,104.83 714,967 4,793,191
Grand Total 51000.18 286037.11 649180 4180920 11339.26 33784.85| 14202424.15 | 133237132.70
Previous year (Total) 39660.92 252252.26 546486 3204554 2604.81 39695.85| 15248222.85 | 122080427.61

*Wherever applicable




FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
- 0.00 - 0.00
0.00 0.00 - - 0.00 0.00 - -
- 0.00 - 0.00
0.00 0.00 - - 0.00 0.00 - -
- 0.00 - 0.00
0.00 0.00 - - 0.00 0.00 - -
0.00 0.00 0 0.00 0.00
0.00 0.00 0 0.00 0.00
- 0.00 - - 0.00
0.00 0.00 - - 0.00 0.00 - -
0.00 0.00 - - 0.00
(0.00) 0.84 1 13 0.00 0.00 - -
712.23 5,594.73 - - 0.00 -
1,056.95 6,301.37 - 0.00 0.00 -
685.80 4,200.40 25,802 165,127 - 0.00
817.37 4,553.41 28,659 167,211 0.00 0.00 - -
1398.03 9795.12 25802 165127 0.00 0.00
1874.32 10854.78 28659 167211 0.00 0.00
0.00 0.00 - 0.00
0.00 0.00 - - 0.00 0.00 - -
- 0.00 - 0.00
0.00 0.00 - - 0.00 0.00 - -
- 0.00 - 0.00
0.00 0.00 - - 0.00 0.00 - -
- 0.00 - 0.00
0.00 121.62 - - 0.00 0.00 -
0.00 0.00 0 0.00 0.00 0
0.00 121.62 0 0.00 0.00 0
0.00 0.00 - - 0.00 -
0.00 0.00 - - 0.00 5.30 - 58,502
3256.91 13,062.87 215 1,537 0.00 104.79 - 47,574 | 2,770,542 | 10,046,099
3,721.08 20,614.91 281 1,643 73.50 279.01 39,495 128,461 2,126,403 | 11,022,392
8.41 76.40 225 1,722 - 0.00 60,536 424,486
9.97 54.00 221 1,297 0.00 0.00 - - 38,603 271,671
3265.32 13139.27 440 3259 0.00 104.79 0 47574 2831078 | 10470585
3731.04 20668.92 502 2940 73.50 279.01 39495 128461 2165006 | 11294063
5,456 15,477 467 1,051 - -
3,338 9,309 426 1,106 - - - -
10118.94 38411.76 26709 169437 0.00 104.79 0 47574 2831078 10470585
8943.20 40955.00 29588 171270 73.50 284.32 39495 186963 2165006 11294063

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: IFFCO Tokio General Insurance Company Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 1084.20 15424.09 7818.00 30581.00 -213.37 1084.20| 1838050.60 | 25772754.54
Previous year 1012.89 14689.04 7909.00 41332.00 -693.17 14689.04| 2040090.11 | 16429727.29
Marine Cargo 695.65 4719.46 847.00 4664.00 -154.22 695.65| 2543373.53 | 14491667.17
Previous year 764.40 5215.04 1115.00 5182.00 151.28 5215.04| 1261948.13 8122051.52
Marine Hull (Including
Onshore & Offshore oil energy) 84.22 1107.27 40.00 221.00 19.38 84.22 255474.25 862252.72
Previous year 79.33 1836.17 31.00 183.00 -1.85 1836.17| 1033333.85| 20510863.45
Marine (Total) 779.86 5826.73 887 4885 -134.83 779.86| 2798847.78 | 15353919.89
Previous year (Total) 843.73 7051.21 1146 5365 149.43 7051.21| 2295281.98 | 28632914.97
Aviation 48.27 488.38 24.00 97.00 -143.50 48.27 50272.95 508650.10
Previous year 187.53 1165.53 58.00 204.00 -10.32 1165.53| 2447477.73 7870729.54
Engineering 556.38 3614.21 592.00 2534.00 -600.67 556.38 29281.65 1358488.30
Previous year 466.55 3153.76 499.00 2557.00 133.81 3153.76 34391.89 247016.84
Motor Own Damage 7436.43 42513.97 448628.00 1691915.00 342.54 7436.43 569045.15 3253223.45
Previous year 5469.99 32370.65 277375.00 1756202.00 8.98 32370.65| 32417524.55 | 194566264.27
Motor Third party 4700.85 25196.03 4846.00 19837.00 560.46 4701.03
Previous year 2852.11 16933.23 1543.00 21059.00 132.26 16933.23
Motor (Total) 12137.28 67710.00 448628 1691915 903.00 12137.46 569045.15 3253223.45
Previous year (Total) 8322.10 49303.88 277375 1756202 141.24 49303.88| 32417524.55 | 194566264.27
Workmen's compensation /
Employer's liability 111.35 671.25 833.00 5042.00 15.91 111.35 2012.55 13126.64
Previous year 122 701 1065 5628 35 700.62 79460 419186
Public Liability 29.14 351.95 18.00 73.00 -20.88 29.14 3220.07 38893.93
Previous year 65 491 16 94 28 490.64 14832 111455
Product Liability 29.02 115.69 8.00 44.00 8.07 29.02 2538.37 10118.25
Previous year 10 87 14 85 0 87.07 4892 40537
Other Liability Covers 66.94 1362.77 35.00 203.00 -52.05 66.94 4353.37 88625.22
Previous year 218 1417 235 1389 174 1417.03 21430 574853
Liability (Total) 236.46 2501.67 894 5362 -48.95 236.46 12124.37 150764.04
Previous year (Total) 414.48 2695.36 1330 7196 237.16 2695.36 120614.74 1146031.72
Personal Accident 216.22 1493.73 2216.00 12054.00 19.37 216.22 51483.53 355664.49
Previous year 201.75 1442.51 2864 14318 16.07 1442.51| 5303614.19 | 34198095.51
Medical Insurance 1385.43 7670.26 1880.00 10986.00 -337.94 1385.43 48575.02 268929.84
Previous year 761.00 9290.94 3277 16698 -429.31 9290.94 8841.36 65181.40
Overseas Medical Insurance 22.32 152.83 2857.00 19523.00 4.14 22.32 2852.59 19529.20
Previous year 27.87 164.28 4460 22460 7.84 164.28 617574.62 2752653.30
Health (Total) 1407.75 7823.09 4737 30509 -333.80 1407.75 51427.60 288459.04
Previous year (Total) 788.87 9455.22 7737 39158 -421.48 9455.22 626415.98 2817834.70
Crop Insurance
Previous year
Credit Guarantee
Previous year
All Other Miscellaneous 10744.07 23539.33 38801.00 176665.00 5948.38 10744.07| 8435185.10 | 18480763.27
Previous year 3201.72 11812.24 8699 50194 37.62 11812.24177110956.09 | 512319676.84
Grand Total 27210.48 128421.22 504597 1954602 5395.63 27210.66| 13835718.74 | 65522687.13
Previous year (Total) 15439.62 100768.75 307617 1916526 -409.63 100768.75 | 222396367.27 | 798228291.67

*Wherever applicable




FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
30.50 138.62 831 3402.00
191.67 523.37 2219 9214.00
0.00 0.00 0 0
0.00 0.00 0.00 0.00
0.00 0.00 0 0 0.00 0.00
0.00 0.00 0 0 0.00 0.00
0.00 0.00 0.00 0.00
7.57 17.53 11.00 37.00
16.32 47.25 40.00 84.00
327.46 3117.46 18600.00 191403.00
1322.55 4256.02 89129.00 232203.00
274.32 2595.88 0.00 0.00
898.59 2429.74 0.00 0.00
601.78 5713.34 18600 191403 0.00 0.00
2221.14 6685.76 89129 232203 0.00 0.00
1 14 31 209
19 27 88 186
0 0 1 2
4 6 10 15
0 0 0
0 0 0
0 3 24 190
2 3 49 76
1.29 17.19 56 401 0.00 0.00 0 0
24.60 35.62 147 277 0.00 0.00 0 0
109.34 549.44 578 4563 6.06 34.24 121117 579152
100.44 499.37 461 2475 4.88 27.63 97376 551410
3.74 4041.21 65 498 0.00 3555.86 0 2115800
32.65 3382.70 247 806 0.00 362.10 0 183332
0.00 0.00 0 0
3.74 4041.21 65 498 0.00 3555.86 2115800
32.65 3382.70 247 806 0.00 362.10 183332
10313.08 13876.23 4284 23328.00 8898.37 11501.54 713173 982670
2482.60 5319.58 5009 20917.00 1786.02 2901.88 140545 246529
11067.30 24353.56 24425 223632 8904.43 15091.64 834290 3677622
5069.42 16493.65 97252 265976 1790.90 3291.61 237921 981271

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: L&T General Insurance Company Limited

BUSINESS FIGURES:

o premum | pgataNe ol | fcoetoneduing | sum Assurc
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 82.49 1,305.06 163 1,199 8.80 506.31 1,941,707 6,669,360
Previous year 73.69 798.75 119 793 73.69 798.75 197,415 3,550,482
Marine Cargo 68.33 378.01 411 2,072 23.09 109.32 461,621 2,481,727
Previous year 45.24 268.69 309 1,077 45.24 268.69 162,582 1,038,233
Marine Hull (Including
Onshore & Offshore oil energy) -
Previous year - -
Marine (Total) 68.33 378.01 411 2,072 23.09 109.32 461,621 2,481,727
Previous year (Total) 45.24 268.69 309 1,077 45.24 268.69 162,582 1,038,233
Aviation -
Previous year -
Engineering 124.07 673.25 339 1,727 (5.89) 199.71 516,177 932,050
Previous year 129.96 473.55 315 1,110 129.96 473.55 195,154 578,224
Motor Own Damage 425.60 2,783.69 4,562 30,960 (76.33) 461.56 118,026 313,851
Previous year 501.93 2,322.13 5,638 27,207 501.93 2,322.13 47,089 212,637
Motor Third party 239.02 1,644.11 103 940 (40.72) 430.31 -
Previous year 279.74 1,213.80 22 111 279.74 1,213.80 =
Motor (Total) 664.62 4,427.80 4,562 30,960 -117.05 891.87 118,026 313,851
Previous year (Total) 781.67 3,535.93 5,638 27,207 781.67 3,535.93 47,089 212,637
Workmen's compensation /
Employer's liability 25.00 194.72 272 1,443 4.34 65.06 4,278 37,497
Previous year 20.66 129.66 128 584 20.66 129.66 1,562 21,351
Public Liability
Previous year
Product Liability -
Previous year - - - - - =
Other Liability Covers 6.02 46.24 7 65 (13.62) (37.74) 3,700 76,301
Previous year 19.64 83.98 13 50 19.64 83.98 232,409 345,918
Liability (Total) 31.02 240.96 279 1,508 -9.28 27.32 7,977 113,799
Previous year (Total) 40.30 213.64 141 634 40.30 213.64 233,971 367,268
Personal Accident 4.36 258.00 667 2,436 1.79 89.67 (262,008) 998,164
Previous year 2.57 168.33 1,740 2,676 2.57 168.33 2,786 536,945
Medical Insurance 39.53 492.29 566 1,964 24.76 289.76 4,530 27,407
Previous year 14.77 202.54 70 74 14.77 202.54 3,945 3,945
Overseas Medical Insurance -
Previous year -
Health (Total) 39.53 492.29 566 1,964 25 290 4,530 27,407
Previous year (Total) 14.77 202.54 70 74 14.77 202.54 3,945 3,945
Crop Insurance -
Previous year - -
Credit Guarantee - -
Previous year - -
All Other Miscellaneous 2.22 149.64 90 634 (5.38) (249.01) 70,693 451,080
Previous year 7.60 398.65 70 640 7.60 398.65 57,009 5,347,314
Grand Total 1,016.64 7,925.01 7,077 42,500 (79.16) 1,864.94 2,858,723 11,987,437
Previous year (Total) 1,095.79 6,060.07 8,402 34,211 1,095.79 6,060.07 899,950 11,635,048

*Wherever applicable




FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
3.87 45.52 20 81
2.57 6.98 12 58 - - -
1.25 10.62 35 167
0.28 2.09 4 30 - -
1.25 10.62 35 167
0.28 2.09 4 30 - - - -
7.58 34.71 30 122
1.34 12.89 9 50 - - -
65.84 386.03 611 4,415
60.21 269.09 686 3,407 - -
33.36 206.39 -
28.11 119.42 - - - -
99.20 592.42 611 4,415 - -
88.32 388.51 686 3,407 - -
4.59
-0.57 2.26 (1) 15 -
0.53 2.37 26 73
-0.36 0.85 - 13 - -
0.53 6.95 26 73 - -
-0.93 3.11 @) 28 - -
0.06 0.37 28 90 0.25 0.59 549 1,301
0.21 0.53 69 154 -
1.79 5.57 363 1,456 920 920
- - 1.79 5.57 363 1,456 920 920
(0.01) 3.53 12 31
0.16 0.55 3 19 - -
112.48 694.12 762 4,979 2.04 6.15 912.00 2,757.00 920 920
91.95 414.67 782 3,746 - -

=

E irda journal December 2012



E irda journal December 2012

non-life insurance

Name of the Insurer: National Insurance Company Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 8285.96 47122.40 39988 272979 2319.43 9141.28 27218312 400440351
Previous year 5966.53 37981.12 44709 278029 1586.81 7055.89 30987814 303334447
Marine Cargo 1749.94 11106.45 11493 77302 121.70 1882.52 7033855 42150714
Previous year 1628.24 9223.93 9238 56031 448.12 1338.22 5088110 43450515
Marine Hull (Including
Onshore & Offshore oil energy) 987.96 7319.65 262 1712 -133.24 -56.02 92544 13529221
Previous year 1121.20 7375.67 242 1401 471.66 2914.83 50092 129496383
Marine (Total) 2737.90 18426.09 11755 79014 -11.54 1826.49 7126399 55679935
Previous year (Total) 2749.44 16599.60 9480 57432 919.78 4253.05 5138202 172946898
Aviation 731.87 3322.15 6 70 49.46 1196.49 26828 5150523
Previous year 682.41 2125.66 9 91 319.18 734.76 537286 16181006
Engineering 2630.38 15315.84 2912 17039 353.11 1787.42 9764763 23358167
Previous year 2277.27 13528.42 3616 19060 506.35 3664.30 7505941 47233443
Motor Own Damage 15148.75 96234.84 419526 2596621 1788.75 16685.13 635679 4073030
Previous year 13360.00 79549.71 419471 2421399 1579.41 8259.92 644615 3523914
Motor Third party 17322.30 111399.90 624178 3843731 2759.36 25474.82 634613 5601435
Previous year 14562.94 85925.08 621185 3608066 3703.52 17994.64 643371 3518595
Motor (Total) 32471.05 207634.74 624178 3843731 4548.11 42159.95 1270292 9674465
Previous year (Total) 27922.94 165474.79 621185 3608066 5282.93 26254.56 1287987 7042509
Workmen's compensation /
Employer's liability 524.85 3697.03 4249 27811 -21.33 373.89 48450 462332
Previous year 546.18 3323.14 4588 27998 171.63 869.05 49177 282081
Public Liability 4.08 48.17 75 670 -3.68 0.12 0 12310
Previous year 7.76 48.05 68 443 2.35 BN 34000 41010
Product Liability 59.55 272.99 5 69 -31.39 31.53 10872 71991
Previous year 90.94 241.46 13 66 72.23 110.63 80727 142520
Other Liability Covers 118.44 1161.33 594 3884 -40.93 138.17 69524 862628
Previous year 159.37 1023.16 574 3299 10.17 182.52 327114 1070881
Liability (Total) 706.92 5179.53 4923 32434 -97.34 543.71 128847 1409260
Previous year (Total) 804.26 4635.82 5243 31806 256.40 1167.95 491018 1536492
Personal Accident 958.59 6863.81 31372 187304 -99.28 -218.26 1503170 20534425
Previous year 1057.87 7082.07 33159 186814 115.51 1074.21 2714676 23232488
Medical Insurance 20944.41 106466.62 129030 729466 3099.72 10403.08 21829750 38417105
Previous year 17844.69 96063.54 126476 693328 6929.03 23657.96 25887254 34344761
Overseas Medical Insurance 143.88 1342.57 1286 11342 94.64 945.59 18650 18921
Previous year 49.24 396.98 1668 12042 -4.46 -39.42 313 5743
Health (Total) 21088.29 107809.18 130316 740808 3194.36 11348.66 21848400 38436026
Previous year (Total) 17893.93 96460.52 128144 705370 6924.58 23618.54 25887566 34350504
Crop Insurance
Previous year
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0 0
Previous year 0.00 0.00 0 0 0.00 -21.96 0 0
All Other Miscellaneous 4529.04 23962.26 70324 441465 472.69 793.26 7038862 68030845
Previous year 4056.35 23169.00 86722 485719 944.87 4555.18 4000929 127532922
Grand Total 74140.00 435636.00 915774 5614844 10729.00 68579.00 75925872 622713998
Previous year (Total) 63411.00 367057.00 932267 5372387 16856.41 72356.48 78551419 733390710

*Wherever applicable




Amount of Premium
u/w in Rural Areas

FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

(Premium in ¥Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
222.28 3338.59 4701 33249 246.87 4068.24 0 0 0 0
247.41 3391.47 6356 41606 181.28 3788.38 0 0 0 0
49.29 409.91 269 2351 93.62 722.20 0 0 0 0
141.34 473.66 405 2552 196.44 727.63 0 0 0 0
16.13 100.77 54 388 14.98 125.33 0 0 0 0
11.19 105.55 49 347 67.14 194.94 0 0 0 0
65.42 510.68 323 2739 108.60 847.54 0 0 0 0
152.53 579.21 454 2899 263.58 922.57 0 0 0 0
0.00 0.00 0 0 0 0
0.00 0.00 0 0 0 0
46.91 1040.32 277 1727 322.56 2270.87 0 0 0 0
108.11 1028.09 8IS 2106 220.14 1651.52 0 0 0 0
1137.32 6938.78 67909 416700 651.96 4106.97 0 0 0 0
1250.08 6935.36 73025 412740 565.08 3253.80 0 0 0 0
1650.78 10396.48 99734 614606 788.26 5282.84 0 0 0 0
1666.26 9140.02 109132 626204 684.79 3945.71 0 0 0 0
2788.10 17335.26 99734 614606 1440.22 9389.81 0 0 0 0
2916.33 16075.37 109132 626204 1249.88 7199.51 0 0 0 0
51.35 389.80 661 4381 38.34 369.20 0 0 0 0
49.98 367.23 818 4592 68.31 326.92 0 0 0 0
0.02 1.77 38 0.22 2.09 0 0 0 0
0.04 2.45 32 0.22 2.53 0 0 0 0
0.00 5.82 1 0.00 12.92 0 0 0 0
0.00 5.93 2 5.39 5.39 0 0 0 0
3.21 13.12 38 166 4.19 100.04 0 0 0 0
2.87 13.05 14 122 23.15 75.53 0 0 0 0
54.59 410.50 701 4586 42.75 484.26 0 0 0 0
52.90 388.66 837 4748 97.07 410.36 0 0 0 0
70.21 281.33 3590 22632 69.09 520.56 27308 129406 165569 971396
65.38 262.27 4456 26317 71.37 478.53 19155 101516 177503 1119743
623.34 3530.15 9475 53866 1833.18 11387.50 371954 2369961 361023 1988670
468.20 3821.49 10791 56353 1509.78 8472.82 131569 1685350 367866 1926415
0.70 6.99 28 233 5.19 33.38 95 979 1417 11863
2.29 14.24 106 439 4.94 34.50 149 953 1729 12423
624.04 3537.14 9503 54099 1838.37 11420.87 372049 2370940 362440 2000533
470.49 3835.73 10897 56792 1514.72 8507.32 131718 1686303 369595 1938838
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
1667.45 3797.93 15955 98193 1515.04 2578.96 5036 36555 40642 286724
1075.09 3255.97 22272 123570 274.27 1532.50 9684 56448 71147 370689
5539.00 30251.75 134784 831831 5583.50 31581.11 404393 2536901 568651 3258653
5088.24 28816.77 154777 884242 3872.31 24490.69 160557 1844267 618245 3429270

=

E irda journal December 2012



E irda journal December 2012

non-life insurance

Name of the Insurer: Raheja QBE General Insurance Company Limited

BUSINESS FIGURES:

o premum | pgataNe ol | fcoetoneduing | sum Assurc
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 3.09 111.43 13 61 3.09 111.43 4924.89 109710.04
Previous year 6.32 113.27 7 37 6.32 113.27 145310.63 273767.75
Marine Cargo 14.00 32.60 1 4 14.00 32.60 1500.00 3700.00
Previous year 0.00 0.54 0 12 0.00 0.54 0.00 3480.48
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00
Previous year 0.00 0.00
Marine (Total) 14.00 32.60 1 4 14.00 32.60 1500.00 3700.00
Previous year (Total) 0.00 0.54 0 12 0.00 0.54 0.00 3480.48
Aviation
Previous year
Engineering 471 19.70 19 471 19.70 3241.53 9803.28
Previous year 4.84 9.96 22 4.84 9.96 6455.85 14047.76
Motor Own Damage 2.52 6.75 25 74 2.52 6.75 359.12 1005.83
Previous year 2.61 8.88 24 82 2.61 8.88 192.25 1020.22
Motor Third party 1.04 2.68 78 126 1.04 2.68 0.00 0.00
Previous year 1.74 6.59 62 608 1.74 6.59 0.00 0.00
Motor (Total) 3.56 9.44 78 126 3.56 9.44 359.12 1005.83
Previous year (Total) 4.35 15.47 62 608 4.35 15.47 192.25 1020.22
Workmen's compensation /
Employer's liability 3.58 8.31 9 21 3.58 8.31 1886.76 4080.39
Previous year 4.66 7.22 5 12 4.66 7.22 1495.17 2254.51
Public Liability 0.00 10.77 0 11 0.00 10.77 0.00 4526.20
Previous year 0.00 1.54 0 2 0.00 1.54 0.00 1000
Product Liability 0.00
Previous year 0.00
Other Liability Covers 129.36 972.22 32 166 129.36 972.22 121629.67 533245.46
Previous year 58.59 650.03 24 135 58.59 650.03 23759.00 186020
Liability (Total) 132.94 991.30 41 198 132.94 991.30 123516.43 541852.05
Previous year (Total) 63.25 658.79 29 149 63.25 658.79 25254.17 189274.85
Personal Accident 3.20 16.64 24 66 3.20 16.64 37539.78 76629.38
Previous year 0.51 15.45 1 16 0.51 15.45 25.00 36296.00
Medical Insurance 0.08 0.08 2 2 0.08 0.08 20.00 20.00
Previous year
Overseas Medical Insurance
Previous year
Health (Total) 0.08 0.08 2 0.08 0.08 20.00 20.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Crop Insurance
Previous year
Credit Guarantee
Previous year
All Other Miscellaneous 63 219.98 7 38 63.26 219.98 21785 66641
Previous year 104 161.27 3 24 103.73 161.27 32905 37970.36
Grand Total 224.84 1401.17 170 514 224.84 1401.17 192887.24 809361.81
Previous year (Total) 183.00 974.75 107 868 183.00 974.75 210142.49 555857.43

*Wherever applicable




FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 25.03 2.00 8.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.20 0.00 1.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.20 1 0.00 0.00
0.00 0.00 0 0.00 0.00
4.03 15.05 2.00 10.00 0.00 0.00 0.00 0.00
0.00 2.21 0.00 5.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 3.62 62.00 610.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0
0.00 3.62 62 610 0.00 0.00 0 0
1 2 0 1 2 104 104
0 0 0 0 0 0 0
0.00 0.00 0.00 0.00 0 0 0
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0 0 0 0
0 0 0 0
0.00 21.20 1.00 2.00 0 0 0 0
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
1.41 22.72 1 3 2.00 2.00 104 104
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.98 5 29 0.41 1.42 378.00 1351.00
0 0.42 9.13 342 4484
0.00 0.00 0 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0 0
0.00 0.00 0.00 0.00 0 0
0 0 0 0
0 0 0 0
0 0 0 0
0 0 0 0
1.21 5.70 1 7 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
6.65 69.68 11 58 241 3.42 482 1455
0.00 5.83 62 615 0.42 9.13 342 4484

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: Reliance General Insurance Company Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 940.48 10561.80 2639.00 18169.00 466.11 4009.73| 1454098.99 | 21055361.71
Previous year 474.37 6552.07 2906.00 19778.00 -119.49 473.23 888905.58 9464117.54
Marine Cargo 136.15 1819.01 1410.00 13254.00 -66.75 -748.57 482537.89 6007293.90
Previous year 202.90 2567.58 2355.00 13930.00 17.80 1196.61 347001.16 5578266.25
Marine Hull (Including
Onshore & Offshore oil energy) 0.62 43.36 1.00 5.00 -18.41 -12.50 41.00 1196.95
Previous year 19.03 55.86 0.00 4.00 19.03 -433.27 -3390.00 -2333.98
Marine (Total) 136.77 1862.37 1411 13259 -85.16 -761.07 482578.89 6008490.85
Previous year (Total) 221.93 2623.44 2355 13934 36.83 763.34 343611.16 5575932.27
Aviation 38.70 224.55 1.00 20.00 -2.80 79.05 55500.00 73786.68
Previous year 41.50 145.51 1.00 26.00 -45.09 -4222.62 45000.00 97649.40
Engineering 797.69 5415.80 353.00 2149.00 242.30 198.57 112806.00 1722883.71
Previous year 555.39 5217.23 355.00 2351.00 269.96 3100.88 400224.90 3374010.70
Motor Own Damage 6530.91 36177.17 134243.00 777834.00 1613.06 620.91 429098.01 2398153.51
Previous year 4917.85 35556.27 115579.00 801424.00 -225.73 4028.26 315061.95 2276940.49
Motor Third party 4834.41 28021.31 146660.00 829275.00 1562.73 6549.89
Previous year 3271.68 21471.42 117417.00 818315.00 903.19 6548.77
Motor (Total) 11365.32 64198.48 146660 829275 3175.79 7170.80 429098.01 2398153.51
Previous year (Total) 8189.53 57027.68 117417 818315 677.45 10577.03 315061.95 2276940.49
Workmen's compensation /
Employer's liability 78.25 428.85 256.00 1420.00 37.81 128.94 11269.00 69808.96
Previous year 40.44 299.91 151.00 1033.00 -21.64 -27.29 2314.86 30021.68
Public Liability 3.74 93.19 45.00 334.00 -3.21 22.52 5177.41 72543.03
Previous year 6.95 70.67 68.00 422.00 4.57 -9.78 6980.28 49819.52
Product Liability 0.34 4.25 1.00 6.00 0.34 -2.30 100.00 1780.00
Previous year 0.00 6.55 0.00 8.00 -0.12 -4.27 0.00 2360.00
Other Liability Covers 37.22 2367.69 684.00 3923.00 6.10 1469.21 14692.25 653143.03
Previous year 31.12 898.49 636.00 3413.00 23.52 74.84 11556.75 336313.25
Liability (Total) 119.54 2893.98 986 5683 41.03 1618.36 31238.66 797275.02
Previous year (Total) 78.51 1275.62 855 4876 6.33 33.51 20851.89 418514.45
Personal Accident 83.19 1430.70 1292.00 8183.00 -134.26 -41.79 100675.07 2711369.68
Previous year 217.45 1472.49 1720.00 13883.00 84.34 -1397.46 614906.33 3230306.99
Medical Insurance 1290.09 11590.96 14055.00 50037.00 459.59 804.38| 2378514.18 2953183.62
Previous year 830.50 10786.58 8360.00 47413.00 -694.93 -4.62 61170.13 465784.22
Overseas Medical Insurance 275.03 1894.33 53189.00 361024.00 -0.83 -28.22| 1757973.55 | 13393759.49
Previous year 275.86 1922.55 53205.00 343059.00 30.11 -139.66| 2004395.56 | 13395292.84
Health (Total) 1565.12 13485.29 67244 411061 458.76 776.16| 4136487.73 | 16346943.11
Previous year (Total) 1106.36 12709.13 61565 390472 -664.82 -144.28| 2065565.69 | 13861077.06
Crop Insurance 5.72 12.17 5.00 9.00 5.72 12.17 91.80 202.48
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
All Other Miscellaneous 828.45 4059.54 4954.00 27796.00 536.84 1656.13| 1527623.09 3765416.32
Previous year 291.61 2403.41 4475.00 26497.00 -104.54 241.12 538546.79 3400601.97
Grand Total 15880.98 104144.69 225545 1315604 4704.33 14718.10| 8330198.24 | 54879883.07
Previous year (Total) 11176.65 89426.58 191649 1290132 140.97 9424.75| 5232674.29 | 41699150.88

*Wherever applicable




Amount of Premium
u/w in Rural Areas

FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

(Premium in ¥Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
40.22 718.95 336.00 2308.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
31.43 144.97 98.00 1017.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0 0
31.43 144.97 98 1017 0.00 0.00 0 0 0
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
-11.58 111.96 17.00 141.00 0.00 0.00 0.00 0.00
39.82 328.12 59.00 336.00 0.00 0.00 0.00 0.00
557.61 3482.22 11459.00 72845.00 0.00 0.00 0.00 0.00
374.98 3401.62 9784.00 81375.00 0.00 0.00 0.00 0.00
430.17 2795.48 932.00 3570.00 0.00 0.00 0.00 0.00
297.66 2224.30 121.00 1408.00 0.00 0.00 0.00 0.00
987.78 6277.70 11459 72845 0.00 0.00 0 0 0
672.64 5625.92 9784 81375 0.00 0.00 0 0 0
3.61 25.75 8.00 99.00 0.00 0.00 0.00 0.00
8.38 83.48 9.00 105.00 0.00 0.00 0.00 0.00
0.22 4.07 2.00 39.00 0.00 0.00 0.00 0.00
0.95 9.98 8.00 47.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.17 0.00 1.00 0.00 0.00 0.00 0.00
0.35 31.70 21.00 157.00 0.00 0.00 0.00 0.00
2.45 13.32 174.00 789.00 0.00 0.00 0.00 0.00
4.18 61.52 31 295 0.00 0.00 0 0 0
11.78 106.95 191 942 0.00 0.00 0 0 0
4.57 83.40 86.00 647.00 0.00 0.00 0.00 0.00
0.45 58.87 44.00 617.00 0.00 0.00 0.00 0.00
159.01 1950.21 318.00 1497.00 0.00 0.00 0.00 0.00 240949 2783304
116.94 1071.89 259.00 4313.00 0.00 0.00 0.00 0.00 90801 1552505
3.35 123.48 1211.00 18927.00 0.00 0.00 0.00 0.00 6716 52446
21.86 167.51 5259.00 32334.00 0.00 0.00 0.00 0.00 8341 74543
162.35 2073.69 1529 20424 0.00 0.00 0 0 247665 2835750
138.80 1239.40 5518 36647 0.00 0.00 0 0 99142 1627048
5.72 12.17 5.00 9.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
11.56 257.31 477.00 3707.00 63.57 124.19 166115.00 177635.00
17.67 503.93 830.00 4813.00 53.94 134.53 162178.00 350613.00
1164.58 8877.75 13604 98068 63.57 124.19 166115 177635 247665 2835750
952.81 8727.11 16860 128055 53.94 134.53 162178 350613 99142 1627048

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: Royal Sundaram Alliance Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 319.52 6592.38 2365.00 14692.00 108.44 3578.72 553066.13 6139139.08
Previous year 211.08 3013.66 2641.00 14370.00 -115.23 23.96 514952.71 5485791.60
Marine Cargo 142.80 1497.33 3859.00 20617.00 -89.01 327.70 165560.94 3646290.26
Previous year 231.81 1169.63 3099.00 16507.00 51.49 -116.00 613555.88 3378540.42
Marine Hull (Including
Onshore & Offshore oil energy) -0.29 -0.29 0.00 0.00 -0.29 -0.29 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Marine (Total) 14251 1497.03 3859 20617 -89.30 327.41 165560.94 3646290.26
Previous year (Total) 231.81 1169.63 3099 16507 51.49 -116.00 613555.88 3378540.42
Aviation 0.00
Previous year 0.00
Engineering 389.57 1737.74 90.00 556.00 -8.69 -166.32 153575.52 529993.42
Previous year 398.26 1904.06 104.00 595.00 22.24 190.37 97151.88 372323.04
Motor Own Damage 6070.14 37049.32 82725.00 486402.00 -450.62 1572.82 296339.46 1787305.43
Previous year 6520.76 35476.50 91675.00 485186.00 589.22 7818.80 375558.96 1901823.23
Motor Third party 2214.83 12614.27 536.00 4072.00 -90.95 509.17
Previous year 2305.77 12105.10 495.00 3152.00 753.07 4578.97
Motor (Total) 8284.96 49663.59 82725 486402 -541.57 2081.99 296339.46 1787305.43
Previous year (Total) 8826.54 47581.60 91675 485186 1342.29 12397.76 375558.96 1901823.23
Workmen's compensation /
Employer's liability 23.95 151.27 87.00 384.00 11.40 24.29 2640.89 21669.84
Previous year 12.55 126.98 64.00 328.00 -13.21 -4.85 2039.91 18369.00
Public Liability 21.69 425.04 41.00 222.00 -7.84 45.70 14123.97 109408.07
Previous year 29.53 379.33 31.00 221.00 -10.72 155.93 13655.50 96249.59
Product Liability 0.00 54.37 0.00 19.00 -20.63 18.38 0.00 18364.32
Previous year 20.63 35.98 0.00 22.00 12.74 -80.46 0.00 23127.25
Other Liability Covers
Previous year
Liability (Total) 45.64 630.67 128 625 -17.07 88.38 16764.87 149442.23
Previous year (Total) 62.71 542.30 95 571 -11.19 70.62 15695.41 137745.84
Personal Accident 501.65 2801.89 20061.00 89594.00 188.40 961.36 623045.45 | 11165953.87
Previous year 313.25 1840.53 9182.00 57943.00 168.76 -32.43| 2099047.51 | 12940228.11
Medical Insurance 1184.99 11185.55 20804.00 122581.00 -636.36 -2185.83 276589.38 3492508.24
Previous year 1821.35 13371.38 24688.00 132142.00 1188.75 4917.16| 1380600.75| 12102151.26
Overseas Medical Insurance
Previous year
Health (Total) 1184.99 11185.55 20804 122581 -636.36 -2185.83 276589.38 3492508.24
Previous year (Total) 1821.35 13371.38 24688 132142 1188.75 4917.16| 1380600.75 | 12102151.26
Crop Insurance
Previous year
Credit Guarantee
Previous year
All Other Miscellaneous 117.22 1015.37 675.00 5080.00 -97.43 -833.40 213082.97 851187.42
Previous year 214.65 1848.77 766.00 4538.00 -62.40 52.19 14669.45 655184.72
Grand Total 10986.06 75124.23 130707 740147 -1093.59 3852.32| 2298024.72 | 27761819.94
Previous year (Total) 12079.64 71271.91 132250 711852 2584.70 17503.63| 5111232.55 | 36973788.23

*Wherever applicable




FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
3.77 20.79 183.00 1141.00
4.84 26.92 321.00 1403.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.67 0.00 4.00
1.37 2.58 6.00 19.00
429.88 2797.09 4370.00 26507.00
408.26 2284.87 5268.00 25209.00
429.88 2797.09 4370 26507 0.00 0.00
408.26 2284.87 5268 25209 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
57.31 197.41 2769.00 22599.00 0.03 0.11 99.00 335.00
15.65 94.25 3845.00 25254.00 0.01 1.37 25.00 5136.00
70.81 1951.90 3556.00 27449.00 0.04 1336.34 29.00 559189.00 | 347113.50 [2080976.00
751.01 7469.92 6997.00 35783.00 324.97 2026.92 80907.00 502669.00 | 369150.00 [1960775.00
70.81 1951.90 3556 27449 0.04 1336.34 29 559189 347114 2080976
751.01 7469.92 6997 35783 324.97 2026.92 80907 502669 369150 1960775
325.53 2372.81 4653.00 32842.00 0.00 0.00 0.00 0.00
182.56 1032.95 2813.00 14949.00 0.00 0.00 0.00 0.00
887.30 7340.66 15531 110542 0.07 1336.46 128 559524 347114 2080976
1363.69 10911.48 19250 102617 324.98 2028.29 80932 507805 369150 1960775

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: SBI General Insurance Company Limited

BUSINESS FIGURES:

Total Premium uhw Polies lssued the month (remicin) sum Assured
LINE OF BUSINESS For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 2411.95 13170.60 24672.00 122171.00 1162.18 7000.30| 1604339.56 | 11478428.69
Previous year 1249.77 6170.30 18190.00 70615.00 1220.21 6046.73 659840.51 3806970.31
Marine Cargo 102.13 382.43 105.00 533.00 84.81 328.82 157746.69 730266.71
Previous year 17.32 53.60 24.00 39.00 17.32 53.60 13070.21 124565.73
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Marine (Total) 102.13 382.43 105 533 84.81 328.82 157746.69 730266.71
Previous year (Total) 17.32 53.60 24 39 17.32 53.60 13070.21 124565.73
Aviation 0.00 1175.64 0.00 76.00 -15.82 192.93 0.00 205697.61
Previous year 15.82 982.71 7.00 40.00 0.00 835.10 59581.40 186982.29
Engineering 197.84 1197.14 241.00 1144.00 121.95 848.82 277264.22 970770.94
Previous year 75.89 348.32 124.00 470.00 75.89 348.32 47610.78 275442.26
Motor Own Damage 1315.15 5475.94 20852.00 92150.00 1144.29 5022.93 98169.10 393728.10
Previous year 170.86 453.01 2573.00 7106.00 170.86 453.01 1682.70 12186.56
Motor Third party 769.88 3224.46 48.00 269.00 741.39 3144.96
Previous year 28.49 79.50 0.00 0.00 17.59 26.13
Motor (Total) 2085.03 8700.40 20852 92150 1885.68 8167.89 98169.10 393728.10
Previous year (Total) 199.35 532.51 2573 7106 188.45 479.14 1682.70 12186.56
Workmen's compensation /
Employer's liability 8.00 49.07 13.00 90.00 8.00 49.07 1354.29 5520.55
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Public Liability 0.49 0.96 2.00 5.00 0.49 0.96 1530.00 3480.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Product Liability 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Other Liability Covers 19.98 35.33 12.00 49.00 19.98 35.33 21228.25 47310.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Liability (Total) 28.47 85.37 27 144 28.47 85.37 24112.54 56310.55
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Personal Accident 613.37 3021.44 46.00 164.00 613.37 2455.05 21038.46 3592502.25
Previous year 0.00 566.39 0.00 9.00 0.00 121.53 0.00 5788192.00
Medical Insurance 127.58 408.64 77 601 108.43 192.52 1250.15 11271.45
Previous year 19.15 216.13 6 17 19.15 216.13 1537.50 6017.21
Overseas Medical Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Health (Total) 127.58 408.64 77 601 108.43 192.52 1250.15 11271.45
Previous year (Total) 19.15 216.13 6 17 19.15 216.13 1537.50 6017.21
Crop Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
All Other Miscellaneous 203.60 1444.07 11176.00 48756.00 -73.38 921.77 497440.24 | 14657998.49
Previous year 276.98 522.30 1373.00 4064.00 274.42 511.89 332043.56 1771282.64
Grand Total 5769.97 29585.72 57196 265739 3915.70 20193.47| 2681360.96 | 32096974.79
Previous year (Total) 1854.27 9392.25 22297 82360 1795.43 8612.43| 1115366.66 | 11971639.00

*Wherever applicable




Amount of Premium
u/w in Rural Areas

FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

(Premium in ¥Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
647.45 3733.10 10096.00 50189.00 0.00 0.00 0.00 0.00
161.72 890.43 2419.00 10386.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
31.42 176.84 80.00 328.00 0.00 0.00 0.00 0.00
12.12 46.42 45.00 134.00 0.00 0.00 0.00 0.00
187.33 1112.92 3129.00 21247.00 0.00 0.00 0.00 0.00
29.80 60.53 489.00 1022.00 0.00 0.00 0.00 0.00
65.71 672.37 2.00 2.00 0.00 0.00 0.00 0.00
5.07 10.83 0.00 0.00 0.00 0.00 0.00 0.00
253.04 1785.29 3129 21247 0.00 0.00 0 0
34.87 71.36 489 1022 0.00 0.00 0 0
0.58 12.12 1.00 21.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.48 0.61 1.00 2.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.70 1.44 1.00 3.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
1.76 14.17 3 26 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 11215.00 18843.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 | 44374.00 46382.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0 11215 18843
0.00 0.00 0 0 0.00 0.00 0 0 44374 46382
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
22.00 193.88 564.00 11142.00 0.00 0.00 0.00 0.00
5.44 22.41 249.00 669.00 0.00 0.00 0.00 0.00
955.67 5903.28 13872 82932 0.00 0.00 0 0 11215 18843
214.15 1030.62 3202 12211 0.00 0.00 0 0 44374 46382

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: Shriram General Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 30.46 383.02 177 1022 -95.38 -8.80 71460.79 690149.44
Previous year 125.83 391.81 104 1014 115.97 234.34 493250.85 895868.74
Marine Cargo 22.08 138.62 135 862 -6.68 31.27 4737.93 292168.18
Previous year 28.76 107.36 131 611 28.24 95.10 53071.09 315747.18
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Marine (Total) 22.08 138.62 135 862 -6.68 31.27 4737.93 292168.18
Previous year (Total) 28.76 107.36 131 611 28.24 95.10 53071.09 315747.18
Aviation 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Engineering 39.99 205.75 50 269 11.01 42.51 43686.17 102422.48
Previous year 28.98 163.23 63 345 3.80 75.94 10481.18 69217.49
Motor Own Damage 4899.69 26354.46 125892 748572 641.66 4086.66 483020.96 2562151.12
Previous year 4258.03 22267.80 130277 714138 938.87 5942.99 434752.65 2264726.78
Motor Third party 7647.72 42076.65 131643 766211 1672.37 13101.44
Previous year 5975.34 28975.21 130318 715037 3055.27 13954.13
Motor (Total) 12547.40 68431.11 131643 766211 2314.04 17188.10 483020.96 2562151.12
Previous year (Total) 10233.37 51243.01 130318 715037 3994.14 19897.12 434752.65 2264726.78
Workmen's compensation /
Employer's liability 0.77 15.71 10 113 -1.96 -2.12 28.48 381.56
Previous year 2.73 17.83 29 126 1.14 5.34 52.77 332.78
Public Liability 0.00 0.00 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0.00 0.00 0.00 0.00
Product Liability 0.00 0.00 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0.00 0.00 0.00 0.00
Other Liability Covers 7.60 17.04 11 43 6.99 7.60 13478.00 24174.00
Previous year 0.60 9.53 9 51 -6.01 -4.23 170.00 5782.91
Liability (Total) 8.37 32.75 21 156 5.04 5.48 13506.48 24555.56
Previous year (Total) 3.33 27.35 38 177 -4.87 1.10 222.77 6115.69
Personal Accident 7.91 46.47 402 5397 4.08 7.50 5502.54 34867.75
Previous year 3.83 38.98 540 4674 -5.78 -6.25 2333.62 27754.91
Medical Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Overseas Medical Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Health (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
All Other Miscellaneous 23.16 56.45 152 838 -135.96 -136.80 514227.51 570964.74
Previous year 159.13 193.25 164 868 156.81 174.70 471850.58 606291.29
Grand Total 12679.37 69294.18 132580 774755 2096.14 17129.26| 1136142.38 4277279.26
Previous year (Total) 10583.23 52165.00 131358 722726 4288.31 20472.06| 1465962.73 4185722.07

*Wherever applicable




FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0] 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
279.86 1600.02 7209 49884 0.00 0.00 0 0
278.79 1334.29 10045 49881 0.00 0.00 0 0
365.27 2123.83 7357 50418 0.00 0.00 0 0
326.89 1421.18 10050 49915 0.00 0.00 0 0
645.13 3723.85 7357 50418 0.00 0.00 0 0
605.68 2755.47 10050 49915 0.00 0.00 0 0
0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.29 0 1872
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
645.13 3723.85 7357 50418 0.00 0.29 0 1872 0
605.68 2755.47 10050 49915 0.00 0.00 0 0 0

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: TATA AIG General Insurance Company Limited

BUSINESS FIGURES:

o premium uw | proaNoof | Acertions during | Sum Assured
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 1,789 18,997 3,878 28,046 10,938,935 85,933,875
Previous year 1,114 14,668 9,285 102,566 10,200,376 70,501,566
Marine Cargo 1,377 11,229 3,919 23,925 475,839 2,893,063
Previous year 1,270 9,809 1,902 13,777 - 305,569 2,378,255
Marine Hull (Including
Onshore & Offshore oil energy) -
Previous year = = = = =
Marine (Total) 1,377 11,229 3,919 23,925 - 475,839 2,893,063
Previous year (Total) 1,270 9,809 1,902 13,777 - 305,569 2,378,255
Aviation 59 59 7 7 890,349 890,349
Previous year - - - - -
Engineering 403 4,475 83 573 2,523,145 14,821,277
Previous year 355 3,592 79 619 - 1,319,912 6,464,762
Motor Own Damage 5,670 34,020 150,088 845,980 342,434 1,893,161
Previous year 5,008 28,678 115,220 714,926 - 261,765 1,560,604
Motor Third party 2,390 11,492 150,088 845,980
Previous year 863 4,994 115,220 613,187 - - -
Motor (Total) 8,060 45,511 150,088 845,980 - 342,434 1,893,161
Previous year (Total) 5,871 33,672 115,220 714,926 = 261,765 1,560,604
Workmen's compensation /
Employer's liability 189 993 53 214 28,714 342,618
Previous year 146 807 27 179 - 23,185 270,008
Public Liability 288 1,819 45 353 659,918 4,887,910
Previous year 243 1,479 48 282 = 859,310 3,891,678
Product Liability 34 315 8 52 114,268 729,971
Previous year 89 430 14 68 - 250,012 950,870
Other Liability Covers 1,950 7,075 797 4,468 332,868 2,660,177
Previous year 1,154 6,199 727 81068 - 159,942 1,828,936
Liability (Total) 2,462 10,202 903 5,087 1,135,767 8,620,675
Previous year (Total) 1,632 8,915 816 4,482 1,292,448 6,941,492
Personal Accident 858 6,922 13,576 83,449 1,063,337 8,046,654
Previous year 976 6,611 9,143 59,933 = 885,463 5,529,571
Medical Insurance 256 2,827 - 12 32,147 217,039
Previous year 200 704 13 30 - 52,678 52,678
Overseas Medical Insurance 843 5,501 34,038 206,373 4,061,081 23,609,960
Previous year 920 5,862 31,986 218,054 - 3,822,391 25,750,059
Health (Total) 1,099 8,418 34,038 206,385 4,093,228 23,826,998
Previous year (Total) 1,120 6,567 31,999 218,084 - 3,875,069 25,802,737
Crop Insurance - - -
Previous year - - - - - -
Credit Guarantee - - -
Previous year - - - - - -
All Other Miscellaneous 360 2,695 4,770 32,572 25,082 135,936
Previous year 305 1,851 8,010 43,242 - 8,595 66,564
Grand Total 16,466 108,509 211,262 1,226,024 - 21,488,117 147,061,990
Previous year (Total) 12,643 85,685 176,454 1,157,629 = 18,149,197 119,245,551

*Wherever applicable




FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
67 1,313 442 3,207
67 1,115 481 1,755 - = = o
149 1,490 165 994
188 1,240 118 807 - - - -
149 1,490 165 994 -
188 1,240 118 807 - - - - - -
123 318 4 28
150 200 7 38 - =
1,398 7,247 34,970 197,417
786 4,726 24,933 144,640 - - - -
1,398 7,247 34,970 197,417 - -
786 4,726 24,933 144,640 - - - -
0 52 1 17
0 27 2 13 - -
47 519 103 504
32 426 103 469 - -
47 571 104 521 - -
32 453 105 482 - -
108 409 2,681 13,604
149 572 2,614 13,911 - -
256 2,710 12 256 2,826 1,181,127 2,125,155
200 704 13 30 232 704 155,602 527,847
19 151 378 671
(57) (701) 26 206 - -
275 2,860 378 683 256 2,826 1,181,127 2,125,155
143 4 39 236 232 704 155,602 527,847 -
145 855 4,055 25,207
178 920 6,659 43,856 - -
2,311 15,063 42,799 241,661 256 2,826 1,181,127 2,125,155
1,693 9,230 34,956 205,725 232 704 155,602 527,847 -

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: The New India Assurance Company Limited

BUSINESS FIGURES:

o premium ot | pJeNo ol | heoetione dogy | A
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 8545.85 73260.50 44361.00 351883.00 597.28 6129.43|493716492.62 [1255730411.67
Previous year 7948.57 67131.07 58161.00 390317.00 82649043.32 | 225276458.19
Marine Cargo 2354.52 16813.03 21921.00 139505.00 256.74 2833.99| 26267797.06 | 135277370.68
Previous year 2097.78 13979.04 25451.00 129527.00 11570133.33 | 54185401.10
Marine Hull (Including
Onshore & Offshore oil energy) 638.82 14126.44 817.00 5230.00 -404.81 269.19] 2329083.95 | 98395366.73
Previous year 1043.63 13857.25 778.00 3902.00 1400715.90 | 15666868.15
Marine (Total) 2993.34 30939.47 22738 144735 -148.07 3103.18| 28596881.01 | 233672737.41
Previous year (Total) 3141.41 27836.29 26229 133429 0.00 0.00| 12970849.23 | 69852269.25
Aviation 198.68 6344.51 50.00 365.00 20.23 451.74| 3723437.68 | 18844150.60
Previous year 178.45 5892.77 128.00 415.00 21794291.79 | 66164522.47
Engineering 3313.15 20968.60 5116.00 35103.00 -1333.13 1790.83| 21512717.63 | 72909518.76
Previous year 4646.28 19177.77 24167.00 61239.00 34732207.54 | 57130055.95
Motor Own Damage 14813.60 89316.87 572475.00 3309743.00 1625.77 17977.14| 39828177.74 | 50177998.22
Previous year 13187.83 71339.73 499516.00 2841251.00 7962568.73 | 28814952.46
Motor Third party 14125.53 87747.48 830322.00 3736017.00 1633.67 21890.88
Previous year 12491.86 65856.60 504590.00 2960550.00
Motor (Total) 28939.13 177064.35 830322 3736017 3259.44 39868.02| 39828177.74 | 50177998.22
Previous year (Total) 25679.69 137196.33 504590 2960550 0.00 0.00| 7962568.73 | 28814952.46
Workmen's compensation /
Employer's liability 663 3631 6447 40467 272.29 995.93 36680 1235499
Previous year 391 2635 18144 42344 2085778 3120636
Public Liability 6 52 184 611 5.84 -111.59 -85301 45835
Previous year 0 164 348 548 -3497 17729
Product Liability 229 478 -11 39 228.79 364.13 -58 12103
Previous year 0 114 -131 46 -2016 2252
Other Liability Covers 1164 7968 4900 41350 -1018.72 -929.06 10146261 11541802
Previous year 2183 8897 5849 39849 -45694 850491
Liability (Total) 2062.28 12129.54 11520 82467 -511.80 319.41| 10097582.05| 12835239.13
Previous year (Total) 2574.08 11810.13 24210 82787 0.00 0.00| 2034571.00 3991108.00
Personal Accident 1852.28 10042.39 37390.00 270961 380.33 1828.72| 19916088.73 | 146353110.14
Previous year 1471.95 8213.67 51998.00 299783 21519351.97 [ 33926037.83
Medical Insurance 22780.11 152308.70 120623.00 766574 1749.34 22416.66| 17303897.13 | 148530659.64
Previous year 21030.77 129892.04 122536.00 702925 85906693.06 | 100660248.26
Overseas Medical Insurance 84.88 616.59 2880.00 17314 84.88 65.25| -2230045.33 791602.37
Previous year 0.00 551.34 -1795.00 16142 -2242951.78 114497.64
Health (Total) 22864.99 152925.29 123503 783888 1834.22 22481.91| 15073851.80 | 149322262.01
Previous year (Total) 21030.77 130443.38 120741 719067 0.00 0.00| 83663741.28 | 100774745.90
Crop Insurance 0.00 0 0.00 0 0.00 0.00 0.00 0
Previous year 0.00 0 0.00 0 0.00 0
Credit Guarantee 3.78 12 1.00 2 3.78 11.93 3500.00 8500
Previous year 0.00 1 0.00 15 0.00 3
All Other Miscellaneous 4902.23 26331.54 120742.00 498493 -991.95 -2217.73| 26555320.76 | 270564896.12
Previous year 5894.18 28549.27 | -1438876.00 473338 148787620.14 | 360793533.35
Grand Total 75675.71 510018.67 1195743 5903914 3110.33 73767.44| 659024050.02 |2210418824.06
Previous year (Total) 72565.38 436251.23 -628652 5120940 0.00 0.00| 416114245.00 | 946723686.45

*Wherever applicable




Amount of Premium
u/w in Rural Areas

FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

(Premium in ¥Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
1370.51 7957.09 8212.00 46579.00 456.80 3449.35 0.00 0.00
876.60 4824.54 6803.00 44643.00 226.15 1370.64 0.00 0.00
686.05 2461.00 2262.00 10389.00 41.02 658.92 0.00 0.00
171.18 1166.77 1253.00 5516.00 -73.03 209.73 0.00 0.00
12.41 139.33 44.00 252.00 1.64 12.71 0.00 0.00
44.77 102.77 98.00 193.00 -1.27 7.02 0.00 0.00
698.46 2600.33 2306 10641 42.66 671.63 0 0
215.95 1269.54 1351 5709 -74.30 216.75 0 0
0.00 11.93 0.00 1.00 0.00 0.00 0.00 0.00
0.53 12.96 0.00 1.00 0.00 0.00 0.00 0.00
819.94 2059.18 786.00 3800.00 419.49 865.04 0.00 0.00
195.83 909.05 2075.00 5309.00 143.99 512.82 0.00 0.00
6102.06 24046.35 120313.00 373281.00 798.82 4229.37 4115.00 38307.00
2927.55 14703.85 50873.00 299025.00 693.05 2899.04 | -116267.00 33033.00
6330.95 28108.28 77336.00 370354.00 1112.79 5017.43 3860.00 35563.00
2991.14 14128.91 28063.00 288635.00 797.54 3017.75 -21508.00 58257.00
12433.01 52154.63 120313 373281 1911.61 9246.80 7975 73870
5918.69 28832.76 50873 299025 1490.59 5916.79 -137775 91290
113 626 1325 7300 -154 130 -2905 4678
100 492 -8616 2488 19 200 -1008 11045
0 -158 12 0 0 0
-2 -5 2 -1 0 0
1 -5741 11 0 1 0 0
4 12 -21 6 0 1 0 0
376 1634 1676 9790 249 600 4430 10953
139 886 1788 7473 -50 192 43 5160
489.15 2268.79 -2898 17113 94.80 731.75 1525 15631
241.04 1390.15 -6854 9969 -31.32 393.16 -965 16205
298.11 1137.64 7687.00 33210 -178.65 1504.92 16790.00 5792066
74.45 548.72 3834.00 30219 183.48 477.79 149458.00 372527
9311.54 20162.73 12153.00 44151 1874.15 6001.74 | 1105706.00 4912897 7774118 | 14271160
693.52 4386.39 3843.00 48079 243.26 3895.64 107885.00 2413438 723179 4848690
117.96 145.47 163.00 716 28.11 40.71 190.00 1530 2892 11510
-0.49 21.46 170.00 1221 -20.68 1.93 6013.00 9586 7368 17215
9429.50 20308.20 12316 44867 1902.26 6042.45 1105896 4914427 7777010 | 14282670
693.03 4407.85 4013 49300 222.58 3897.57 113898 2423024 730547 4865905
0.00 0 0.00 0 0.00 0 0.00 0
0.00 0 0.00 0 0.00 0 0.00 0
0.00 0 0.00 0 0.00 0 0.00 0
0.00 0 0.00 0 0.00 0 0.00 0
1709.42 6894.85 30331.00 153038 209.81 2088.53 31916.00 3072154
2067.05 6661.15 27455.00 125653 84.61 1529.60 84229.00 3155825
27248.10 95392.64 179053 682530 4858.78 24600.47 1164102 13868148
10283.17 48856.72 89550 569828 2245.78 14315.12 208845 6058871

=

E irda journal December 2012
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non-life insurance

Name of the Insurer: The Oriental Insurance Company Limited

BUSINESS FIGURES:

Total Premium u/w Paliaies losued thlicr%r(?rtlit%n(sp:jel:rrliir&?n) Sum Assured
LINE OF BUSINESS For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 10177.54 55146.30 37718 254776 2983.01 8763.93| 17514352.76 | 116254728.33
Previous year 7194.53 46382.37 42410 259367
Marine Cargo 1983.01 14746.80 13844 90172 -226.16 715.69] 5511883.80 | 56864702.04
Previous year 2209.17 14031.11 16209 89570
Marine Hull (Including
Onshore & Offshore oil energy) 1722.55 12030.11 289 2718 -107.90 -145.79] 1113339.90 | 68094027.57
Previous year 1830.45 12175.90 415 2646
Marine (Total) 3705.56 26776.91 14133 92890 -334.06 569.90| 6625223.70 | 124958729.61
Previous year (Total) 4039.62 26207.01 16624 92216
Aviation 287.32 4490.96 69 182 173.38 728.42 251847.30 5332208.74
Previous year 113.94 3762.54 53 227
Engineering 2650.44 16541.22 2997 20074 189.02 1682.06| 2979449.11 | 15681257.95
Previous year 2461.42 14859.16 3414 20515
Motor Own Damage 8591.29 53093.93 426937 2694170 72.14 4667.30 548383.72 3510892.85
Previous year 8519.15 48426.63 451984 2602497
Motor Third party 9684.19 61125.32 577974 3626548 328.34 9137.06 0.00 0.00
Previous year 9355.85 51988.26 612088 3567615
Motor (Total) 18275.48 114219.25 577974 3626548 400.48 13804.36 548383.72 3510892.85
Previous year (Total) 17875.00 100414.89 612088 3567615
Workmen's compensation /
Employer's liability 651.81 4007.85 4969 32667 -22.10 30.91 10890.73 68638.25
Previous year 673.91 3976.94 5449 32594
Public Liability 3.85 49.27 26 226 -1.24 -7.64 198938.47 7265837.71
Previous year 5.09 56.91 31 221
Product Liability 62.64 318.30 10 54 31.32 35.12 572506.31 1450385.51
Previous year 31.32 283.18 16 65
Other Liability Covers 223.45 1738.92 2922 18576 -25.85 20.81 434756.03 | 10266209.28
Previous year 249.30 1718.11 2954 17426
Liability (Total) 941.75 6114.34 7927 51523 -17.87 79.20| 1217091.54 | 19051070.75
Previous year (Total) 959.62 6035.14 8450 50306
Personal Accident 1005.33 6615.23 68888 429675 -2583.42 -2818.45| 1448736.15| 10359301.38
Previous year 3588.75 9433.68 83366 472292
Medical Insurance 13530.26 75742.95 87400 510216 913.95 10243.26 446345.47 2501941.91
Previous year 12616.31 65499.69 85230 455549
Overseas Medical Insurance 52.93 385.42 1281 10985 -10.28 -67.99 125858.20 1111782.75
Previous year 63.21 453.41 1787 13012
Health (Total) 13583.19 76128.37 88681 521201 903.67 10175.27 572203.67 3613724.66
Previous year (Total) 12679.52 65953.10 87017 468561
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0
All Other Miscellaneous 3276.22 23885.96 64694 412590 -9102.49 -9908.57| 5015307.40 | 31293852.18
Previous year 12378.71 33794.53 77975 457544
Grand Total 53902.83 329918.54 863081 5409459 -7388.28 23076.12| 36172595.35 | 330055766.45
Previous year (Total) 61291.11 306842.42 931397 5388643 0.00 0.00

*Wherever applicable



FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
314.77 2996.86 7094 48874 0.00 0.00 0 0 0 0
393.40 2718.05 7329 46827 0.00 0.00 0 0 0 0
69.18 513.18 545 4175 0.00 0.00 0 0 0 0
62.74 429.91 708 4291 0.00 0.00 0 0 0 0
15.44 79.54 28 707 0.00 0.00 0 0 0 0
685.75 772.33 75 867 0.00 0.00 0 0 0 0
84.62 592.72 573 4882 0.00 0.00 0 0 0 0
748.49 1202.24 783 5158 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
64.88 561.66 565 3240 0.00 0.00 0 0 0 0
102.14 624.39 452 2933 0.00 0.00 0 0 0 0
1569.93 9897.28 81210 521789 0.00 0.00 0 0 0 0
1572.67 9171.51 79379 473384 0.00 0.00 0 0 0 0
2014.52 13059.50 114218 724012 0.00 0.00 99 165146 76046 447264
1899.39 10932.02 113004 681020 0.00 0.00 128 1476759 40154 | 10011286
3584.45 22956.78 114218 724012 0.00 0.00 99 165146 76046 447264
3472.06 20103.53 113004 681020 0.00 0.00 128 1476759 40154 | 10011286
77.41 546.85 870 5652 165.01 999.42 0 0 0 0
100.50 526.97 903 5419 173.90 1022.73 0 7917 0 52988
0.00 2.10 0 14 0.00 0.00 0 0 0 0
0.34 3.16 11 0.00 0.00 0 0 0 0
0.27 0.32 1 0.00 0.00 0 0 0 0
0.26 0.76 1 2 0.00 0.00 0 0 0 0
14.64 139.68 214 1632 0.00 0.00 0 0 0 0
17.60 128.72 343 1574 0.00 0.00 0 0 0 0
92.32 688.95 1085 7299 165.01 999.42 0 0 0 0
118.70 659.61 1248 7006 173.90 1022.73 0 7917 0 52988
84.66 545.03 13366 85296 155.07 1780.20 151 1187 1746 13523
142.14 724.36 16984 98526 189.02 1827.12 156 205941 1222 325367
346.77 2169.43 5683 32400 2080.58 12308.48 36 217 141 826
307.13 1828.08 5407 28718 1802.68 12189.28 43 191515 160 308877
1.59 17.48 42 441 0.00 0.00 0 0 0
0.65 14.67 34 418 0.00 0.00 0 0 0
348.36 2186.91 5725 32841 2080.58 12308.48 36 217 141 826
307.78 1842.75 5441 29136 1802.68 12189.28 43 191515 160 308877
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
681.63 4793.42 21599 132702 745.78 7944.09 3189 26320 3359 26477
6254.33 9993.00 25329 150231 4230.56 9012.05 10332 534158 11349 1552771
5255.69 35322.33 164225 1039146 3146.44 23032.19 3475 192870 81292 488090
11539.04 37867.93 170570 1020837 6396.16 24051.18 10659 2416290 52885 12251289

=
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non-life insurance

Name of the Insurer: United India Insurance Company Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month

Fire 8410.64 61212.97 58913 409754 1484.64 11504.97 9112286 66319577
Previous year 6926.00 49708.00 73595 456282 1814.00 6589.00 11072742 79469225
Marine Cargo 2437.21 17041.19 19174 129645 -1110.79 -325.81 5169056 36142503
Previous year 3548.00 17367.00 41879 181971 1618.00 2940.00 7524920 36833510
Marine Hull (Including

Onshore & Offshore oil energy) 1089.45 14303.24 1720 8921 251.45 2731.24 391888 5145050
Previous year 838.00 11572.00 2142 14679 284.00 1813.00 301439 4162590
Marine (Total) 3526.66 31344.43 20893 138566 -859.34 2405.43 5560945 41287553
Previous year (Total) 4386.00 28939.00 44021 196650 1902.00 4753.00 7826359 40996100
Aviation 871.69 2742.00 145 911 761.69 2351.00 130786 411402
Previous year 110.00 391.00 43 436 -25.00 55.00 16504 58665
Engineering 4248.26 26888.06 10497 53158 -332.74 2314.06 1831147 11589681
Previous year 4581.00 24574.00 13054 69457 1315.00 5513.00 1974569 10592241
Motor Own Damage 14271.84 80585.51 568478 3474968 2699.84 18216.51 2025098 11434657
Previous year 11572.00 62369.00 542904 3031064 2679.00 10127.00 1642005 8849830
Motor Third party 13066.01 81949.37 994516 5677100 658.01 15379.37 0
Previous year 12408.00 66570.00 898091 5073003 4995.00 21834.00 0 0
Motor (Total) 27337.85 162534.88 994516 5677100 3357.85 33595.88 2025098 11434657
Previous year (Total) 23980.00 128939.00 898091 5073003 7674.00 31961.00 1642005 8849830
Workmen's compensation /

Employer's liability 711.78 4529.15 15880 60008 270.78 1696.93 0
Previous year 441.00 2832.22 7273 42118 30.59 288.47 0 0
Public Liability 59.83 716.38 453 2704 48.62 199.46 10141 121421
Previous year 11.21 516.92 463 4043 0.52 82.13 1900 87614
Product Liability 143.45 770.02 36 876 89.82 449.16 28542 153207
Previous year 53.63 320.86 151 1008 9.04 19.62 10671 63840
Other Liability Covers 218.93 1301.46 2524 13967 6.44 128.13 66607 395953
Previous year 212.49 1173.33 1838 13549 -45.33 97.11 64648 356972
Liability (Total) 1133.99 7317.01 18894 77555 415.66 2473.68 105289.09 670581.39
Previous year (Total) 718.33 4843.33 9725 60718 -5.17 487.33 77218.54 508425.64
Personal Accident 895.24 7046.65 39618 220923 -257.76 675.65 2947777 23202667
Previous year 1153.00 6371.00 89737 300565 -184.71 580.00 3796505 20977935
Medical Insurance 22602.40 143176.78 174259 1269638 6355.93 39328.70 3122191 19777779
Previous year 16246.47 103848.08 108350 857399 2930.05 26089.14 2244212 14345094
Overseas Medical Insurance 205.09 678.48 4308 11683 -665.44 -5110.43 60338 199612
Previous year 870.53 5788.91 10534 69808 30.95 966.85 256115 1703123
Health (Total) 22807.49 143855.26 178567 1281321 5690.49 34218.26 3182529 19977391
Previous year (Total) 17117.00 109637.00 118884 927207 2961.00 27055.99 2500327 16048217
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0
Previous year 0.00 0.00 0 0 0.00 0.00 0 0
Credit Guarantee 0.00 0.00 60 60 0.00 0.00 0
Previous year 0.00 0.00 0 0 0.00 0.00 0 0
All Other Miscellaneous 4867.18 33390.15 145512 982072 -1672.49 -3244.52 938252 6436655
Previous year 6539.67 36634.67 178396 1098276 2312.89 8161.68 1260659 7062105
Grand Total 74099.00 476331.41 1467614 8841420 8588.00 86294.41 25834109 181330165
Previous year (Total) 65511.00 390037.00 1425546 8182594 17764.01 85156.00 30166890 184562744

*Wherever applicable




Amount of Premium
u/w in Rural Areas

FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

(Premium in ¥Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
329.86 3643.37 5556 76182 0.00 0.00 0 0
274.88 3036.14 4831 66245 0.00 0.00 0 0 0 0
84.73 537.91 6844 14887 0.00 0.00 0 0
65.18 413.78 6111 13292 0.00 0.00 0 0 0 0
10.92 73.46 122 1202 0.00 0.00 0 0
8.40 56.51 110 1074 0.00 0.00 0 0 0 0
95.65 611.37 6966 16089 0.00 0.00 0 0
73.58 470.30 6221 14365 0.00 0.00 0 0
0.00 0.00 0 0 -0.67 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
314.01 1114.07 3113 8923 0.00 0.00 0 0
263.87 936.19 2224 6374 0.00 0.00 0 0 0 0
1571.56 14410.76 75353 503035 0.00 0.00 0 0
1208.89 11085.20 61263 408972 0.00 0.00 0 0 0 0
1562.19 15434.90 123313 800831 0.00 0.00 0 0
1115.85 11024.93 101076 656419 0.00 0.00 0 0 0 0
3133.75 29845.66 123313 800831 0.00 0.00 0 0
2324.74 22110.13 101076 656419 0.00 0.00 0 0
55.86 393.20 796 6529 31.72 158.65 42 343
41.38 291.26 622 5101 24.23 129.14 36 298 0 0
5.16 35.36 143 648 0.00 0.00 0 0
4.49 30.75 128 579 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 3.05 0 21 0.00 0.00 0 0 0 0
17.40 116.43 260 1603 0.00 0.00 0 0
14.38 96.22 203 1252 0.00 7.78 0 0 0 0
78.42 544.99 1199 8780 31.72 158.65 42 343
60.25 421.27 953 6953 24.23 136.92 36 299
80.74 1964.98 6284 31627 155.70 2235.88 -843556 401812
63.08 1535.14 5109 25713 53.18 1944.24 11980 349402 0 0
519.40 8198.10 11009 142127 0.00 25893.44 2806293 17940520 2906407 | 18619028
296.80 4684.63 7339 94751 912.36 10458.83 2333146 16447792 1713388 | 17242258
7.20 175.45 978 3156 0.00 0.00 0 0 1009 13627
5.99 146.21 148 2630 0.00 0.00 -109 0 2124 113870
526.60 8373.55 11987 145283 0.00 25893.44 2806293 17940520 2907416 | 18632655
302.79 4830.84 7487 97381 912.36 10458.83 2333037 16447792 1715512 | 17356128
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
276.61 8411.46 20963 232902 1446.95 6621.72 111459 144133
240.52 7314.31 18717 207948 1257.35 5758.02 101130 125333 0 0
4835.64 54509.46 179381 1320618 1633.70 34909.70 2074238 18486808 2907416 18632655
3603.71 40654.31 146618 1081399 2247.12 18298.02 2446183 16922825 1715512 17356128

=
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non-life insurance

Name of the Insurer: Universal Sompo General Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 655.67 4959.20 9807.00 58088.00 -64.57 1246.55 787317.31 9196161.64
Previous year 720.25 3712.65 12850.00 55770.00 366.95 1270.49 976930.76 4964723.13
Marine Cargo 128.20 777.77 207.00 1092.00 14.74 283.19 739043.91 6251236.30
Previous year 113.46 494.58 225.00 945.00 99.66 217.70 710089.76 3803355.61
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Marine (Total) 128.20 77777 207 1092 14.74 283.19 739043.91 6251236.30
Previous year (Total) 113.46 494.58 225 945 99.66 217.70 710089.76 3803355.61
Aviation 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Engineering 96.50 626.35 151.00 1011.00 6.68 175.57 102578.21 456508.72
Previous year 89.82 450.78 197.00 774.00 68.97 142.78 94774.16 393138.31
Motor Own Damage 1324.10 6283.52 41688.00 209025.00 -656.75 -822.92 109472.78 511033.17
Previous year 1980.84 7106.44 50861.00 191497.00 1024.81 492.04 103906.58 355628.13
Motor Third party 1224.32 5933.17 0.00 0.00 729.10 4103.33
Previous year 495.22 1829.83 0.00 0.00 256.20 -151.79
Motor (Total) 2548.42 12216.69 41688 209025 72.35 3280.41 109472.78 511033.17
Previous year (Total) 2476.07 8936.27 50861 191497 1281.02 340.25 103906.58 355628.13
Workmen's compensation /
Employer's liability 16.89 132 119 777 -16.68 29.68 2489 23107
Previous year 33.57 101.93 147.00 580.00 28.51 64.65 9421.73 18328.45
Public Liability 0.00 2.26 0.00 10.00 -0.02 -4.30 0 5750
Previous year 0.02 6.57 2.00 13.00 0.02 2.30 100.50 6035.50
Product Liability 1.90 18.92 2.00 10.00 1.90 10.52 1277.50 3852.75
Previous year 0.00 8.39 0.00 5.00 0.00 8.39 0.00 1943.75
Other Liability Covers 2 78 16 123 -0.90 32.07 1908 20853
Previous year 3 46 20 80 2 14 1794 12373
Liability (Total) 20.73 230.57 137 920 -15.70 67.97 5674.49 53562.83
Previous year (Total) 36.43 162.60 169 678 30.98 89.23 11316.48 38680.30
Personal Accident 29.75 327.03 910 3847 5.63 -1.94 98749.66 3453488.40
Previous year 24.12 328.96 1537.00 4111.00 -3.94 97.93 867550.30 4081790.51
Medical Insurance 346.47 2531.29 10062 35056 95.42 691.64 17240.95 137803.08
Previous year 251.04 1839.64 4279 19436 130.81 662.01 15811.33 98846.86
Overseas Medical Insurance 0.50 8.20 36.00 1223.00 -0.68 2.74 8318.16 237635.13
Previous year 1.18 5.46 52.00 209.00 1.18 5.46 16758.35 68154.85
Health (Total) 346.96 2539.48 10098 36279 94.74 694.38 25559.11 375438.21
Previous year (Total) 252.22 1845.10 4331 19645 131.99 667.47 32569.67 167001.71
Crop Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
All Other Miscellaneous 500.41 3033.33 16069.00 87599.00 -57.39 738.53 343087.03 1769126.11
Previous year 557.79 2294.80 20602.00 86306.00 275.41 684.83 314403.13 1462897.05
Grand Total 4326.64 24710.42 79067 397861 56.49 6484.66| 2211482.50 | 22066555.38
Previous year (Total) 4270.15 18225.76 90772 359726 2251.05 3510.68| 3111540.85 | 15267214.75

*Wherever applicable




FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0 0 0 0 0 0 0 0
0 0 0 0 0 0 0 0
0 0 0 0 0 0 0 0
0.00 0.00 0.00 0.00 0 0 0 0
0.00 0.00 0.00 0.00 0 0 0 0
0.00 0.00 0.00 0.00 0 0 0 0
0 0 0 0 0 0 0 0
0 0 0 0 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0.00 0.00 0 0 0 0
0.00 0.00 0.00 0.00 0 0 0 0
0.00 0.00 0.00 0.00 0 0 0 0
0.00 0.00 0.00 0.00 0 0 0 0
217.85 1149.39 7028.00 36065.00 0 0.00 0 0
227.07 930.17 9173.00 34278.00 0 0.00 0 0
217.85 1149.39 7028 36065 0.00 0.00 0 0
227.07 930.17 9173 34278 0.00 0.00 0 0

=
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E irda journal December 2012

non-life insurance

Name of the Insurer: Agriculture Insurance Company of India Ltd.

BUSINESS FIGURES:

Total No. of Accretions during Sum Assured
Policies Issued the month (premium)

Total Premium u/w
LINE OF BUSINESS

For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance 72245.46 181640.68 135025 335523 40177.15 35697.69| 1084797.68 3908939.40

Previous year 32068.31 145942.99 96484 285980 7787.07 50667.65 765974.53 2857919.85
Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total 72245.46 181640.68 135025 335523 40177.15 35697.69| 1084797.68 3908939.40
Previous year (Total) 32068.31 145942.99 96484 285980 7787.07 50667.65 765974.53 2857919.85

*Wherever applicable




=

(Premium in ¥Lakhs)

FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
N
72245.46 181640.68 135025 335523 NA NA NA NA 4651303 15033290 g
N
32068.31 145942.99 96484 285980 NA NA NA NA 3328594 | 13480456 5
Qo
€
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£
3
72245.46 181640.68 135025 335523 NA NA NA NA 4651303 15033290 <
32068.31 145942.99 96484 285980 NA NA NA NA 3328594 13480456 =



E irda journal December 2012

non-life insurance

Name of the Insurer: Apollo Munich Health Insurance Company Limited

BUSINESS FIGURES:

o premum | pgataNe ol | fcoetoneduing | sum Assurc
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire
Previous year
Marine Cargo
Previous year
Marine Hull (Including
Onshore & Offshore oil energy)
Previous year
Marine (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Aviation
Previous year
Engineering
Previous year
Motor Own Damage
Previous year
Motor Third party
Previous year
Motor (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Workmen's compensation /
Employer's liability
Previous year
Public Liability
Previous year
Product Liability
Previous year
Other Liability Covers
Previous year
Liability (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Personal Accident 127.86 521.46 3162 15629.00 127.86 521.46 336790.10 660739.47
Previous year 94.52 410.63 2807 15262 94.52 410.63 42814.75 230974.38
Medical Insurance 3360.30 20220.63 25461 122744.00 3360.30 20220.63 146446.92 942784.51
Previous year 2290.76 14442 .37 18565 89451 2290.76 14442.37 65477.27 317184.81
Overseas Medical Insurance 25.36 301.00 1691 13760.00 25.36 301.00 205812.25 1503400.86
Previous year 62.03 298.85 2417 13269 62.03 298.85 252011.00 1399049.74
Health (Total) 3385.67 20521.63 27152 136504 3385.67 20521.63 352259.17 2446185.37
Previous year (Total) 2352.80 14741.22 20982 102720 2352.80 14741.22 317488.27 1716234.55
Crop Insurance
Previous year
Credit Guarantee
Previous year
All Other Miscellaneous 8.56 361.21 0 2.00 8.56 361.21 169060.00 1950670.00
Previous year 41.83 350.31 0 2 41.83 350.31 298910.00 1636330.00
Grand Total 3522.09 21404.30 30314 152135 3522.09 21404.30 858109.27 5057594.84
Previous year (Total) 2489.16 15502.17 23789 117984 2489.16 15502.17 659213.02 3583538.92

*Wherever applicable



FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0 0.00 0.00 0
0.00 0.00 0 0.00 0.00 0
6.28 12.93 88 1278 0 0.00 0
6.67 32.01 488 3603 0.00 0.08 0 751
301.15 2080.68 73319 275118 0 340.00 0 77508 163643 853092
333.66 1589.86 24740 133022 82.20 162.54 20512 40562 115842 639941
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0 2504 20173
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0 3314 17827
301.15 2080.68 73319 275118 0.00 340.00 0 77508 166147 873265
333.66 1589.86 24740 133022 82.20 162.54 20512 40562 119156 657768
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0
307.43 2093.62 73407 276396 0.00 340.00 0 77508 166147 873265
340.33 1621.87 25228 136625 82.20 162.62 20512 41313 119156 657768

=
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non-life insurance

Name of the Insurer: Export Credit Guarantee Corporation of India Ltd.,

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the Up to
month the month

For the
month

Up to
the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

0.00 0.00

0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00

0.00 0.00

0.00

0.00

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

0.00 0.00

0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00

0.00 0.00

0.00

0.00

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

0.00 0.00

0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00

0.00 0.00

0.00

0.00

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

0.00 0.00

0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00

0.00 0.00

0.00

0.00

Crop Insurance

Previous year

Credit Guarantee

10284 54122

768 4693

2226 8658

356414

2823312

Previous year

8059 45464

1033 5956

368 3945

397612

2144293

All Other Miscellaneous

Previous year

Grand Total

10284.34 54122.45

768 4693

2225.79 8658.43

356414.47

2823311.60

Previous year (Total)

8058.55 45464.02

1033 5956

367.72 3944.65

397612.16

2144293.36

*Wherever applicable



(Premium in ¥Lakhs)

FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0 0 0.00 0.00
0.00 0.00 0 0 0.00 0.00
0.00 0.00 0 0 0.00 0.00
0.00 0.00 0 0 0.00 0.00
0.00 0.00 0 0 0.00 0.00
0.00 0.00 0 0 0.00 0.00
0.00 0.00 0 0 0.00 0.00
0.00 0.00 0 0 0.00 0.00
0 0
0 0
0.00 0.00 0 0 0.00 0.00
0.00 0.00 0 0 0.00 0.00

=
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non-life insurance

Name of the Insurer: Max Bupa Health Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total No. of Accretions during
Policies Issued the month (premium)

Total Premium u/w

Sum Assured

For the Up to For the Up to For the Up to
month the month month the month month the month

For the
month

Up to
the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Personal Accident

7.76 37.34 694 3554 7.76 37.34

5260.00

24720.00

Previous year

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Medical Insurance

1,392.28 7,698.66 10929 63395 1,392.28 7,698.66

38602

199163.35

Previous year

1563.75 4663.74 5521 27566 622.97 3556.14

5796.3

173199.4

Overseas Medical Insurance

Previous year

Health (Total)

1392.28 7698.66 10929 63395 1392.28 7698.66

38602.00

199163.35

Previous year (Total)

1563.75 4663.74 5521 27566 622.97 3556.14

5796.30

173199.40

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

1400.04 7736.00 11623 66949 1400.04 7736.00

43862.00

223883.35

Previous year (Total)

1563.75 4663.74 5521 27566 622.97 3556.14

5796.30

173199.40

*Wherever applicable



(Premium in ¥Lakhs)

FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

=

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0 0.00 0.00 0 0
0.00 0.00 0 0.00 0.00 0 0
0.06 0.24 7 28 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
14.48 75.9 179 810 0.35 11.88 7 39 28484 263351
8.54 32 97 355 8 8.05 29 2399 11131 67293
14.48 75.90 179 810 0.35 11.88 7 39 28484 263351
8.54 32.00 97 355 3.00 8.05 29 2399 11131 67293
14.54 76.14 186 838 0.35 11.88 7 39 28484 263351
8.54 32.00 97 355 3.00 8.05 29 2399 11131 67293
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non-life insurance

Name of the Insurer: Star Health and Allied Insurance Company Limited

BUSINESS FIGURES:

o premum | pgataNe ol | fcoetoneduing | sum Assurc
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire
Previous year
Marine Cargo
Previous year
Marine Hull (Including
Onshore & Offshore oil energy)
Previous year
Marine (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Aviation
Previous year
Engineering
Previous year
Motor Own Damage
Previous year
Motor Third party
Previous year
Motor (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Workmen's compensation /
Employer's liability
Previous year
Public Liability
Previous year
Product Liability
Previous year
Other Liability Covers
Previous year
Liability (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Personal Accident 180.83 761.30 11961 62516.00 37.35 119.90 238764.16 1322890.47
Previous year 143.48 641.40 11186 62927.00 36.53 17.05 200256.42 1113855.00
Medical Insurance 6177.02 35973.57 97128 543747.00 171.41 -22933.03 395242.98 2133227.06
Previous year 6005.61 58906.60 86888 491513.00 3564.99 2283.24 306629.10 | 24337394.15
Overseas Medical Insurance 99.25 806.31 2977 26377.00 11.89 28.22 341193.11 2865949.35
Previous year 87.36 778.09 3221 25965.00 -7.00 64.01 396499.64 2796043.08
Health (Total) 6276.27 36779.88 100105 570124 183.30 -22904.81 736436.09 4999176.41
Previous year (Total) 6092.97 59684.69 90109 517478 3557.99 2347.25 703128.74 | 27133437.23
Crop Insurance
Previous year
Credit Guarantee
Previous year
All Other Miscellaneous 0.00 0.00 0 0.00 -34.39 -224.80 0 0.00
Previous year 34.39 224.80 12363 80664.00 6.89 1.70 123630 806640.00
Grand Total 6457.10 37541.18 112066 632640 186.26 -23009.71 975200.25 6322066.88
Previous year (Total) 6270.84 60550.89 113658 661069 3601.41 2366.00f 1027015.16 | 29053932.23

*Wherever applicable



FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
117.38 448.29 5902 35629.00 10.76 67.80 3170 20536.00
84.95 417.28 4810 26742.00 10.96 131.84 6215 55453.00
2379.56 14801.49 33162 186863.00 1402.28 8956.56 23572 980875.00 93934 |1473623.00
1267.19 31556.44 29085 166832.00 2733.23 19332.22 21372 | 15848911.00 107317 42875620.00
24.72 186.04 638 4922.00 29.79 243.99 1075 9066.00 2993 26393.00
19.60 133.73 615 4442.00 28.14 332.03 1261 11740.00 3221 25949.00
2404.28 14987.53 33800 191785 1432.07 9200.55 24647 989941 96927 1500016
1286.79 31690.17 29700 171274 2761.37 19664.25 22633 15860651 110538 | 52901569
0.00 0.00 0 0
0.00 0.00 0 0
2521.66 15435.82 39702 227414 1442.83 9268.35 27817 1010477 96927 1500016
1371.74 32107.45 34510 198016 2772.33 19796.09 28848 15916104 110538 52901569

=
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non-life insurance

Name of the Insurer: Religare Health Insurance Company Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total No. of Accretions during
Policies Issued the month (premium)

Total Premium u/w

Sum Assured

For the Up to For the Up to For the Up to
month the month month the month month the month

For the Up to

month the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Personal Accident

0.00 0.00 0.00 0.00 0.00 0.00

0.00

0.00

Previous year

0.00 0.00 0.00 0.00 0.00 0.00

0.00

0.00

Medical Insurance

133.46 1044.11 1421.00 2682.00 133.46 1044.11

6037.25 30409.25

Previous year

0.00 0.00 0.00 0.00 0.00 0.00

0.00

0.00

Overseas Medical Insurance

0.00 0.00 0.00 0.00 0.00 0.00

0.00

0.00

Previous year

0.00 0.00 0.00 0.00 0.00 0.00

0.00

0.00

Health (Total)

133.46 1044.11 1421 2682 133.46 1044.11

6037.25 30409.25

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

133.46 1044.11 1421 2682 133.46 1044.11

6037.25 30409.25

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

*Wherever applicable




FOR AND UP TO THE MONTH OF SEPTEMBER, 2012

(Premium in ¥Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 5547 33222
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0 5547 33222
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0.00 0.00 5547 33222
0.00 0.00 0.00 0.00 0 0

=
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Q

Why insurance?

A
Why raincoat!?

e Life, property and wealth are always at risk. ¢ Insurance is the best safeguard to

mitigate risk.
* Risk of accidents, natural calamities, ¢ Insurance alleviates loss in the event of risk
disasters, theft, riots etc. becominga reality

¢ The ‘it-can’t-happen-to-me’ attitude ismost ~ * Insurance is sensible, practical and above all,
unwise. the right thing to do.

A public awareness initiative by

INSURANCE REGULATORY AND
inclea  DEVELOPMENT AUTHORITY

Promoting insurance. Protecting insured.

www.irda.gov.in
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Investment Management for General Insurance
By National Insurance Academy.

Principles for Sustainable Insurance
By Insurance Institute of India & UNEP FI

Management of StrategicIssues for Insurance Executives
By National Insurance Academy.

6thIndia Rendezvous
By Asia Insurance Review, Singapore.

Balancing Growth with Profitability
By Middle East Insurance Forum

International Takaful Summit
By Global Takaful Industry

The MDRT Experience
By Million Dollar Round Table

1st Asia Brokers’ Summit
By Asia Insurance Review, Singapore.

Risk Management & PML
By National Insurance Academy.

Insurance Data Standards
By ACORD Forum Asia.




RNI No: APBIL/2002/9589

view point

11

As the global insurance standard setter, the IAIS and its Members — who represent almost 200

insurance supervisory authorities - are committed to promoting effective and globally
consistentsupervision and contributing to global financial stability.

Mr. Peter Braumiiller

Chair of the IAIS Executive Committee.

As state regulators, we take insurance company solvency very seriously. It is vital that
consumers get the benefit of the promises made by their insurers.

Mr. Kevin M. McCarty

NAIC President and Florida Insurance Commissioner.

Islamic finance can also seek to meet the increased demand for simpler and more transparent

products and ‘back-to-basics’ finance. Investors are now much more circumspect about
complex products and their risks.

Mr.Tharman Shanmugaratnam

Deputy Prime Minister and Minister for Finance, Govt of Singapore.

We expect firms to put customers at the heart of their business. Getting sales incentives rightis
critical to that. Firms that fail to do so can expect us to take action againstthem.

Ms. Tracey McDermott

Director of Enforcement and Financial Crime, FSA UK.

Stress testing is not a panacea. Stress testing is often described as an art, not a science. It is the

combination of statistical modelling and expert judgement, based necessarily on simplifying
assumptions.

Mr. John F Laker

Chairman, Australian Prudential Regulation Authority.

Itis common understanding that no product that does not match with the expectations of the

consumers will withstand in the market even in the short run, leave alone a life insurance
productwhichisa product thatis meantfor the long term.

Mr. ]J. Hari Narayan

Chairman, Insurance Regulatory & Development Authority, India.
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